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The Rajiv Gandhi University Bill, 2006

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): Sir, | beg to move for leave to introduce a Biil to establish
and incorporate a teaching and affiliating University in the State of
Arunachal Pradesh and to provide for matters connected therewith or
incidental thereto.

The question was put and the motion was adopted.
SHRI ARJUN SINGH: Sir, | introduce the Bill.
The Constitution (Scheduled Tribes) Order Amendment Bill, 2006

THE MINISTER OF TRIBALAFFAIRS (SHRI P.R. KYNDIAH): Sir, |
beg to move for leave to introduce a Bill further to amend the Constitution
(Scheduled Tribes) Order, 1950 to modify the list of Scheduled Tribes in
the State of Bihar.

The question was put and the motion was adopted.
SHRI P.R. KYNDIAH: Sir, | introduce the Bill.
SHORT DURATION DISCUSSION

The increasing incidents of Terrorist Violence in the Country,
particularly in the Context of Recent Bomb Blasts in Mumbai—
(contd.)

MR. DEPUTY CHAIRMAN: Now, the Short Duration Discussion
on the increasing incidents of terrorist violence in the country,
particularly in the context of recent bomb blasts in Mumbai raised by
Shri Manohar Joshi on 26th July 2006. When the House adjourned
on 27th July 2006, Shri Rajeev Shukla had not concluded his speech.
Mr. Rajeev Shukla.
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TH AT gEE: A9 fagel 1 e . (saem)..

st TSfte Y AR, g€ 9| € 1 ..(FEuA). 9 @ a8 @ )
L(cmauA).. FTEfrR F TR NI A R &, TR F @ & fam g @
(ZHau)..

SHRI V. NARAYANASAMY (Pondicherry): Sir, ...(Interruptions)..

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please.
(Interruptions).

oy ol o v g T T B, Pt v At foran &, Foe e 1@
% .. (=maum)..

SHRI S.S. AHLUWALIA (Jharkhand): Sir he is doing it deliberately.
(Interruptions) Sir, again and again, he is doing it deliberately.
(Interruptions).

=it TSt e Ta w1 Seteee 17

st TeeuRe steqartern: frt o fasel =it wd = @2 ..(FEem). R
AIHY TN € R ().

ot ITavTefl: FO1, FH ..(F|au) .

it Tefre Yaer: Wi W1 A9 o WA HRQL.(FIEM).. W 9 HFA
HAMEHR @ o0 W Sifgu.. (aaam)..

oft e AEeElEan: W F a9 HE F 9 @ L, R)giede @t | e,
A H? . (mam) .

st Tofter Y R At Y e amafa T ¥ @ eng =it stafa w2
(aaumA)..

st Irawrafa: stEqaferan sit, =7 w0 (Fau)..
ot Tefte Yae: ST/ ST |l w1 g aTafa T R (Sau)..

MR. DEPUTY CHAIRMAN: Please, discuss the Bombay bomb
blasts.

ot Tt yEer: I W T A9 O AW A@ W) A gl St St A
T Feal HT A F L. (SqANH)...
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st Iqgvrefa: g fagel =t Afae 7 39 1. (=aam)..
st Teia YaeT: W am @ & T, 9% W § T ¥ . (Hau) .

ot T vt wag (feer) : any fage &) .. (=ae™)... F A gga §
e wem fe awe € AfF o F L (EwE)... ®iE o T8 #)
{(EYR)...

ot Toftar ye: {9 o foan = fof wanet g o i R (3TEum). .

SHRI SANTOSH BAGRODIA (Rajasthan): When there is nothing
..(Interruptions)

SHRI V. NARAYANASAMY: Sir, even Leader of the Opposition himself
has said that he is prepared to discuss..{Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please. (Interruptions)

A R A G (T T : T A A w1 @ ¥ o fawgr
wifee o faggl e a9 | .. (s3awe)..

ot Iquvrafy: g dfsw) sy @« & afsw ... (sgauE) Please, in the

interest of running the House. (Interruptions)... We are discussing a very
importantissue. Adiscussion in the Chairman's Chamber also took place.
We have to honour those things. Whoever it is? Whatever discussions
we take up, in the interest of running the House properly...(Interruptions)... -

Please, please, 98 Tas fau g, fadt uw & fag & &1 wafae st ot agi
¥ SraEa w3 §, | would request the hon. Members that let us run
the House. It's being adjourned like this for the past two days. If you feel
that, it should be done..(Interruptions)...

sty W ddFe @ TR I e v § s &
Tehdl 82 ...(=Hq9M)...

ot 3wgwraf: 7€, 7, YT S, T text FAR 3N A1, 1 feel, on that basis, if

you could do it, it will help me to run the House.

it Tofa gt W, & o O @ o A0 et & SR A1 ST o @
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1{ I Transliteration in Urdu Script

261



RAJYA SABHA [31 July, 20086]
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o FIATR ¥ | 981 TH T W 3R T § o wifereart weet = Tae
o, T Taaw T fm ) 3o 5 B Wy § et W W w1 §)

MR. DEPUTY CHAIRMAN: Dr. P.C. Alexander.

DR. P.C. ALEXANDER (Maharashtra): Sir, | feel happy that, at least,
after four or five attempts to make a speech on the subject, | have
been able to secure time to do so today. Several speakers have, while
making their observations, referred to the general problem of increasing
terrorism in our country. Today, | intend to use the time that you have
allotted to me to focus the attention of this House to the specific problem
which the city of Mumbai faces, and to make a few suggestions as
what the Central Government can do to ensure that when calamities
like these occur again, they quickly tackle them effectively. Every time,
a calamity happens in the city, the whole nation feels about it, expresses
sympathy for the people of Mumbai, who have suffered on account of
the calamity, and also expresses their appreciation of the manner in
which the people of Mumbai have been able to cope with the calamity.
But, after this expression of sympathy and appreciation, nothing else
follows by way of concrete assistance to the people of Mumbai; nothing
new happens by way of giving grants or financial ‘support to the
Government of Maharashtra, and that is why, | wish to say that whatever
happen in Mumbai, should be viewed as a problem by itseif, and not a
common problem of other cities as well. In fact, what | want to bring to
the attention of this House, is that Mumbai has a special set of problems
which, the nation as a whole should understand, with great sympathy.
In the first place, we should remember that Mumbai is the most attacked
city in our country. No city in this country has been attacked so many
times by criminals, by extortionists, by underworld dons, by mafia groups
and by terrorists, as Mumbai has been attacked. | also want to remind
the hon. House that after the very first terrorist attack on Mumbai
through the serial bomb blasts in February 1993, five such attacks
have taken place before the 11" July attack, and therefore, Mumbai
has been the victim of attacks over a period of time, and it looks as if it
has no respite from terrorists attack today. | wish to highlight certain
issues, which make me feel to make this appeal to this House, and to
the Home Minister, to treat the case of Mumbai as different from, as
distinct from, the case of other cities, "which would also have suffered

263



RAJYA SABHA (31 July, 2006]

from these things. | am saying not merely because of the economic
power that Mumbai has been wielding, or the fact that it is the economic
powerhouse of the country. It is a fact that this one city contributes
over 60,000 dollars to the national exchequer a year, but, | am not
basing my arguments because of that economic might of this city.
This city has other special negative features, which have to be accepted
as very important in considering my suggestions for meeting them.
Sir, this city »=5 a population of 17 million people, according to the
Census. But a few more millions account for what is known as the
floating population of Mumbai. You will be astonished to know that the
density of population of Mumbai City is 30,000 per square km., not
30,000 per square mile, without taking into account the floating
popualtion. Every day almost 7.5 million people come to Mumbai by
train alone. No other city in our country has faced this type of problem
or is likely to face. In addition to the general popuiation of the city, 7 to
7.5 million people visit the city every day. Fifty-two per cent of the people
of Mumbai live in the most dehumanising conditions in what we call
slums. But they are veritable hellholes. And that too, 52 per cent of the
total population which has been counted in this Census, about seven
to nine per cent of the people live on the footpaths of the city, in addition
to the 52 per cent who live in, the slums.

Further, this is a city which has a vast coastline which is very poorly
defended. A lot of troubles have arisen because of the fact that this
coastline has been very poorly monitored. There are four main stages in
the deterioration of Mumbai's strength and in reducing itto a city of the
greatest weakness or the greatest position or the biggest position of
being the recipient of attack on forage. This | have to mention particularly
because no other city in the world has undergone this type of bitter
experience. The first stage was when we had the uncontrolled state of
smuggling activities organised by notorious gangs under the leadership
of people like Haji Mastan, Vardharaja Mudaliar, Yusuf Patel and others.
This is the first stage. That happened in the sixties and seventies. But
this led to the next stage, and that was the formation of powerful
underworld gangs. And there, you find, smuggling activities and narcotic.
activities of the earlier stage, and adding to that, new crimes like extortion,
supari killing, settlement of tenancy disputes. This period witnessed the
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rise of notorious gangsters like Dawood Ibrahim, Chhota Rajan, Arun
Gawli and others.

The third stage of the deterioration of Mumbai's vulnerability was
when communalism was injected to the activities of gangsters. During
the first three stages, Communal caste factors were not involved. But in
the third stage, you find the injection of communalism, and they started
exploiting the communal weaknesses of one small section of a large
number of Muslim community and made them tools to carry out their
activities while they remained conveniently in the safe havens of Karachi
or in the Middle East. And what happened on 11" July was the fourth
stage, i.e. the introduction of terrorism. So, Mumbai has now to face not
only terrorism but all the three other dangers of the preceding stages.
And that is the special problem of Mumbai today or the special cause of
its vulnerability.

Now, how do we tackle it? We expect the State Government to be
the main agency for tackling it. We have just 40,000 people in the entire
police force which is supposed to be protecting the city of Mumbai and
dealing with all the crimes that | have mentioned. You would be seeing
the pictures, the photographs of these people. These people with nothing
more than a /athi in their hands are asked to do hundreds of tasks,
protection of VIPs, taking care of petty thefts making sure that public
meetings are not disturbed, serving warrants, what not, and, finally, when
a calamity of this kind happens, and when it is caused by people who
are having most sophisticated weapons of mass destruction in their
hands, and are using dangerous materials like RDX and all that, we
have the small police force to deal with it. | want to bring to the notice of
the Home Minister specifically that the Police Department in Mumbai,
under the instructions of the State Government, had prepared a scheme
costing Rs. 300 crores to tackie the menace of terrorism that was
expected to strike the city. At that time, 11" July had not taken place.
This estimate of Rs.300 crores was made last year. Actually, the first
estimate was for a much higher amount, But the State Government itself
had reduced it to Rs. 300 crores. But the Home Department and the
agencies responsible for recommending this met the people in the Police
Department and the Home department in Mumbai and they almost forced
them to reduce the estimate from Rs.300 crores to Rs.130 crores or
Rs.140 crores. My first request to the hon. Home Minister is....
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THE MINISTER OF HOME AFFAIRS (SHRi SHIVRAJ V. PATIL):
May | ask whether it was a demand for the money or it was a plan
prepared and sent to the Government?

DR. P.C. ALEXANDER: It was a plan prepared with details as to
what would be done using this money such as acquisition of sophisticated
weapons, creation of new police forces, improvement of the facilities
available with the Police Department and the State Government for
communication, intelligence gathering, counter-intelligence measures,...

SHRI SHIVRAJ V. PATIL: | think we shall have to check it.

DR. P.C. ALEXANDER: ... all these measures were taken into
account and it was considered that the barest minimum requirement
would be Rs.300 crores. | am sorry to inform the House that out of
Rs. 130 crores which had been approved by the Centre, the actual amount
released last year was only Rs.5 crores.

[THE VICE-CHAIRMAN (PROF.P.J. KURIEN) in the Chair].

What did the Police Department and the Government of Maharashtra
do? It is not that the rest of it was not promised. The rest remained
promised, but the release was only Rs.5 crores. | would first request the
hon. Home Minister who is thoroughly familiar with the problems that |
have mentioned—| have not exaggerated the problems...

SHRI SHIVRAJ V. PATIL: | hope you will be in the House to hear my
reply.

DR. P.C. ALEXANDER: | will come back after lunch to hear your
reply. | have been waiting without lunch to speak. | would request that
this amount of Rs.300 crores should be restored. Let us not say that we
have other States or other cities also to take into account. | would say,
apart from granting this Rs.300 crores as an immediate measure,
strengthen the Anti-Terrorist Squad in Mumbai. Sir, you will be surprised
to know that the Anti-Terrorist Squad which succeeded in arresting a
few people already—all credit to them—consists of only 25 people today.
You expect a small squad of 25 people to deliver goods or to achieve
remarkable success in their work? This squad should be strengthened
adequately at the officer level land at the junior levels. These are
immediate measures. | would suggest as an immediate measure, right
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now itself—it is urgent—we have to establish or create facilities for ciose
circuit cameras in all vuinerable points starting with the Gate Way of
India. This should be acquired at the quickest possible time. Again, as
an urgent step, certain measures which have been followed in the United
States after the New York incident and in London should be straightway
introduced in Mumbai for checking the vehicles which come to the city.
Today they are not able to check unless they stop the vehicles. For
commercial purposes people do that type of checking for evasion of
taxes and all that. In the western countries, particularly, in the United
States and London, the police have acquired the latest facilities for
checking. | have been told in a matter of one minute or two minutes, a
lorry can be checked electronically and they can identify whether that
lorry is carrying a weapon or even a criminal along with the goods. These
are the most important things which have to be introudced straightway.
| would also say that along with that, a Special Task Force under the
leadership of the Home Ministry should be established to make
recommendations for long-term measures which are required for the
city of Mumbai. These long-term measures should deal with the problems
like decongestion of the city by transferring certain offices which are
located in the city to other cities or towns of Maharashtra; handling the
problem of slums etc. If you cannot remove all the slums handle the
problem of slum improvement in certain places and sjum removal in
certain other places and prevention of new slums should come into
existence. All these are long-term measures; better coordination with
the Railways,; closer coordination with the Coast Guard. So, a multi-
disciplinary task force has to be established. If these things are not
handled at your level—what can be done immediately; what can be done
in the long-term—the Mumbai city will deteriorate. A familiar saying is
that 'crying baby gets the milk'. This baby~—Mumbai-—has been crying
for nearly 2530 years now. If it is not immediately given what | have
suggested, this crying baby may become a dying baby. It will not be a
misfortune only for the people of Mumbai; it will be a misfortune for the
entire nation. | wish to conclude by saying what an illustrious Economist,
Harry Johnson said when he started a speech on India. He said, "A
country like India..." Then he suddenly stopped and asked "How can
there be another country like India? It has its won intensity of problems;
it has its own intensity of greatness.” In the same way, | will say “a city
like Mumbai" should not be a phrase in your vocabulary because there
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is no city like Mumbai in our country. Treat it as separate. Give it something
more than what you think should be given based on the fact that it is one
of the cities. Treat it on two plains 'immediate action', 'long range action’.
| know that the Home Minister is very sympathetic to the problems of
Mumbai. | can only hope that the Finance Minister and the Prime Minister
will consider it necessary to deal with Mumbai's problems, not when a
calamity like 11/7 takes place, but with the utmost urgency and strengthen
the hands of the Home Minister himself to deal with the problem with the
urgency that | have explained to you. Thank you.

DR. K. MALAISAMY (Tamil Nadu): Mr. Vice-Chairman, Sir, | thank
you for giving me this opportunity to speak on this subject which could
not blast continuously in this House; but could blast intermittently. ‘It is
better late than never'. | have been listening to the discussion held on
the subject by my colleagues on earlier days and | was listening to
Dr. Alexander also. It is very much disturbing to note the size and
magnitude of the tragedy swallowing more than 200 human lives and
injuring more than 700 persons, besides extensive damages and
losses. | am unable to understand why Mumbai has been fixed as
target again and again. Is it due to the fact that Mumbai happens to be
one of the dynamic cities of the world? Or, is it due to the fact that
Mumbai is India's commercial and entertainment capital? Or, is it due
to the fact that in terms of economic power and in terms of affluence,
it is almost comparabie to New York? Or, is it due to the accumulative
effect of all these factors that terrorists happen to have an eye on
Mumbai? Whatever may be the reason, a couple of days after the
bomb blasts in Mumbai, as Members of the Parliamentary Committee,
we had been to Mumbai. We had the first-hand information and
knowledge of the whole tragedy and its aftermath. We were able to
see that the city was still reeling in horror and shock; not only that, the
panic waves were sweeping all over the city. We saw that people
were still in deep anguish and agony, and they were still in a panic kind
of a situation. Sir, this is the situation not just in Mumbai but also, in
general, of the country as a whole. That is the most disturbing factor.
The worrying factor is that such incidents are happening all over.

Sir, we learn lessons from events and experiences. But,
unfortunately, we do not seem to have learnt lessons from the Mumbai
blasts, because this was not the solitary instance. On the other hand,
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it has experienced as many as eight bomb blasts, out of which five
have been of major intensity. It is happening not only in Mumbai, but it
is happening elsewhere aiso.

Our hon. Home Minister who is well-informed and well-equipped;
might try to say, "Yes; you may say so many things. But the internal
security and the law and order situation of the country as a whole is
largely under control.” He might also try to explain to us saying, "The
situations in Jammu and Kashmir, North-Eastern States and in some
of the Naxalite-prone States may cause concern to us. But, the incidents
of violence and the number of killings as a whole are on the decline
after the UPA Government has taken over." We may take all these
statements in good spirit. It can give us a sigh of relief. But | have got
my own doubts as to whether your measures, your initiatives and the
steps taken by you are adequate, timely enough continuous and
consistent. You have to ask this of yourself. Such incidents are
repeatedly happening here and there. The whole country is restless;
the whole country is perturbed. In such a situation, what do we do? If |
may say so, there is something wrong somewhere. Mr. Narayanasamy
will pounce on me if | use my management term that there is a system
failure or 2 human failure or both. | want to know whether itis a system
failure or a human failure or both. | need not be mistaken if t ask: Does
this not warrant that you have an overview of the entire situation afresh
and have an overall re-look in terms of your objectives, in terms of
your organisation, in terms of your manpower, in terms of your
operations, etc. According to me, you need a total overview of the entire
situation.

Sir, | would quickly go into some of the aspects. We all know very
well that the terrorists are based in Pakistan, Pakistan-Occupied-
Kashmir and Bangladesh. Terrorism is sponsored from across the
border, and these elements are assisted by the ISI. Every one of us
know that the object of the ISl is to create uneasiness; they want to
create dissatisfaction among the Indian nationals. Not only that, they
want to destabilise the entire country. That is their objective, and they
are ably assisted in this. The terrorists, who are on the job,are very
smart, intelligent, well-trained and committed to their job. | am sorry to
say that our security forces and other agencies cannot match them in
terms of their intelligence, in terms of their action and in terms of their
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commitment. What | am trying to say is that you make a swot analysis.
When you say, "l am analysing my strengths; | am analysing my
weaknesses; | am analysing my opportunities; | am analysing my
threats”, you analyse them only on one side, but you have to analyse
the swot of the other side, of the opponents, the terrorists. Then only
you will know how you can match them, where you are lacking, where
you are strong and how can match them. This is my second point.
Thirdly. Sir, the most worrying factor is the problem of terrorists are
coming not only from across the border but the terrorists are also being
bred within our own country. This is the most disturbing factor, Sir.

Sir, now | come to the remedial measures. As | said earlier, the
Government needs a comprehensive outlook in dealing with this problem.
Coming to the specific style of functioning...(/nterruptions)... Sir, | am
speaking on behalf on the AIADMK Party which is the fourth largest
party in this House.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | don't dispute that.
...(Interruptions)...

DR. K. MALAISAMY: The way the Chair was Iooking at me, | thought
that | should speed up my presentation.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | don't dispute that.
But the only point is, there are 20 speakers.

DR. K. MALAISAMY: Okay; | will touch the main points.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Otherwise, your other
friends will not get the time. That is all.

DR. K. MALAISAMY: Sir, coming to the specific style of functioning
of the "great" UPA Government, | am told that the UPA Government in
dealing with this problem is lacking political will and executing skill. Not
only that, they lack....(Interruptions)... | am told...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Narayanasamy,
this is his view. Why do you worry?

SHRI V. NARAYANASAMY: Sir, the next day, there was normal life
in Mumbai. That is the political will of our Government. You should
understand this. ...(Interruptions)... That is a different matter. But, he
should not accuse like this.
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DR. K. MALAISAMY: Mr. Narayanasamy, you should first listen and
then react.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is only his view.

SHRI V. NARAYANASAMY: But, he should not accuse us
unnecessarily. ...(Interruptions)... Without knowing the facts, he should
not accuse anybody.

DR. K. MALAISAMY: Sir, | was so cautious in using my words. |
said, 'l am told'.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Malaisamy, please
address the Chair. ...(Interruptions)... Don't reply to him. If you do so,
you will lose your time ...(/nterruptions)...

DR. K. MALAISAMY: Okay. Sir, | am saying so because instead of
confronting an issue, they are taking a cajoling attitude; instead of
coercing an issue, they are taking a cajoling attitude; instead of coercing
an issue, they are coaxing an issue. This is the difference that is being
seen. Sir, instead of dealing at the source of the problem, they are dealing
at the periphery. These are all my observations. Let them reply. To deal
with a vital issue like this, they must employ all their resources at one
stroke, instead of giving a piecemeal solution.

Sir, Dr. P.C. Alexander rightly said that there is the problem of non-
coordination between various agencies, namely, the RAW, 1B, the State
Government and the Central Government. | am not going into all that.
The very important aspect is, non-availability of data. What | am trying
to say is, more than 12000 Pakistani nationals are over-staying in India,
and 2500 of them have gone underground. What happened to them?
What are their whereabouts? The Government has no information, in
this regard. Is the Government aware of it?

Sir, the next point is, non-implementation of recommendations of
the Task Force set up by the NDA Government. The Task Force had
given a lot of... Sir, | will finish in four-five minutes.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No. Your party had
eight minutes, but you have taken ten minutes. You have already taken
two minutes more. Conclude in two minutes.
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DR. K. MALAISAMY: Sir, | am raising a very important point. Sir,
world over special legislations are in existence to deal with a specific
problem like this. Unfortunately, the POTA has been withdrawn. This
has given a wrong signal to the country at large for the simple reason
that it has given morale boost to the terrorists, whereas the security
forces are demoralised.

Sir, coming to the IB, | wouid like to say that the job of the IB is to
search out intelligence on matters like this. But, now they are tracking
on the opposition party and opposition leaders, and most of their time is
spent only on that. Sir, we have got excellent trained commandos. But
they are not being used to fight against terrorists. On the other hand,
they are being used to guard the ViPs.

Sir, please give me a few more minutes to speak about the most
important aspect of this. Sir, in our system, terrorist elements, mafia
elements and other anti-social elements are being encouraged by the
ruling party or by their set up. What | am trying to say is, a few years
back, Sir, you are aware of this, a big serial blast had happened in
Coimbatore. What happened was, 58 people died in that blast.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): That case is going
on. We should not discuss about that in this House. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is not talking about
that case ...(Interruptions)... He is not talking about that case. You please
take your seat ...(Interruptions)...

DR. K. MALAISAMY: | am not discussing it all all ...(Interruptions)...
| will be the last person to do that ...(/nterruptions)...

SHRIMAT! S.G. INDIRA (Tamil Nadu): He is only quoting the incident.
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He does not need
your support. ...(Interruptions)... Your time is over.

DR. K. MALAISAMY: Only two-three minutes ...(Interruptions)...
When | say it, | will abide by it. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You take two-three
minutes more and then finish your point. . .(Interruptions)... Do not disturb
him. ...(Interruptions)...
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DR. K. MALAISAMY: You have been considerate to me.
...(Interruptions)... The prime accused is known as Mr. Madani and sixty
other Al-Umma prisoners were lodged in Coimbatore jail. Now, what
happened is that the great C.M. of Tamil Nadu with the recommendations
of others ...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: He is speaking out of context.
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He has a right to say
what he wants to say. ...(/nterruptions)... Please refute it when your turn
comes.

DR. K. MALAISAMY: Sir, a team of Ayurvedic doctors, massage
men .. {Interruptions)... It has been funded by ...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: This is out of context.
...{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can refute it when
your turn comes. ...(Interruptions)...

DR. K. MALAISAMY: The present DMK government in Tamil Nadu
has converted the jail into @ massage club. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Why do you make it
an issue? ...(Interruptions)... Do not make it an issue.

SHR! R. SHUNMUGASUNDARAM: How can we discuss about it
here? ...(Interruptions)... This is nct according to your ruling
...(Interruptions),..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is not criticising
any court order. ...(Interruptions)... Please conclude. ...(Interruptions)...
Dr. Malaisamy, please conclude. ...(/nterruptions)... Your time is over.
...(Interruptions)... You have already taken four minutes more.
...(Interruptions)...

DR. K. MALAISAMY: | do not come to the Well of the House.
. ...(Interruptions)... | am a most disciplined person ...(/nterruptions)... Why
should he interfere like this? ...(Interruptions)... | am also capable of
using my throat power ...(Interruptions). .
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude
...{Interruptions)... You have already taken four minutes more than your
time. ...(Interruptions)... Your party was given 8 minutes and you have
already taken 12 minutes.

DR. K. MALAISAMY: There are only a few -points that | want to
highlight ...(Interruptions)... Terrorists are being assisted by the DMK
ruling party of a State ...(/nterruptions)... They have converted a jail into
a massage club ...(Interruptions)... Tomorrow they are going to convert
the jail into ...(Interruptions)... What | am trying to say is that instead of
being very tough with these people, they are extra kind and considerate
...(Time-bell).

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please take your seat.
...(Interruptions)... Shrimati Durga. ...(/nterruptions)... Your time is over.
...(Interruptions)... You have said everything ...(/nterruptions)...You have
taken 12 minutes instead of 8 minutes. ...(/nterruptions)...

DR. K. MALAISAMY: Sir, | rarely seek your permission
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Take one minute
more. ...(Interruptions)... Come to the next point. ...(/nterruptions)... You
spoke about that. ...(/nterruptions)... Come to the next point.
...(Interruptions)..,

DR. K. MALAISAMY: Coimbatore point is a very important point, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have already
explained that. ...(/nterruptions)... Why do you repeat it?
...(Interruptions)... That point is over now ...(Interruptions)...

DR. K. MALAISAMY: Okay, | leave Coimbatore. ...(Interruptions)...
Sir, the point is how a ruling party can afford to help an accused in a
bomb blast case. ...(Interruptions)... Today it is in Coimbatore case,
tomorrow it can be in Mumbai case. ... This is a very important point that
| want to make. ...(Interruptinns)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN). Please support the
Chair. ...(Interruptions)... | was supporting you- all the time.
...(Interruptions)... You have to support me now. ...(Interruptions)... You
please take your seat. ...(Interruptions)...
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DR. K. MALAISAMY: You have been nice to me but | am yet to finish
my speech. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There are 20
speakers more. ...(Interruptions)... Please take your seat.
...(Interruptions)...

DR. K. MALAISAMY: It is only a touch and go on the measures
because Dr. Alexander has been very detail ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please take your
seat. ...(Interruptions)... (Time-bell) Shrimati Durga. ...(/nterruptions)...

DR. K. MALAISAMY: | request the hon. Home Minister that while
strengthening the infrastructure ...(/nterruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You said that you
always obey the Chair. ...(Interruptions)... Why are you not doing so
now? ...(Interruptions)...

SHRI DINESH TRIVEDI (West Bengal): If you yield for a moment
...(Interruptions)... Juse one second ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There is no question
of his yielding. ...(Interruptions)... His time is already over.
...(Interruptions)...

SHR! DINESH TRIVEDI: He is yielding ...(/nterruptions)... Sir, my
question is if we are discussing such an important aspect of terror where
the country's existence is concerned, why can't we extend the time and
the number of speakers?

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is for the House to
decide ...(/nterruptions)... '

SHRI DINESH TRIVEDI: Let us take the sense of the House.
...{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN]): It is for the House to
decide ...(Interruptions)...

SHRI DINESH TRIVED!: | do not understand it. ...(inferruptions)...
Let's sit on Sunday ...(Interruptions)... Instead of that, we are curtailing
it. ...(Interruptions)...
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is for the House to
deside ...(/nterruptions)... You are in the panel of Vice-Chairman,

Mr. Trivedi and you yourself know constraints. ...(/nterruptions)...

SHRI DINESH TRIVEDI: As an ordinary Member also | have a right
to speak. It is such an important discussion. We talk about terror and we
want to concise this. If somebody has an important point.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, Shrimati Durga,
please start. | allowed him to make his important point,

SHRIMATI N.P. DURGA (Andhra Pradesh): Sir, at the outset, |
convey my deeges condolences on hebalf of my party and on my own
behalf to this horrifying successive blasts in different trains of Mumbai's
Western Local Line killing 184 people and injuring nearly 850 people.
| also express my heartfelt condolences to the people who have died
in Srinagar blasts. | confine my remarks only to these two incidents. |
am uterly disappointed after going through the statement by hon. Home
Minister, since the statement contains nothing but superfluous words.
There is no mention as to why intelligence has failed. There is no
mention as to how RDX, Ammonium Nitrate and fuel oil sneaked into
first class railway compartments. There is no mention about the failure
of the RPF which is supposed to frisk every passenger and his baggage
before he enters into the station. Sir, | would like to know from the hon.
Minister whether it is true that according to the frensic reports there is
a striking similarity between the Varanasi blasts and the serial Mumbai
blasts since there is a similarity between the explosives used, the modus
operandi, the days they have selected—Tuesdays on both the
occasions—and the time they have chosen i.e., between 6.00 P.M.
and 6.30 P.M., explosives were planted in handbags and left behind in
both the cases. If. 'yes', whether the Anti Terrorist Squad is moving in
that direction to solve this case. The next point | wish to make is: just
a couple of months ago i.e., in May this year the Anti-terror Task Force
cracked down on terror cells in Mumbai. The blasts clearly show that
these crackdowns on a few cell did not deter terrorists to desist their
plan. In fact, the way it has been executed clearly shows that they are
able to attack with more vigour and ease. | wish to know where the
lacuna is. | would like to know whether the ATF failed in its operation to
clean up these cells or the so-called clean up is only an eyewash. |
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wish to know this from the hon. Minister. Sir, the next point on which |
seek information from the hon. Minister is, what are the plans the
Railways have for Internet Protoco! TV Network in all zones of the
Railways to avoid recurrence of such blasts in other railway zones. |
would like to know whether the Maharashtra Government or the
Government of India is aware that large quantities of explosives meant
for road building construction in Afghanistan are missing from ships
off the Mumbai Port. If, 'yes', what have the State and the Union
Governments done to recover them? Sir, to my mind, the attacks at
Mumbai and Srinagar have been carried out to cripple Mumbai's lifeline;
and tourism industry at Srinagar and the attempt is to hit our economic
base. Sir, | am not in favour of repealing POTA. Yes, | agree that this
powerful Act might have been misused. But, how the present Home
Minister, who is a very senior Member of the Cabinet, agrees with the
argument that since POTA was misused, it should be repealed. If that
is the argument he buys, there are umpteen Acts on our Statute Book
which are being misused. Are you repealing them all? No. But the repeal
of POTA has given a clear, unambiguous signal to Jehadis and their
patrons that they can do as they wish without any let or hindrance.
This has been done by this UPA Government just for a fistful of votes.
So, | urge that if not POTA, you enact another law for God's sake, give
it another name, and deal with these spineless creatures, who are
crippling the development of our country. Sir, the next point | wish to
know from the hon. Minister is whether it is true that IB had given a tip
to Mumbai police about RDX and arms consignment to the State. But,
in spite of getting the tip from the IB, the leads have not been followed.
If, 'yes', what are the reasons behind this? Who are behind this non
follow up of these leads from 1B? And, what the Ministry has done in
this regard against the errant police officials. And, whether it is also
true that there are as many as ten agencies tracking terrorists, apart
from IB, which collects information on terrorists. Whether it is also true
that there is a lack of coordination between all the ten agencies, which
are tracking terrorists, and the results are heart-breaking and mind-
boggling. If so, what is the Ministry doing in this regard? Sir, the hon.
Minister spoke about compensation. | agree that you cannot bring back
the life by paying money. Here, | wish to seek a small clarification from
the hon. Minister. The Minister said that so far Rs. 3.52 crores has
been paid as ex-gratia. | wish to known whether this amount also
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includes the Rs. 5 lakhs announced by the hon. Railway Minister. This
may be clarified.

Finally, | do not want to go into all recommedations made by the
Task Force set up in 2000 for revamping the intelligence apparatus. |
only wish to know as to what are the reasons for not implementing a
coordination mechanism in each State under the leadership of the I1B?
This important recommendation has not been implemented for six years.
Sir, | would like to know why this recommendation has not been
implemented and what the Government of India is doing to make the
States implement this.

So, Sir, just do not try to pacify us after these twelve blasts—five in
Srinagar and seven in Mumbai—by saying that investigation is going on
and until we get the report, we cannot go ahead. The Government should
realise the understand that there is something grossly wrong with our
domestic intelligence apparatus. There is a need to overhaul the entire
intelligence apparatus and there is also a need to inject fresh blood into
it. Otherwise, there will be no end to such horrific crimes on humanity.
Thank you.

DR. CHANDAN MITRA (Nominated): Mr. Vice-Chairman, Sir, thank
you very much indeed. Many of us are waiting for three days to give
our views in the matter and much has already been said. So, | shall try
to be as brief as possible. So, the point has been made by many earlier
- speakers but | would just like to reiterate again that there is a major
issue of intelligence which is at the root of what has happened in
Mumbai and, unless, very serious steps are taken with regard to the
intelligence failure, we are likely to see many such incidents again in
the future. | would like to know from the Home Minister, Sir, what steps
the Government is proposing to take, to beef up the intelligence
mechanism of the security forces because that is the key to preventing
such incidents in the future. Because, without adequate intelligence
information in advance, it is almost impossible; expecially in cities like
Mumbai or Delhi or in other places like Varanasi where we had such
incidents. It is virtually impossible to act. For the police to be present in
every spot, to scan every bag, to scan every passenger, is not physically
possible.

So, unless we have adequate information, there is going to be a
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2.00 P.M.

serious problem recurring. And, in this context, Sir, | wish to point out
that very often, matters seem to get handled in an extremely amateurish
manner. | recall that after the Mumbai biast, the Mumbai Police gave out
that the prime suspect, the master mind in this was somebody by the
name Rabhil, who lived in a flat in Mahim in Mumbai. This news appeared
in newspapers the following day, and two days later we also found in the
same newspapers a report again with reference to sources in the Mumbai
Police that this certain Rahil, who is supposed to be a very well networked
terrorist with connections in the IS! and the Hujim of Bangladesh, this
Rahil managed to escape by jumping off the second floor balcony when
the police surrounded his Mahim residence.

Sir, | know that it may not be possible to nab every wanted or anybody
who is a suspected terrorist, but if the police have such suspicion, if
there are instances where you know that some people are masterminding
or networking the entire terrorist apparatus, why is preventive custody
not considered for these people? If there are laws that come in the way,
why are these laws not strengthened? Preceding speakers have talked
about the need for stronger laws. | do not want to go into the issue of
POTA. This Government has some serious problems in this regard. But,
Sir, | would only appeal to the Home Minister that at a time when every
Government, all over the world, is strengthening the anti-terrorism laws,
is it not a fact that we also need a strengthen rather than dilute anti-
terrorism legislation in this country? if you don't like the name POTA,
callit"KOTA" or anything else that you wish. But, | would, again, earnestly
appeal to this Government that there is a need to strengthen anti-terrorist
laws. | am sorry, Sir, | have a very bad cold today. So, please excuse me
for this.

i would also like to draw the hon. Minister's attention to some serious
lapses that have taken place from the Office of the National Security
Adviser in the last seven or ten days. First, we had this alarming ‘leak’
from the NSA's office about Lashkar-e-Taiba's infiltration into our Air
Force. This was subsequently denied by the Indian Air Force. And it
appeared that the matter had blown over. But, now, | refer to a TV
interview that was telecast on Sunday night in a channel in which the
NSA has said that several of our nuclear installations are under threat
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from the Lashkar-e-Taiba. Sir, this is a very serious allegation. It is a
matter of very serious concern. | want to know whether this kind of
information belongs to the public domain. This is a very serious lapse on
the part of the Government, | feel, and on the part of the NSA who have
gone public with the information of this kind. | would like to know from
the hon. Home Minister what steps the Government propose to take to
try and plug loopholes of this nature. At the same time, what steps the
Government is taking, because what he has said is extremely seriously
whether it is Air Force or Army we know subsequently.... (time-bell).... |
shall wind up very soon. Army is helping us in Jammu and Kashmir.
Now, nuclear installations are under threat.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your throat is not
good. So, conclude early.

DR. CHANDAN MITRA: Sir, | am just concluding. We have waited
for three days. My throat was fine then. The problem has started in the
last couple of days.

| think, there is also a need for holistic approach in this entire
issue. The hon. Home Minister is actually aware of the serious problem
caused by the Maoist insurgency in parts of India. The hon. Prime
Minister has said that this is the biggest security threat. | wish to
draw his attention that the very day the hon. Home Minister was
himseif discussing the matter with the Chief Minister of Chhattisgarh,
in Delhi, a tribal policy unveiled by his Cabinet colleague talked about
treating Maoists as disturbed tribals and called for a more humane
policy and attacked the whole system of Salwa Judum which is being
practised in Chhattisgarh. | appeal to the hon. Home Minister, can
the Government not better coordinate so that one message goes out
instead of multiciplicity of contradictory messages about our approach
to terrorist-related issues?

Finally, the last point | would like to make is this. In the past also |
had, on this issue, appealed to the Government to consider adequate
legislation to declare certain offences as federal crimes. As a part of the
system of strengthening the anti-terror laws, | again, appeal to the hon.
Home Minister and the Government to consider bringing terrorist in books
as a federal crime so that we are better able to handle the matter. Thank
you.
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DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, 1 am deeply
conscious of your kind dispensation in permitting me to speak on this
issue of national importance. Very much has been said. And, | think,
very relevant things have been said. | resist the temptation of repeating
them. But, | will only submit that attack on Mumbai is symptomatic.
Attack on Mumbai is attack not only on the mega polis, but it is an
attack on the country, as attack on the New York was attack on the
USA. And, it has to be taken up in that perspective. Mumbai is Shanghai
of India; Mumbai is the Industrial Capital of India; Mumbai is the
Bollywood centre. Mumbai is so much to us. And, this is not the first
attack. That is to be thought of. Mumbai has suffered so many times. It
is a wounded city now. | won't pretend to claim who are at fault. But
some people are at fault, agencies are at fault, and somebody has to
be accountable for that. On 12th March, 1893 don Dawood and
Company had first time attacked Mumbai and there were 13 blasts. |
need not repeat what a holocaust it was. It was as worse as a tsunami
curse. The second attack was 2nd December, 2002; the third one was
on 06th December, 2002; 4th attack was on 05th August, 2003; and
now, the last one had come on 11th July, 2006. May God ensure, or
may Government ensure that this shouid be the last one. Our fear is
there may be more of that also. | won't say who has failed; it is for the
Government to decide whether the Central Government has failed;
whether the State Government has failed; whether the intelligence has
failed; whether the soft underbelly of law and order set up has been
exposed. But some failure has been domewhere; there is 'no doubt
about it. | would like to submit that is not a law and order situation, it is
an attack on the sovereignty, integrity, unity and solidarity of the country.
It has to be dealt that way. | can raise one question before this august
House—I think, all will agree with me—which place is safe i the
country? If Mumbai is not safe, is Delhi safe; is Chennai safe; is Calcutta
safe? Which place is safe? We have suffered attacks everywhere. No
train, no bus, no temple, no place is safe. Even '7 Race Course' is not
safe, in which on 27th of this month a high drama took place. Two
young women and a drunken man breached the security. Two Prime
Ministers have fallen victims to the assassins' bullets. The Lal Chowk,
the Dal Lake, Gulmarg, Sonmarg, the sanctum sanctorum of our
democracy, that is, the Parliament was attacked on 13th December,
2001. The Ram Mandir at Ayodhya was attacked on 5th July, 2005; the
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Akshardham Temple was attacked on 24th September, 2002; the
Sankatmochan temple was attached on 03rd March, 2006. The Lal Quila
is also not safe. The Indian Institute of Science, Bangalore was attacked
on 28th December, 2005. The Jama Masjid was also not spared. In
Delhi, on the eve of Diwali, on 29th October, 2003, there were blasts.
The R.S.S. Headquarters at Nagpur was attacked on 1st June, 2006.
There are innumerable such incidents. In the saffron fields of the J&K,
everyday there is a blast and there is a smell of gunpowder. When will
this dahshatgiri stop? As was quoted very rightly, the Security Advisor
to the country has said, "The evidence with New Delhi of Pakistani role
was stronger than what Washington pas post-9/11". This is the exact
verbatim statement of a very, very responsible and very experienced
intelligence man. Now, our docks are on target; our dams are on target.
And, as pointed out by Dr. Chandan Mitra, even our nukes are not
safe. What is safe in the country? And, who will make them safe? |
don't want to accuse anyone. But something has to be done in this
context. As far as overall terror scenario is concerned, we have five
monsters which are attacking us. One is Pakistan-sponsored terrorist.
We call it proxy war and that comes from the North. That is from across
the border and it is happening daily. This is the biggest terror; terror
from the North. And, a genocide is taking place. A particular class is
being massascred. Training camps, arms, Fidayeen, Jehadis are there.
There is a terrorist infiltration ino the country. And the figures given by
the hon. Home Minister show that during 2005, terrorist infiltration was
92. During this year, that is, 2008, so far, terrorist infiltration is 299; this
is three times more and this is what you have captured. Ten times
more must be there, whom we have not been able to detect. Casualties
are startling. | will just mention two or three figures and | won't take
more of your time, Sir. From 1994 to June 2005, 19,662 civilians—
they are authentic figures of casuaities—and 7320 security personnel
were killed. 30,000 AK 47 rifies, 60,000 grenades and tonnes of RDX
have been recovered. Now, they say they are having 82 MM mortars.
This is **. It is one front which the country has to face.

Another front is from the East. | will cal it the porous border of
Bangladesh infiltration. ...(interruptions). ..

SHRI SHAHID SIDDIQUI (Uttar Pradesh): Sir, | object to this. To
say* is extremely wrong and dangerous. ...(interruptions)...

*Expunged as ordered by the Chair.
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DR. GYAN PRAKASH PILANIA: There is some terrorism

...(interruptions)...

SHRI SHAHID SIDDIQUI: We should not talk of * terrorism
...(interruptions)...

DR. GYAN PRAKASH PILANIA: No; | am not talking.
...(interruptions)...

SHRI SHAHID SIDDIQUI: Don't talk of *. ...(interruptions)...

DR. GYAN PRAKASH PILANIA: * is daily written in newspapers.
...(interruptions)... Itis a universal phenomenon. ...(interruptions)... You

are raising the Muslim question. ...(interruptions)... | have not raised the
Muslim question. ...(inferruptions)...
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SHRI SHAHID SIDDIQUI: We are not following the newspapers.
...(interruptions)...

DR. GYAN PRAKASH PILANIA: | am addressing the Chair.

...... (Interruptions)...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Siddiqui, please
sit down. ...(interruptions)... | will deal with it. ...(interruptions)... Please

sit down. ...(interruptions)... Mr. Siddiqui, please take your seat.
...(interruptions)...
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SHRI SHAHID SIDDIQUI: Don't talk of religious terrorism.
...(interruptions)...

¥{ ] Transliteration in Urdu Script.
*Expunged as ordered by the Chair.

283



RAJYA SABHA [31 July, 2006]

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Siddiqui, please
sit down. ...(interruptions)...

DR. GYAN PRAKASH PILANIA: What will you call a Jehadi?
...(interruptions)... What will you call a Fidayeen? ...(interruptions)... What
will you call terrorism across the border? ...(interruptions)... Is it *?
...(interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, | will deal
with it. ...(/interruptions)... You sitdown. ...(interruptions)... No; no, please
sit down. ...(interruptions)... Please take your seat. ... (interruptions)...
Please take your seat. ...(interruptions)... Mr. Azmi, please sit down.
...(interruptions)...
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THE VICE CHAIRMAN (PROF. P.J. KURIEN): Mr. Pilania, please
conclude ...(interruptions)... Mr. Siddiqui, please sit down.
...(interruptions)...

DR. GYAN PRAKASH PILANIA: Who told you that?
...(interruptions)... Sir, he raised the question many times.
...(interruptions)... | have not spoken about it. ...(interruptions)...

Tt tAgTEArE @ Y TATH STHFAE F W FE T
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, please sit
down. ...(interruptions)... One minute. ... (interruptions)... Mr. Azmi, |
will name you. ...(interruptions)... Mr. Azmi, | will name you. Sit down.
...{interruptions)... | would like to say that there is no * and there is no *
-..(interruptions)... * is deleted. ...(interruptions)... Aterrorist is a terrorist.
...(interruptions)...

t{ ) Transliteration in Urdu Script.
*Expunged as ordered by the Chair.
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A g @F At W, ¢ wifelarded § @ sttt €2 ..

(sHaYm). ..
E;alaba.._?c: SR ot b : ‘j).wul_)b s bkt OB I Lﬁ}l/\]

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : You keep quiet.
...{interruptions)... | know how to deal with it. ...(interruptions)... This is
not the way. ...(interruptions)...

DR. GYAN PRAKASH PILANIA: Mr. Vice-Chairman, Sir, | am grateful
for your kindness. In Mumbai, when there was a holocaust, it was
suspected that it was caused by LeT and SIMI. And, they are which kind
of outfits, everybody knows it; what | mean is, who is sponsoring them,
who is giving them funds, who is giving them arms or who is giving them
training? If | take their names, they will say, | am talking o muslims! |
never talk of it. They are casting aspersions on the people of Mumbai. When
the Government failed, ...(interruptions)... When everybody failed,
...(interruptions)... every citizen of Mumbai rose to the occasion. ...(interruptions)...

Her sirdgeens WA A FE Wt g a1 g AF g harw €, @
mmﬁmm%l ()., +
's:\.\)\.qa.ﬂ_,d.u‘_,.\nhuumd-lu{,s u‘ktuhwlg.cu‘?g

l:‘_,x;\uﬂs.\s\,\g‘,uxs

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Mr. Pilania, please
conclude now ...(interruptions)... Mr. Pilania, please conclude now.
...(interruptions)... Mr. Pilania, please conclude now. ...(interruptions)...
You have taken enough time. ...(interruptions)...

DR. GYAN PRAKASH PILANIA: Sir, | will stop itwhen he stops. ... (Interruptions)...

Ha NATTAT® @H I W S R fEen T, Foag o2
.. (FTaYM)... eq & fau 0 e 7, ¥ 3 * 77
?G: @ n_,L_aS“JLACiunS_,S@uA&ls UAE\BB ﬂ)\.\#ﬁ U\",’E]'{'

[t & osbe LSS U S €cilitae .

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Mr.Azmi ...(Interruptions)...

e sdgeam ™ Ao ¥ wEEa ud & et w7

.. (SA8YTH)...

1[ ] Transliteration in Urdu Script.
*Expunged as ordered by the Chair.
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, -
ciatan . ¢ L8 U 2y 5 p s (i LS (alis ) G4 dilape mg

DR. GYAN PRAKASH PILANIA: Why is he feeling so upset?
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Pilania, please
conclude. ... (Interruptions)...

SHRI SHAHID SIDDIQUIL: If you cast such aspersions, he will be
upset. ...(Interruptions)...

DR. GYAN PRAKASH PILANIA: Pan-Islamism is talked about daily
...(Interruptions)... It always comes ...(Interruptions)... Pan-Islamism is
written in every newspaper.

e SEgeaTs TH AH : TE PN I[ &2 .. (HIYE). .

] b LS o s alie ) Gla Blae WY se |
sft fama i (ST wRew) : 7EiT, .. (au™)...

SHRI SHAHID SIDDIQUL: Then, your terrorismis * ...(Interruptions)...
What did you do in Gujarat? ...(Interruptions)...

Iy (e e Fe F{fa) : a9 Afaw, s dfaq! ... (37@ur=)... Only
what Shri Pilania says will go on record. Nothing else will go on record
...(Interruptions)... Only what Shri Pilania says will go on record.
Nothing else will go on record ...(/nterruptions)... Now, Mr. Pilania,
please conclude ...(Interruptions)... Nothing will go on record other

than what Mr. Pilania says ...(Interruptions)... Please sit down. | will
deal with it ...(Interruptions)...

sft fa=rg sfear: *
Hern sirdgees @T e ¢
sft wnfeg fafwl: *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude
...(Interruptions)...

sft famrg wfear: *

1{ ] Transliteration in Urdu Script.
*Not recorded.
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Her sirageaTs @ et

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Nothing will go on
record. ...(Interruptions)...

£t farg FHfeaam: *

Hre ST @m A *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, take your
seats...(Interruptions)... Mr. Katiyar, now take your seat...(/Interruptions)...
Mr. Azmi, please take your seat ...(Interruptions)...

Her sirageas @™ e *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, | will have
to name you ...(/nterruptions)... 1 will have to name if you do this
...{Interruptions)... Sit down Mr. Pilania ...(/nterruptions)...

DR. GYAN PRAKASH PILANIA: Sir, | am sorry, | would stop
...(Interruptions). ..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no listen to me.
You have taken much more time than what was allotted to you
...{Interruptions)...

DR. GYAN PRAKASH PILANIA: Sir, they have
taken...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, even
otherwise,...(Interruptions)... You please conclude.

DR. GYAN PRAKASH PILANIA: | will conclude, Sir, but the point is
they have put their words into my mouth. | never said ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No,
no...(Interruptions)... You please conclude ...(Interruptions)...

DR. GYAN PRAKASH PILANIA: No, one thing is to be decided
...{Interruptions)... '

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You please conclude
...(Interruptions)... Whatever decision | may take, ...(Interruptions)... you
conclude. You say what you want to say ...(Interruptions)... As for decision,
you don't interfere.

* Not recorded.
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DR. GYAN PRAKASH PILANIA: | will say one thing. The Pakistan
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Speak on the subject.

DR. GYAN PRAKASH PILANIA: The proxy war from Pakistan, what
would we call it; the proxy war from Bangladesh, what would we call it;
Jehadis, what would we call them? ...(Interruptions)... | never raised the
question of Muslims or Hindus. It is they who talked of this. | never
talked of Muslims or Hindus, because both are Indians. For both of them,
Constitution is one; for both of them, country is one; for both of them,
the President is one; and, for both of them, Parliament is one. They are
dividing; we are not dividing. | will conclude by saying only one thing, Sir.
We have to be careful about proxy was across the border from the North;
we have to be careful about infiltration from Bangladesh; we have to be
careful about internal disturbance of naxalism, which needs a very
detailed analysis; and we have to be careful about insurgency which is
there in seven North Eastern States. | will conclude by saying let us rise
together, the Government, the people and everyone against terrorism,
without caste, creed and without any difference.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is good.

DR. GYAN PRAKASH PILANIA: | will just invoke by saying, let us
today think of 600 martyrs (Time-bell) who laid their lives at Kargil. Let
us bow...(Interruptions)... our heads in their sacred memory. Let us
remember Brigadier Usman who laid his life at the age of 36
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please wind up.

DR. GYAN PRAKASH PILANIA: You are talking of Muslims and
Hindus...(Time-bell)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Vedprakash
Goyal.

DR. GYAN PRAKASH PILANIA: And, let us rise to the occasion to
make sacrifice for the ashes of our fathers, for the honour of our temples,
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for the glory of our Gods and for the security of this motherland which is
above everything. And another operation Vijay is the need of the hoyg, |
will say only this thing, and extraordinary situation requires extraordinary
response. Let us stand united, and let there be no lack of will on the part
of the Government as well as on the part of ...(Time-bell)... both Houses
of Parliament. ...(Time-bell)... We stand united and we win.
...{Interruptions)... Thank you very much, Sir, for tolerating me for so
long.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you. Next
speaker is, Mr. Vedprakash Goyal. Now, Goyalji, you should know my
constraints. See, every hon. Member who is speaking has been allotted
five minutes only. That is the position, Yet, | am allowing extra time to
the Members. Why | am saying this is because there are fifteen Members
who are yet to speak. Now, it would be good for all of us, if, without
making me ring the bell, you could conclude within five minutes.

st fog wfear: w@ifar fadem =1 oy 2 Sifsgy

ITENIEAY (W WS FHfE@T) : a5 9 §, | have only said it. It is up to the
Members to observe it. | am only reminding you.

At A YT NS (HENIR) : SIS HElad, ¥ 96! o1 &1 &F §
TG 1 H 76 weA T 10 W1 9% 98 @1 ¢ fF S A s |ed €, 3 Sod =)
1a &, 3% =g A ¢ T, AfF ) @E A € w7 e § F o v =
A, A el ¥ PE FL 91 Fwl @ w2 v 9@ PRI IE e @
allow foran f el ( & o s & g & o fFeh 1 A8 @ A AT, @
IS 9N 2, AfhT TmETe dead 7 ||

ITAILFE] HRIEY, IS &1 S faug B, 98 iaa 4o &1 761 ¢, qag & uav
o R W F S wEdl g3 terrorism 8, $9% W 3 g @i 8 W ¥ IR g7 ==
FaA Hog dw QA R IR s IR A ggi agn s we @ 1 A A @ 5w
BTEH 1, BTE1 & FEW, W terrorist attack F1 TR AR T # 39 K7
a1, 17 @g 3@ & fF 9 T ¥ war heroes &1 @& it 1 W-¥& Sion
Hospital T &rar S @1 #1-W gY, 819-3 %< g1 W0 =} Sion Hospital ¥ 100
FTH F W W T, T8 HY T8 T G @ T AW @ D " ah e,
s Eifered, wifgn & gffimes oo, 98 - 9% 3@ 9 €, S faesqa
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[N VIHA F 1A § §- Sion Hospital a8 w1 & <man 1 agt-w@ dignitaries
TSl ) @ AT & | T S e R g9 Ushen @@l g, S Uil &) STeman
*t 7T, I WY AL oft 1Y, AR @ el e | mfen & sifered # g, wigae
Biftqeet 9§ 7, A 98 I 9N 3759a1a B~ Sion Hospital, foad asft o 1
gfaurd suerss €, U & T Sfean glaurd soere B, & s T T e o 6
- TG, TR S H 1 qehets ot? § 98 s 9l g iE o T8 wE WS, w9
fauamd I @ off, fa7 aneHt samea 3T 9, A9 a8l 78 M) STEHare # SR Had
15 Toe, wie, <1 we ® ar Al @ a1y fivet ferg, W fa=en ot @ik = @@ &,
TEY =1 AfeT |

Ty [AEIcd, ¥ Y& H & 98 w1 9wl € i 9% S terrorism &1 fawg
%, T9H! communal FEH % WE FSHL a0 TE FHET e | 5= Fsft terrorism
F1 9@ AT ®, @ TR THEA communal fawg =1 femn s &, <@ fF @w
communal foya 7t %1 sy g o sas S § TRt approach == &2

HEEE, S YT, 3T AT ATH | terrorism $aA @ fauF@ F1 @& €,
ITH SR W faan s fe o 9m = € ok 9 71 Wl vt €2 4§ Saa
F-d I W, I A wgd €, AfwT § Faa A-d 3o §m S
R -Hewe | S F B 7 e w1 A € qoEi 91 B || Y = 1EEE
qrEd F1 BN 2 79 e € fw 2 A6} @ A fra) 9w €, et aoan @2
& dwT A fegem & o1t Hfem FL @ T | 919 9% qoar 9ot 2, @t feg off
AT &, qEEHH it 9T § 1 F% distinguish TE FT Tt & 6 feg wel da1 @
IR quewE F3i A3 T 1 3T FAH! WA T W/ R, TR o F) gaed fHar 5
wWEI

TF R AW ¥, I% agd Sl E-Tvat e @ STe- e spelling §
fera ¥ 1 oz =1 waers ¥- ofa s | gg 17 o s ave €, S ety feg e,
Taeh! Hi| % 91 AR @l ]2 98 U wEEa ¥ 1Sl St s a1 fF e
TAgha ®, 98 98 THIgfa € foaa wifesa 1 5= fea | s ) w5
S, | T TR Haors fergear Amare €2 9% mAgha fees der &2 v o 76
w1 | fordt o 3 %1 R, 519 9l 3 st 1 @1 R 9w vt e € @ @ ek
fere 82 79 @ W ¥- e FgEeA, W0 AW e, 90 fava o ¥ e .
WIS AFa B o g9 9% we f * g9 1 waera € 9

*Expunged as ordered by the Chair.
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T&F 3171 914 E-oveh! Fed | 2 Fre MR o © 2 a9 foorel firef, o gan ={
R fiieth, sreh w1 W T 14 0 o & Il 1 o TR FW E F e B2 At
ey Fd & f ve-for@ &rl W, 918l W 1 SHeT 37 7 98| i STl 361 Heerd
T 7 rEn, g9 @ ot e o auei € el §, 9 18l B ofm, 399 | 9 99
B R? 3 TEF o §, Sl ST SHEH B FA et ¥ 1S W v S i § 5 A
R IR € 12, AR ST SREA & fau Fwt &, 39 weiel S S e @ fen
FTH T 1T IS @A BT 96 71 EH 39D A F o e

74 feqra | 78 I71 4 91 &1 ogl T s ¥ L 3 el s § fe
T S dxemd €, 3 W9 9 g0 S A €, S AW publish Y, #0-9-%H
TR AW AA R W@ HFg s ggaHi F a2 a dl
already 398 QU g §, A H1HE S g E & 2 | fRx oy fo=n =7t 5 21
Afew S TE 7, S T4 2, 3 AN & 9 ART | IHE AT B, JHE TR ar |
# 9 fF 3 393 SEE § t9at saE § fE 3 Wt e o o @ e L.
(gmg F1 g)... aasft o 3 3w T 7

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have taken six
minutes. 393 B8 e & faan €1

SHRI VEDPRAKASH P. GOYAL: Please bear with me for a while.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You shall get only
five more minutes.

#f AT YHTY MIS: AU U FAEER Agu) T 4 e § 37 4
fedt--fodt deon 1 forsh @ 81 19 U T, gHET sk &1 6T U
T, QA v T, e fem T e uwm Y o g B W 82 1993 F
HFTH o7 T 9 T B, fFas o & g, fieft 1 ang @ oot off o e
B aren € 1 5Tt Wt 9 71 € | ey g A A, 3y A o S aue @ E
Imeiffg gt discaFriafma me @ Few g § o
B3 Fl address FT T § 3R o0 weAw | T W F ) Ug S GA ageld A
€ T R, 3R 391 SAdTE Tl faan SIrem, g g AN 1 & wen A€l e,
@ e I T T 1 W, e, HHIH], GAHT TF ST T- TR 9 37 U q
allergy ®, @ g Ty, 91 =1 Brg Afsrq ) s = fafas a7 @ 59 contro!

*Expunged as otdered by the Chair.
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o < W &2 = g A U T w1 Ware ¥7 gt F well oft ww fafae ar
¥ control ¢l g &1 ¥ <l A <A | O Yol ¥ 39 TE B T FI deal
F & A o FTE A3 E 1 79 T FET T, T TR/ TR | |
AfeFT 35T time bound HHT T AR BT A8 | AR G| -ATed YHEHT A
q9 @ We™ @ @A @ STEm i # oy B s R aga-dt frardt g & §, 9
qTET ET Se[I | 9§l TS FI 91 I T4, TH P 9ga Q@ <l A 95 I3
faw &1 fow =g =) O R Fa™1 =FEW | St weslte 9d < dedtende &
SR At §

TV (e e HRE) : T |Ed, FaEs T

it A7 weprw e e & 3@ vear T | Wodeard @ IE Awed Ay ¥
for ama 1 feelisie A < @R § o, 119 A 39 w1 = R, 39w Y T
faran? T wrgw fafret X ot farelt-=1- et wa @ war & f 5 3 91gd information
<t oY, 39 T T TR N ? AT FH1 WEHR FEENIAH H1, 3T I S U 1
IR g Te ¢ 3R oy 3w AR ° gp T Fed @ 39 Reia § 41 Tm?
Eoefisia Tt Bt =fe wifn oTTe Nfrey & e wga w- S 15
# Fge $Sifad ¥, wreede Sifad € o o ww daa @ am
e ® 3R gE gow! # W 29T available 1 39 3T | Q4 7EN? A
T RN B R T TSt € 59 1 gaw 8 aifee 8 B-Hl
TSl TR T @ € | 3T g o ! | Teistt aga saere € &R fegwm
# +ft wgd saers ¥ 1 39 iR w) 76 W F @ g, Jw ® m w w fag
qu w e &1 ... (sgaym)... M g 3 ReleEre aga-w §HiEw
fow frm &, i A me R s @ i T = Rfe f Fww €

TE w5l St N et 5 9 & w9y § w@ ¥ fF we pay our tribute to the
people of Mumbai for their resolve to triumph over terrorism.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Instead of five minutes
you have taken ten minutes. ...(Interruptions)... There are another 14
speakers. Please conclude... ... (Interruptions)...

it AT T WS W, T S B TF 99 T A &1 w1 agA of
available ¥1 30 W Aea T At &, sWiem U R ywaga agm
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your party has already
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exhausted the time. ...(Interruptions).... No time is available
...{Interruptions).... Itis already over. ...(Interruptions)... This is all bonus
...(Interruptions)...

ot AT YTV NEA: W, 78 W feFe €, 36 FT &0 | HL?

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There are 14 other
Members to speak. ...(/nterruptions)...

st AT WY e o A T o i 9o et 1 9w wEt @
- B forg aex § R 1 3R A H 9 A I @ @ = ok W
R #i-919 % T s S50 ? gafan sy g wa anfa i ge wifa s = fee
T | W ge ¥ 1 39 39 vifa w FEER wa et R 9 vifa o fafie @
TR T G A G B W SR T S w S i oo I g,
&R T U Uit | S0 SIS WROpe e S o 39 %1 Haed 98 7 &
FHS e &)

IS (We dede HFRAT) : e qes, A aga Wi Fax ) ot 14
A 3k e T & g @ e A U9 9 S8 92 m )
it 9T WY e : STEMeae S, § Ta a S iR wga & 930

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | think the Home
Minister is sitting here without even taking lunch. ...(Inferruptions)...

st A%y vige: ¢ W 9, 9% T aRa € SR e @ {1 ww A
I7ATE HE A FP & T2

ITENTERS (W WeSe FRAT): 3y w@ifmw F=w & Please conclude.
...(Interruptions)... At Tm w1 | # gafae fedt 3§ e @ Ea’iﬁﬁv’ J{ &1 M9
T 9HG A |

it AT WYl T T AR & e T fisdie w2 &2 T a9m iR wE € 4w
WIS 2T & 94T e S, T 3] Ao i § | TG o o, SR SAaeatedt
¥ Fraeht 3 =ard i 9 Foeit? § ® A9 el a9 s F T T

ITAWTERE (WMo e ) : A wif s

ot 9T weTw e 39 34 favg &) wews o s = 9w €, 9% sae?
SN B, A AQ ST KT TR ) FHEHY | 39 I ae | §ad fE R 3w
AGHATE i Ak | ‘
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it it SR (SW W) : WEE, 11 S[EIE, 2006 H g T W 99 faeme gy,
% 9gd & i ¥ wmwt fooet off frar &1 g, o 59 ¥ F oo s @ ik
31T ISt SgT WHIS W 1 % W 39 Fed 1 uR e e § AR T st
o Wi e -TaeT Yohe STl § | 395 T & & wgeil & Wiy Weg 3 it HEAD oft
H g1 TR, EHe H1 39 9 & ud 3R Aoed | TR Iow g & anaar A
Haal 1 S 9iTa fean &, #§ sos faw padanfadt & 9w o 3@ g
[t Iqwwafa drerd gv)

HAIGT, A Aharg fG1-ufa fa7 vaae 9 &ar < @ R ) A s ars @
HIS TR T H € G 7 2, Sfew 9% @au g B o= g F oft sgar wen
T &1 1 HRIEd, TR WFR TR AE 4§ e & fog, 39 @l &1 U & fag,
TR YA o S 8, foeg o e wdf-7-+el e wfeq & St ¥ | WER
| AU Y § 7 39 w1l o1 ot gar e =rfeg

7 T | ARiFHaIE & dg HN0 § | 95 FRO 7% § T sndwarg =t g
el RO | ufed St B 1 g & w3 I TR BT Fgren A 7 der ¥
TWEHR A A0 o1de § fop yorfaeia uit aan faswrasiiar 9 & wrg de gowresie
T 39 19 T ISHL THH FHIOIT ST qar T Tfel iR 39w AR ot w6
Hifeq |

HEICY, TP AI9-E-H1Y 3TTdeharg @ i HRu Wi ¥ 1 g9k 9 # ST,
rfireT R S[Ead o HROT TS K1 HISTEH ekl S R ¥ T Fera g i
o = =rfa Yo", AT &1 9 T 9 Y@ & B ASEE] & w9 ST
WUH HT WA I HH B S @ R ) SARFareEt B S 1 IR 51 S m @
RO 98 FE-1-F¢ IR fFAT- e ST TR I [A R FH @ E,
e ot SFATE og T € 1 IR A §9R Y © fF 39 W & FRuil &1 9
M T, 39T ot faRe F w1 9wE ®)

R, @it 93 &1 ffskraa 1 gfawa st srdsarg i seman 21 ¥ e
#} otR @ fae w5t § f gfe 33 ) ofk ufiwa aun weigg s@man sy, +=ifs
IR-9R 4% oral ¥ T S w21 wfed € @Rt §, @ S-¥ Axiewart s A g
yfeq 3 1 1 ToFan, ea Giear 99 391 @ g1 & ot €, afdT sam
AT 8, TR A 9 Faea # e gfean @ ot 3o Ao w3 it i -t
T g1 = Hfea 89 A yee! € 1Y Tdehare] Sl 1 Ual e S 9T 3Uel
F, 3T g F ® F fem e R 1@ fwet w1 99 fFw S 5w wE
GiFa & 1 AT A B TR B
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weIed, § wwar € fF afe 31 el @ frarm fwan s, @ 2w § Adwar
F1 werE o fea o1 g ¥ 3 =< @ WY, | oo 9 anTa F g
YIETE |

MR. DEPUTY CHAIRMAN: Shri Praveen Rashtrapal. You have five
minutes.

SHRI PRAVEEN RASHTRAPAL (Gujarat): Sir, in fact, | had planned
to speak in great detail. But, now, because of the time constraint, | have
decided to restrict myself. At the same time, | want to clear many
misgivings given by the Opposition Party. As has been rightly discussed
by some of my colleagues, let us not blame a particular community for
terrorism. Sir, terrorism now is a universal phenomenon and even if we
restrict to our own country, in the recent past, we had very bad experience
in the city of Delhi, then in Varanasi, and, lastly, in the blasts which took
place in the financial capital of our country, that is, Bombay. As very
rightly pointed out by Dr. P.C. Alexander, who was the Governor of the
State of Maharashtra in the past, Bombay has faced two very worst
calamities, one on the 12" March, 1993...(Interruptions)

SHRI MANOHAR JOSHI (Maharashtra): Sir, i would request the
hon. Member of say 'Mumbai' and not 'Bombay' because the name has
been changed.

A Irawrafa: go Sife, sag T8t

SHRI PRAVEEN RASHTRAPAL: All right. It is a very small mistake.
| mean, let us tolerate.

SHRI MANOHAR JOSHI: It is not a small mistake. It hurts the
sentiments of the entire State of Maharashtra.

SHR!I PRAVEEN RASHTRAPAL: Whenever | say, Bombay, it should
be understood as Mumbai. ...(Interruptions)....

it Ivawrafa: AW g B, @ gag Siferg)
ft e S : Srer € 9rfEy, 92 ST At ) L (3EayT)

SHRI PRAVEEN RASHTRAPAL: Sir, | may inform my hon. colleage
Shri Manohar Joshi that | am also a Mumbaikar. | took my college
education in Mumbai, | stayed in Mumbai and that too in Shivaji Park,
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Dadar where his good self, is residing and where the great leader of
his party is taking frequent meetings and misdirecting the people all
over the country. So, | am proud of Mumbai. | am very much concerned
but let us take this opportunity also to congratulate the people of
Mumbai, to congratulate the people of Delhi and also to congratulate
the people of Varanasi because in spite of very severe bomb blasts—
in which lot of people lost their lives, a lot of people suffered injuries—
they did not lose their courage. We know what happened in Mumbai.
Nearly 200 people died and more than one thousand people were
injured. Sir, our Minister who is in the Government right now, Shri Murli
Deora, in spite of being a Minister, has written a letter to the Railway
Minister that the compensation of Rs. 50,000/- which is likely to be
paid by the Ministry of Railways, will not be sufficient for those who
have lost their limbs, as they are likely to remain unemployed throughout
their life. Sir, we are very much concerned but, at the same time, we
congratulate them for their courage, | mean, the way in which all
passengers were trying to help each other. At that time, they forget
whether they were Hindus or Muslims. If they could forget whether
they are Hindus or Muslims, why are we, the Members of this House—
which is not an ordinary House, this is the Upper House—not forgetting
whether we are Hindus or Muslims.

Sir, a very incorrect suggestion was made by one of the Members
that the Maharashtra Government should publish the names of those
who have been arrested during the course of the investigation so that
we could know to which community they belonged to. | say that this is
highly objectionable. That way, | will request, let the Government of india
publish the names of those who have taken loans worth crores of rupees
from the banks and not paid, so that | could know to which community
they belonged to. | want to know the religion of those who are
blackmarketers; | want to know the religion of those who are hoarders;
| want to know the religion of all those who have been arrested in Delhi
in the past five years, who have raped innocent women in the colleges,
in the parks. | want to know their religion. Where are we heading for? A
criminal is a criminal. An offender is an offender. He may belong to any
religion. Just half-an-hour ago, there was a discussion...(Interruptions)
Please don'tinterfere...(Interruptions)... No, Sir. | am not addressing him.
| am addressing you.
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st Igmvrafa: wgare S, 9% 3w W1 wX @ T, You don't take...

{Interruptions)

SHRI PRAVEEN RASHTRAPAL: It's all right. Right now, one Member
interpreted what is Jaish-e-Mohammed, Jaish means war, so it means
fighting for Mohammed. |f one can object to that name, | can object to
the name of Shiv Sena. Why do we require Sena in India? We have got
Indian Army. How can there be Bajrang Daf? How can he object for such
names? They have kept it, its all right. It is their name. In India, we have
got the Durga Vahini; we have got the Bajrang Dal; we have got the Shiv
Sena; and we have got the Trishul Sena. Are they not objectionable
names? To me, they are objectionable, (Interruptions) (Time-bell) But
they have kept them.

SHRI MANOHAR JOSHI: Sir, he is referring to a party.

A Iggumafa: TS S, 39 Ul W Ha g (Interruptions) It is a
recognised party. (/nterruptions)

SHRI MANOHAR JOSHI: ...take the names of all those who are
involved in criminal matters. (Inferruptions) | have asked the hon. Minister

to give the names of those who are involved in the Mumbai bomb blasts
and arrested. (Interruptions) There is nothing wrong in it, Sir.

ot Sggwafa: 3y SAf3w)

SHRI MANOHAR JOSHI: | will take the history of all the bomb
blasts... (Interruptions} And it is very unfortunate... supporting that.
(Interruptions) It is because of your support. (Interruptions)

At waitor Tegare: B9 off g F @ ¥ 1 SR @ it 1 s, e e
Yl TE TEW | . (FFAUM)..

MR. DEPUTY CHAIRMAN: You know it is a political party.
(Interruptions)

SHRI MANOHAR JOSHI: He has no business to take the name of a
party. (Interruptions) ...history of the Congress Party. (Interruptions)

st el qrer WwaErE: e St o W S A, e L (SET).
ot Iqwwmafa: 2y Afsw)
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SHRI PRAVEEN RASHTRAPAL: Now, Sir, | am going to a very
correct quotation from an article written by a resident (Asghar Ali
Engineer) of Mumbai. | quote, "Interestingly, Gandhiji's concept comes
very close to the Quranic teaching of truth and patience as enshrined in
chapter 103. It is a great shame that the so-called jehadis are committing
such dastardly acts of violence in the name of Istam. Nothing can be
more un-Islamic than these horrifying inhuman acts.”

The author goes further, and | quote. "The Prophet when asked
what is jehad, is reported to have said that the best form of jehad is
speaking truth in the face of a tyrannical ruler." See what is the correct
meaning of jehad as answered by Hazrat Mohammad Paigambar
Sahab. He further says, and | quote, "Here the so-called jehadis
themselves are tyrannical and it is needed to speak plain truth in their
face. They need to be told that what they are doing is tyranny against
innocent people." The bombs planted in the Western Railway from
Mumbai to Bhayandar were not planted to kill aggressors. Those
passengers have not committed any offence. The travellers are
travellers. They do not belong to any community or any religion. They
have not done anything wrong to that particular terrorist. But it was
done. Itis against Islam; it is against any religion. That is what is written
in Quran-e-Sharif. That is what is written in the Ramayana; thatis what
is written in the Mahabharata; and that is what is written in the Vedas.
Even in the Ramayana and the Mahabharata rules for war are given.
That after sunset, there should not be any war. That when your enemy
is not armed, you should not attack him. These are the rules in our
Hindu soriptures. You read any book. You read the Ramayana, you
read the Mahabharata, you read the Kalpasutra, you read the
Dhammasutra, or the Dhammapitaka, nowhere sanction is given for
war, nowhere sanction is given for killing innocent people. | am going
to talk about this issue in the coming days. Some reference was made
to our Bhartiya Sanskriti. | don't want to go into what was Bhartiya
Sanskriti 150 years ago, how the Bhartiya Sanskriti were treating
untouchables in this country; how the Bhartiya Sanskriti were treating
the widows in this country.

ot Iggurafa: gt Sf, 3T FHhelS HST L
SHRI PRAVEEN RASHTRAPAL: And how the Bhartiya Sanskriti
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were celebrating the child's birth. (Time-bell) So, let us not go into that
discussion. If you come down to this particular issue of terrorism, |
would request the Government of India to distinguish between the
terrorist activities by outsiders, those who are foreigners, and insiders.
t mean we must try to find out how we can prevent such incidents.
Police will come only after the incident. Right now, the Maharashtra
Police is doing the investigation. Give them proper time. Everyday,
they are arresting somebody. Don't disturb them. That is my request.
Today, it is the Congress Government; tomorrow, it will be the BJP
Government. | do not hope. But, we will have to argue like that.
Tomorrow, it will be any party's Government. The police is the agency
which is investigating a very serious blast. Let us not disturb them. Sir,
if there is terrorism from outsiders, there is terrorism from insiders
also. Then, in our country, we should try to find out (Time-bell) how
many terrorist attacks took place...

MR. DEPUTY CHAIRMAN: Please conclude because there are a
number of speakers.

SHRI PRAVEEN RASHTRAPAL: Sir, | am only making some points.

MR. DEPUTY CHAIRMAN: Please conciude. You have already taken
seven minutes against your five minutes.

SHRI PRAVEEN RASHTRAPAL: | know, Sir. How many terrorist
attacks took place in India prior to Babri Masjid demolition? How many
terrorist attack took place subsegent to Babri Masjid demolition? Let us
try to find out. How many terrorist attacks took place prior to Gujarat
riots? Let us see together and analyse.

Now, when we talk about international border we think only of
Pakistan. But we have international border with Nepal, we have
international border with Bangladesh and infiltrators are not coming only
from Pakistan border. | request the Government of India to take a serious
note of this information. Now, when we falk of border States, we think
only of Kashmir. Punjab is equally a border State; Rajasthanis equally a
border State; Gujarat is equally a border State; and on sea route, all our
Arabian Sea and Maharashtra. West Bengal has got international border
by sea route. Sir, | have this experience because | was elected from
Patan district which is very close to Pakistan border. (Time-bell)
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MR. DEPUTY CHAIRMAN: Please conclude, please conclude. | have
to call the next speaker.

SHRI PRAVEEN RASHTRAPAL: It is only twenty kilometres.
Infiltrators may come. Sir, the police of these States...

MR. DEPUTY CHAIRMAN: Kumari Nirmala Deshpandeji.

SHRiI PRAVEEN RASHTRAPAL: The police of Gujarat, Rajasthan,
Maharashtra and Punjab ( Time-bell) may be given sufficient instruments,
sufficient arms and ammunition, sufficient feedback of Intelligence
Bureau to stop the incoming outsiders and terrorist activities. Where
this RDX is coming from? It is coming by land route only.

MR. DEPUTY CHAIRMAN: Please conclude. | have already called
the next speaker.

SHRI PRAVEEN RASHTRAPAL: Yes, Sir. Sir, | am going to conclude,
but, Sir, because they made frequent references...

MR. DEPUTY CHAIRMAN: No, no. There is no time for your
answering all the references. Make your point and conclude. | think you
have made your point. Please allow other speakers also.

SHRI PRAVEEN RASHTRAPAL: Okay, Sir. Sir, | request the
Government of India to give one particular information to this House
that if there is a disaster management scheme at the Central level and
the State level whether during these types of events, untoward event
like Mumbai-blast, that disaster management structure of the Central
Government and the State Government started working within half an
hour or one hour of the event or not. That information may be given and
if there is no disaster management for such blasts, such an agency may
be created in all sensitive areas in our country. With these words, |
conclude. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Thank you. Now, Kumari Nirmala
Deshpande.

o freien 2ewid (Tm-FERE) : STEafa wRRy, zﬁwm'ﬁﬂ?}m
W ¥, zufan wa veer ¥ Iy YA 11 H A €

74 favg W R v & vt el 3 9 @@ 9l v 4T w5, WY
& g3 & Franfedl & oRe =1 waeT 1, 389 & Wt wnfier 2 =medt €, afwA
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%D 9 9l & fog ¥ 3T 0 aredt €, 799 oik v 3 aga weh ¥ el
veeh o 1 7% ¢ 6 7 S AR ¥ i, 1 ww w1 gween fiaw yfew
1 /T F A FE A TAH A W THA ¥ I T F uE we AR
et & T o oW Sht | 1 @ 9, 99 G AW F @ uadt I e @
fere gt & ¢ | TR St X erue v A T A, | g X e w9 SR 6
fem, T it X e 1 fovan, & g A Hierg T S e e e st e s
v A o g #1 fae @ e € s # gad ow S
foraa ¥ fo—"* atfa &g o9 9t Tmmn ! fR s St g &) O T ® gua
Y MR A afm o R m g s O ™ 1w aw d fw
AFAE T AR AR TR WA I RPN TR e
d, T F9 7 aren T ¥ et R e wiwa |y st € ok aw fis
fEm ¢ Pasien A, aa S, et R @ g T e w5 oeik =
faafaar & ?f e 9t € % veeh s N R PR s d i fvelt R O
HHETE 1 TH &1 e 1 o0 @ < o ¥ Tt wt o ae s e 8
i 7 feg YA emdwardt 2 ¥ T orem R Y ot e W | ¥ wedt
-8, fergem & | aga o= R, < &1 T ¥ 3l o 7 ot o 5w
Ht T A & o faredt ot wgr F =i S e € s ¥ AfE v
1 g TTeTa € | TR fegea w5 wena € 1w § R we uel @ e o g @
¥ sftarea gt F @ fr SRnfe @ 3 a0 I9T ante gfem dgevE fega
# ¥ 198 7 T B Wy S ¥ refag e s 6 wid-aed @ A F w2 we
| FHE MR FA H g wew ¥ gud am g9 fraga v @ i g W gmu e
2 70 HwTEEn FE &1 IWH TWE 741 T8 7 v A o7 3mE stem- e w4
a4 & Tt ¥ 7o @i A F1 ol w6 T wm fem w4

¥ 7z oft e et € rad A v €9 R W i e @ sfew wifean &
Fe Y& e fe o &1 wy ¥ = o v ¢ wea faen a2 = i
et 1 a1y & 9% o 9 €@ A oik ¥ g Tt € F 9w e 9 e T e
ARl ad fegem W eren 1 ¥ 39 arwadt ot Y nfeam ® ogefa
WAMWeA T fFwa-mdmaAdRr@tiwwms
fEeTs T 1A ¥ | 57 Tl 1 TohTaen Wa ) oot Fe g sl whfag i
g Tt & % e iR wiftwar @ dire o e s €, wif wie & e b
FM T TR R A ARV TFA T A Ta T Twa R en
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it 9 W A e Al § foan @ e woe =1 7@ vieh | 7€ Set 981 @ St |
A Al @ T & 99 o Saed 6 % fou dae & 2F SR Yeq ¥ 198 it = i)
FERH A, =9 TE 9 8, 9 e # @, S H1o R W ge e 8 @ T3
TE =R FUE | o R D, R ITH G Wed W TH |, 98 ot T T EA
[ T el 1 ehTeel g1 faeteht $8 T 9aha &, 98 T0HT g9 19H1 8
3k g@ B g wE vea € fd @ aw s 1 m forar Star § 1 e ST
van ® fr wifrsa § feat @ifeg g gl @ vmre #1 g @ & fag, feat
¥ TqET W &1 2, fran At A st e we ¥ | fegeam & difew d
a1 #1E ok & 7, safea saet ar = @1 e ¥ e uwd g fF W
79 fohal AR STHIT 2T 98 $81 & fau & 79 otaesh oy ¥ | wifea + @&@
AN wrel &) ASF TS H A W ot | 981 T FHI UHe Took A I FID HaT R
T 9% WEIE IE F 0 ¢ TR 79 anue Wiy ¥, gt sTaeh] e 3 ST ang i
TFHTEeA T 8, 98 Fal T | A guia § gan wifean &1 v fad oft arst <=
FT A T HH A ¢ 1 3R gHA = Ft WE F@ sAfyer Srar @ gafay difear @
Mt A fae e < i s wm A W R, Sl o @ @ R, 3 v wfa dife
I A1 e | R R, T &, Gehearad wigt & 5 v o €, s fEa
TE HTY T F 91, IHET fHat s e fiaeft 82 3¢ @ W o TR
¥, 9% %9 & AM-3a 98 F I fFa safeu i d A ad e i e g
1 &1 7 GfeT8 9@/ 4, 1 SR | 1 fén 1 areeedl &) sgran 27 9 78 2nm
THE1 g ST—ardta &, g siv wifs % alwl # @ 3 9, AR TS B
g YSFL TH I =1 & e v gom | ofa | o1t o it e gu
F&N At g fF el & R 7aen 7 6 D W, wEen g am, el |
Y= | T S |

#t sraft wa (vfvesdt e ) ; yas svavefa wEiey, gaE %t 5w 3 #°
el W it gregatadl 3 faa-veres, vt vl ®1 S9ar 3 o a9 @
[aH! T4, FArA A 3R I9E Aqg R R F g wifa Y g@en
Y 39! favmn, sew foag f ges) yeg 3 ) TEE # 98 e  @
T W 1 92 W F fo=d F v ot o @ femt A @ g v v @
IGH A AR T B 915 T R 9 Tt 1 @ ot Tt aei 1 =) oS
t = gfe i3 3, 57 oot & < |1 w1 S aifee o, 3ud WY w1
F ¥ 1w & Wy W T e R, St W A v w2 o, Sed S gtk aF T
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3.00 p.Mm.

T @ e & I IR fels &1 gea & 91 ARUE & F9 a9 9
2T w1 faem, <t 39K 9Ra | U T A g8 Wi O S 1 ol ST
3G L H I BE T FIE 2 gedt wdl -FE s vt £, w4 W ww
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Tisaa 7 foa & fau o=t 2w am @ stk @ a9) 2@, 398 W T8 3o
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g § dl g IR TH T8 ] FeAE w2 gt ¥ | AfFT w2 & Wi 7 fedt
1 THE Ad ¢ 3R ford Tt 1 si@ 30 @ f g 39 v & oy o #1
TrHS & A T, o A€ A | 98 uwg @ R, 97 ot 3 & @ 7€, ww off et
WEH—F T Fl g ACH ot IS I ¥ 1 T TR 39 919 1 AR B9 &1
{ T @, @ 99 g 1 g0 g1 MW ¥, S st 1 4 12 7 9o,
AR BH S &1 § AR Fleh sUFI Tedd ¥ 9 &l H TP AW 39R fag
FTAAE 7 F Heh | AT TJE WA A 39 f57 U v @ sw H ke o T 299
= AR 29§ 9ES - g% 99 faan o) 31w 3 299 ey W awi wgw
Fe ¥ g9, 9 i 7, feg fimn ok 4 a1 299 el U2 19 3R A 299
ey Tl 9g 2, 9% TR e9R U9 , @t 3 Fei-we 989 ¥, 9% we of 9
=1fen | 37T fhas 91U Ae-90d 8, 98 +ft @R 84 =ifen | 36 S e TR
@ @1 ¢, 38 W o wm & =fen |

wEgd, g S Yferw wrde gl 2w S St X e f6 e 9w
fafret 4, g & TN F o I R, @ = fufer 4 9w R, 399 91
IR TR ot gt oft, § 379 oR qg #E f g & fau o« st v @
g " w2t § S wedt W @}, At oum awi & fow ;3w wem Iew?
40,000 Iferq Wi ¥, 9% 314 aaran 3R o & 39 48 fF 39 40,000 qfeaw
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wrel # oo . W geen feed ofm W@, whtea o o ae & A
=M wh E, fra-fra & @ o wd 2 fFas fag? et s=ma & fag? .
R & F=9A ® fau T IO F 99 B AU oR e F+t €, @ v
IR W FE T Y2 TR T G A 39 e ? @ g e 1 S Weerw
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vt wE ¥, Stet W AR A ot v gf O € i o e mgE e
s AT 2| AR FH WHS 72 Wt A, 1 6wt e ot gfrwma S ¥
T 3R TR A Wi ae gl 1, T viserd iR e et % Wy = §,
TR %1 B ol T @ g A o de Wi &, fifera @ s
T wm T F@ & iR IR FW A FE, N T il w5 w2 yaeE T8 ¥ @
=d g% ¥, 3R gfera wid 1 36 1 | o sy, fE w5 gean @ fag e,
& 39 H G FT, T4 F @0 FT AR T WG H AavaSHa @ 3w F
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wded # a1 ... g, 37 "aw yeet we afee B o et wfee, ey
A F o e 1 0 | T F 99 ® o gaet 98 Sl o s, g e
drad ¥ e 79 A9 e F T A T €, o Y w= e ) v v @
¥, a8 T o weit® wem 3, a8 wen @ wed wifew) wa-wy & 7%
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aTEATE F ft T@ Sy, FE TR M 3 W sk T o 9 @ R
foran smg, 219 o e for 9 & w9 W &2

# o dera w1 oft wean WA & S @ W el S @, ST W
et % e o ferg, wga 2 @t =iy | 9 T ST sieT @t =T BF wE
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fean, M A W qE €T IS TG, ML TF W@, € TF ) 4R IuE
Wa-a1g o faen st oa w3 ¢, a€ N Doy, A s F A = ¢
Ry =iE 3, St wgw fafrR 39 ¥, S99 wr agefa wam ¥ o mwi e
T TS, W HE HAE T T@E F 3 W T FS ™ HE B @ fawen o ww
w1 WY ¥, AfeT wmen 31 3 3 8 e # fog, S T # fag -= wew
¥ o afer, 9% 33amgu o TeifrETo v m wifee Ty & e Yt .
TR FEM R faad = &, Samdd. & & agd ol ) Sw E i sEm =
T HE, A )

sit fern fadt: STty waea, { ot aga @ Wt #Y ==l g+ w0
feg # A & 9wt e o A B Feen o1 o6 T gEerE ¥ aw A3 ww
g7 o SR 3 g o & @@, Wi @ 3§ g o o 1 w O B uw s
THEEM F79 ¥ 76 1 T 7= feg O | 1ed o o= ¥ = =g
Teifere & fadt o = @ s ' T o, =1 eemm &9, $a #) skt
E, 3@ M & T 9 e i W g TF ww S sdwarg & g e, A
i 38 T aga feem & ==t st off, W wwg w1 o ¥ g, sy s
! FAR €, TR A9 T H R At w gy, # v e T g
AY A gF 39 F99 WEH A T 5T N 91 | 00T, T A Y A B
w ¥ T Wl A o wét ww iR 3 T T g T ¥ ol quemm w3,
TE THET @ WA W I | W T B PR w0 ¥, @@ w & aash
wfera | |udt Freden IR X fas fan 3, wwfeg g o o s # 3=/
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% 37T R Y SR TEd wF A Frevet o) wnfeR ¥ T St o amteny @ w3
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TR 1 el , a9 39 uaEh wiva w1 ofa wen wifew iR TR ¥ |y s
FEA A6 | 375 T et #1 Hré we & I e g ¥ 1w, SR T w5
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S 39 g =t el 9 sl #, v fegw @ gy dem € @
TH-TF T | a9 a1 € 3R 3 FiE T 1 € e e & e ol F ot e
foert St wumssh 9, 93 T 9ga F1Y™ w4 i wifa ¥ aoen g 8 ) endt S
o frden it oft ve & o iret @ 7 <ielt @' 910 A1) fegam # oot o ol
Trarg & o Fft et wt e T fonen Sielt ) ) Sgfa ¥ TR Sw A S Y
arart Fag § o ugr i fafm ) oEE et € oF # em wen
=g o w9 f waien gesiam @ waiq 7o ween € 3R of vEm
H1 g9 FA P v 99 o wg | 8ra o1 HR vaw F1 9y fEw 91, safag
HRET qgd WF 1 Jywvala wdies, & g ft wem wm fw e fam <R A
@ ¥, 9% T& 9ga € 9% 2R T So, I am not standing here to blame one or the
other because that does not serve the purpose. I TF & & T H TR FT @ &
st 3g T & 8% 2w, & w9 waw sia @, frd w1 e, et e F e aw
T ¥ o &1 T avE g0 9 @ favwe 7 2@ 1 3T National Security
Advisor 1 aa &1 e a7, 797 off o geveg g o 3w 3= o i iR
feaarerrs o wdt &1 3 39 9@ F aga @ i ¥ o 9 o R sad g
W € ¢ fp TR ot Sae diftagelt ot 1 38 I wer? 3798 % fF this is
a design for something more serious. 3% 4% Wt ww, fSHeT voew & 2
this is the tip of the iceberg.— AUeT™ % fF % TR T -urs & & wef W
fégwm & atomic installations, scientific areas, economical base ¥, 9% 9% f&
TR SN Icon HEA &, ST oft 1€ DEN | 59 T TE WA FE G @ TR R
siran & 1 gafee | wdm fE g, S we fF R 98 w5 o ol 5 wwn
A, v T g T § w2 de Ao &, e @ famm dm
WHR 98 Tt 7t ot &, W HeS & ¥, 309 4= w1 HE g FH o €
7€ & | TR, QR Bt € ot g9 faowa ot v T § TR 9% 9w i
F1 gHTEen FWA F @ WE agy T o 97 sdwars w1 gEE O, IR T
=1 oa 4% ¥ % unfortunately, Sir, when we talk about this Parliament; or
the Lok Sabha, we need to be a little more tolerant, and, especially, this
House, Sir. But, what has become is, as if ail these blasts have become
so routine that a blast takes place at one place or the other, the hon.
Home Minister of whichever Government comes, gives the reply. We

discuss here, the matter ends till unfortunately, God forbid, there is a
next blast. | personally feel that the matter needs to be addressed in a
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more serious manner. and, that is why, sir, | just want to touch upon—I
am not trying to join issues here—that when we left behind the discussion
on the Mumbai bomb blast and we started taking some other issue, can
you imagine a 70-year old lady sitting in Mumbai, who lost her children,
wanting to see what the Parliament is going to debate? Instead of that,
for whatever be the reason, we started discussion on some other issue.
| am not getting into why it was there, at this point of time. Yes, | had
asked this question that day as to what was the compuilsion. Can you
imagine how we have alienated people from the mainstream, and without
the support of the people, we cannot fight terror—I definitely agree with
what Nirmalaji said—only through the governmental machinery. Sir, this
is where | thought that this issue needs to be discussed in a much more
serious manner than, perhaps, it is being discussed. Sir, do we realise....

Sir, | will just take two or two-and-a-half minutes.

MR. DEPUTY CHAIRMAN: You observed my finger going near the
bell!

SHRI DINESH TRIVEDI: Sir, before it goes near the bell, | am
conscious about it. Sir, do we realise that a mafia network is running a
paraliel Government? | am not talking about just a mafia network. A
parallel Government is run by the mafia network! Sir, since | have
mentioned this, | would like to read one line from what the Vohra
Committee report says,| am not saying this— because terror, whether
it is across the border or from wherever it is, terror cannot take place
until and unless there are local mafias. It does not matter which
community they belong to, they are terrorists. And, if they are supporting
the terrorists, then the mafia system, the mafia network is equally
involved.

With your permission, | just would like to read 3-4 lines from the
Vohra Committee report. It says, "The DIB has stated that the network
of mafia is virtually running a parallel Government, pushing the State
apparatus to irrelevance. It is thus the most immediate necessity that
an institution be established to effectively deal with this menace. No
machinery, to my knowledge, till this day, has been established." Sir,
again | would like to read the last two lines. Talking about again the
bomb blasts, the Bombay blasts case in 1993—at that time it was
Bombay, so it is Bombay here, Joshiji will pardon me, it says and |
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quote, "The bomb blasts case and the communal riots in Surat and
Ahmedabad have demonstrated how the Indian underworld is exploited
by ISI and the latter's network in UAE to sabotage the entire Indian
machinery." The reason why | am talking about this is, after the Vohra
Committee report came in—I salute my late friend Shri Rajesh Pilot,
who had the courage to lay that on the Table of the House and that is
why we could discuss it. Sir, | went to the Supreme Court. | wanted to
know who those mafias are, because it also says that these mafias
come and occupy* (Interruptions) That is why | went to the Supreme
Court because | wanted to know...(Interruptions) | am reading from
the Vohra Committee report.

SHRI PENUMALLI MADHU:*

MR. DEPUTY CHAIRMAN: Though it is in the report, it should be
removed from the proceedings. (/nterruptions) That is removed.

SHRI DINESH TRIVEDI: Since he has challenged me, | am reading
from the Vohra Committee report. "In certain States like", | do not want
to read the name of the States, "these gangs enjoy the patronage of
local level politicians, cutting across party-lines and protection of the
Government functionary. Some political leader becomes the leader of
these gangs, armed Senas and over the years, get themselves elected
to local bodies, State Assemblies, and national Parliament.”

MR. DEPUTY CHAIRMAN: That is a general comment.

SHRI DINESH TRIVEDI: Sir, i am just reading from the Vohra
Committee report. Sir, | am a responsible Member of Parliament and |
know. What | am trying to say is, | went to the Supreme Court. The
Supreme Court in their judgement mentioned that there has to be a
high-level Committee to monitor not only the Vohra Committee
recommendations, to make sure that these kinds of incidents do not
take place ever in India.

Sir, | wrote letters to the various Governments including the NDA
Government. | have no hesitation in saying that. The last letter | wrote
was in 2004 to the hon. Home Minister, Shri Shivrajji, mentioning that
this is the Supreme Court order, have you implemented it or not. To the
best of my knowledge, till date, this order of the hon. Supreme Court
* Not recorded.
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has not been implemented. | would plead to the hon. Minister, during his
reply give us some assurance. Otherwise, what will happen? Blast here,
blast there, we are taken as a soft State and again we will be unfortunately
discussing this. Sir, in conclusion, | will tell you, my hon. colleague

mentioned f&dt Ft w1 F1 fewrm ¢ € 781 Fi9, $/ oIk Fei swiwaR =
ferre B, S 9 W ST, ga 4 | R o geen

T, <0 AT AR TG Y W An €, ¥ W H AR R 9159 R A 0 O IR
g A ¢ 7 9% FEH conclude FE HEw ¥-

‘e T, SRR A AL,

T 9 R, "R A T,

YW WY F A WA o, YL A,
Fa fage wna, s A

SHRIMAT! HEMA MALINI (Nominated): Mr. Deputy Chairman, Sir,
| thank you very much for giving me this opportunity. Being a Mumbaikar
myself, | am very emotionally involved because it is my city, which is
affected. So, | would like to let you all know what 1 feel about this
tragedy.

[THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI) in the Chair]

We never seem to learn from past experiences. This is a sad fact
that has emerged after the recent bomb blasts on the Mumbai locals
that went off with so much precison. These serial blasts have caused
immense harm to human life and property. While much tall talk is going
.on about the great resilience of the Mumbaikars and all the TV channéls
vied with each other to be first one on the scene of the disaster, is anyone
bothering to condemn our security systems that have let us down yet
again so miserably? Is anyone sparing a thought to the hundreds that
have lost their only breadwinners or to those many young lives who
were just on the threshold of their career?

Why is it that Mumbai, a city that literally is the business and economic
hub of our country, repeatedly attacked, a city that is so culturally rich,
so full of achievers like Ratan Tata and Aditya Birla, famous film
personalities, eminent sports personalities, successful'business houses,
such a cosmopolitan loving city that throws open its boundaries to
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everyone? Why is it that when it comes to situations like this, nothing is
done to prevent such tragedies from happening? A city that prides itself
on hard work, Mumbaikars are forced to pick up the threads and resume
their lives. Do peopie understand how much effort is required to go on
with life in the aftermath of such tragedy? It is true that many concerned
people have come forward with contributions and donations. | am myself
going to perform in a fundraiser to help the victims. But will all this bring
back the lost lives? Will it alleviate the terrible loss suffered by the
surviving family members? Is it going to lessen the trauma that will haunt
them all their lives?

it is not that India is a lone country to be thus targeted by these
subhuman terrorists who have no regard for human life. Look at the
United States. After 8/11, they have consciously spruced up their security
and taking good care that unwanted elements with harmful intentions
do not enter their country. Shouid we not have taken a cue from them?
The newspapers, both yesterday and today, are full of the number of
tourists of different nationalities who have simply melted into our country
and cannot be traced. Pakistani and Bangladeshi nationals top the list.
What is our security system doing about this? Some of these may have
been responsible for the blasts in Mumbai. Is it not the Government's
duty to ferret out these possible anti-social elements and throw them
out of our country? There are reports that the Maharashtra State Police
force was alerted about the possible terror attacks. In spite of this warning
the terror attackers have not been arrested as was done in the case of
the RSS office at Nagpur. There is total lack of intelligence sharing.
Even now, going by the revelation of some of the arrested terrorists, one
likely target is some of the vital installations like the BARC. The
Maharashtra Government was spending sleepless nights to prevent a
disaster waiting to happen. In all developed counties, they have CCTV
and other advanced technologies in trains and railway stations. The State
Government could have taken preventive measures. At least now the
Railway Ministry should inmediately install CCTV in all stations and post
security personnel in trains equipped in the communication system. There
are reports that the DG, Maharashtra Police and the RPF are blaming
each other trying to fix the responsibility for taking preventive action.
This will not satisfy the people of Mumbai. The only solution is to bring
back'POTA or enact another legislation in its place to deal with terrorism
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more firmly. The office of claim set up by the Railway authorities is in
Churchgate. It is a great inconvenience for people to commute. Simifar
offices should be set up in Bandra and Borivali Station to help the families
of those killed and wounded. Should not a country like ours which shares
boundaries with so many nations on alisides see to it that we are not
thought of as vulnerable and easy targets? Our existing security systems
have allowed the Mumbai blasts to happen. Let there not be any more
laxity. Terrorists are people with no hearts. They do not care for innocent
human lives. Let us teach them a lesson they will not forget in a hurry.
Let us all join together, burying all our differences and rise as one nation
to deal with situations like this. Let there be no more lives lost in
meaningless bombs blasts where the perpetrators are allowed to get
away with their misdeeds. Let us reach out to all those victimised. Let us
pay a tribute to those who have died and we can do this by seeing to it
that we prevent such tragedies from happening in the future.
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SHRI R. SHUNMUGASUNDARAM: Thank you very much, Sir, for
giving me this opportunity

"Can POTA achieve what TADA could not?” This was the title of an
article which | penned, and it was published in The Hindu dated
1st January, 2002.

Sir, the idea behind the article was, at the time when introduction of
POTA was hardly discussed by the Houses of Parliament, | felt that
POTA was not required, because its earlier enactment called 'TADA'
was a total failure. There were about 16,500 cases booked under TADA,
of which less than 400 ended in conviction. So, when TADA, which was
brought in to contain terrorism, could not achieve its objects, what was
the necessity of bringing another enactment called 'POTA' which is, in
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fact, a re-birth or reincarnation of TADA? This was exactly the question
put by me.

Sir, in the State of Tamil Nadu, there were several cases fried under
the TADA. Hon. Member, Dr. Malaisamy, is also aware of this because
he was, for some time, the Home Secretary of the State during the time
when TADA was ...(Interruptions)...

DR. K. MALAISAMY: Sir, at that time, everything was under tight
control. .

SHRI R. SHUNMUGASUNDARAM: Yes; Yes, it was under very, very
tight control. Sir, i can tell you and inform this House, how tight was it
that under TADA, one Vai Ravichandran was prosecuted. At that time,
his elder brother was a Member of this hon. House;his name is Vaiko.
.Vaiko's younger brother, Mr.Vai Ravichandran, was prosecuted under
TADA, at the time when hon. Member was the Home Secretary, and
utimately...(Interruptions)...

DR. K. MALAISAMY: Sir, may | clarify?

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): | don't think you
need to clarify anything. Kindly stick to the point...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: i am sticking to the point on
terrorism, Sir. .(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You don't have
more than five miriutes. So, dan't lcse your time .. (Interruptions)...

SHRI R. SHUNMUGASUNDARM: Sir, | am sticking to the point on
terrorism and on how TADA was used to terrorise politicians and their
family members.

DR. K. MALAISAMY: You may go and ask Mr. Vaiko.

SHRI R. SHUNMUGASUNDRAM: Sir, Mr. Vai Ravichandran was
ultimately acquitted of the TADA charges. So, what happened to the
TADA charges? He was accused in a case along with LTTE men for
killing an EPRLF leader called Padmanabha. Ultimately the case ended
in acquittal. What was the purpose behind using TADA against a member
of a political family?
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SHRIMATI S.G. INDIRA:*
DR. K. MALAISAMY:*

SHRI R. SHUNMUGASUNDARAM: Sir, | named Ravichandran.
Now, Vaiko is with them and | don't want to talk about Ravichandran
...(Interruptions)...

SHRIMATI S.G. INDIRA:*
THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Are you yielding?
SHRI R. SHUNMUGASUNDARAM: No, Sir, | am not yielding.

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): He is not yielding.
Nothing else is going on record. Piease, continue.

SHRIMATI S.G. INDIRA:*
THE VICE-CHAIRMAN: (SHRI DINESH TRIVEDI): Please, continue.

SHRI R. SHUNMUGASUNDARAM: Sir, POTA was introduced and
under the Act, there were several prosecutions. Of course, in Tamil Nadu
too, there were certain prosecutions.

SHRIMATI S.G. INDIRA:*
DR. K. MALAISAMY: Sir, | have got a point of order ...(Interruptions)...

THE VICE-CHAIRMAN (SHR! DINESH TIRIVEDI): He has got a
point of order. Let's listen to his point of crder. Madam, would you plcase
sit down? ...(Interruptions}... Please, listen to him for a minute.

SHRI V. NARAYANASAMY:*
SHRIMATI S.G. INDIRA:*

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Mr.
Narayanasamy, | am going to ask him. Please, tell me under what rule it
is. Under what rule does your point of order fall? What is the rule?

DR. K. MALAISAMY: That the case ended in acquittal is a different
matter...(Interruptions)...that is why he was prosecuted...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Thers is nc point
of order. Please, carry on, Mr. Shunmugasundaram.

* Not recorded.
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DR. K. MALAISAMY:*

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You have now
got only three minutes. You are losing your time and nothing also is
going on record Piease, carry on.

DR. K. MALAISAMY*

SHRI R. SHUNMUGASUNDARAM: Sir, you have to protect me.
They are interfering ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): | am protecting
you. Nothing else is going on record. He didn't have any point of order.

SHRI R. SHUNMUGASUNDARAM: Sir, Mr, Ravichandran was
utlimately acquitted of the false charges; this is what | wish to say. When
POTA was introduced, it was equally misused in Tamil Nadu
...(Interruptions)... Mr. Ravichandran's elder brother Vaiko was also
prosecuted and he was also found not guilty. That POTAwas misused is
a fact known to everyone ...(Interruptions)...

SHRIMATI S.G. INDIRA:*

SHRI R. SHUNMUGASUNDARAM: Sir, another hon. Member said
...(Interruptions)... .

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Will you, please,
go beyond Tamil Nadu? ...(Interruptions)... Please, go beyond Tamil Nadu
...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Sir, | shall go beyond Tamil Nadu.

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): He is going
beyond Tamil Nadu now.

DR. K. MALAISAMY:*
SHRIMATI S.G. INDIRA:*

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Kindly go beyond
Tamil Nadu. We are talking about the Mumbai blasts here.

SHRI R. SHUNMUGASUNDARAM: Sir, now the suggestion is that
there must be some other new enactment, something like POTA,
something like TADA. Somebody said it may be called 'Kota'l It may be
called 'Kota' or 'Bata’; whatever it may be, | am only suggesting that
such Acts cannot be allowed to be misused by any person, and more
so, to target political personalities. | am of the view that if somebody

* Not recorded.
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suggests that such an enactment must be brought in, it is only with an
ulterior motive, to target politicians and political opponents. They say so
only with this view. They view things with a tainted glass, when they say
something like — Madani was given a massage in his treatment of Siddha
or Ayurveda ...(Interruptions)...

SHRIMATI S.G. INDIRA:*

SHRI R. SHUNMUGASUNDARAM: Sir, this is as per Court
..(Interruptions)... As per Court orders, somebody is given treatment;
the accused is not found guilty ...(Interruptions)... An accused person is
given treatment as per Court orders, and the accused person is not an
accused under TADA or POTA. He is an ordinary criminal.

SHRIMATI S.G. INDIRA:*

SHRI R. SHUNMUGASUNDARAM: He is an ordinary criminal
...(Interruptions)... He is given treatment ...(Interruptions)...

SHRIMATI S.G. INDIRA: You are losing your power ... (Interruptions)...

SHRI R. SHUNMUGASUNDARAM: If on humanitarian basis
somebody is given treatment, is it bad? ...(Interruptions)... We have also
seen in this country that some convicted persons are given the seat of
Chief Ministers...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You have made
that point ...(Interruptions)... Can you go to the next point?
...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Yes, Sir. | am going to the next
point. Now | come from an accused person to a convicted person. This
is my another point. A convicted person was offered a seat of Chief
Minister. That has happened in Tamil Nadu ...(Interruptions)... Therefore,
there is nothing wrong in giving treatment to an accused person.
...(Interruptions)...

DR. K. MALAISAMY: He is going too far ...(Interruptions)... What is
the relevance of it? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): | am on my legs
...(Interruptions)...

* Not recorded.
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SHRIMATI S.G. INDIRA: What is he concerned? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Wili you let me
handle this? ...(Interruptions)... Please let me handle this
...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Can you deny that a convicted
person was not offered the seat of Chief Minister? ...(Interruptions)...

SHRIMATI S.G. INDIRA: Can' you deny that you are misusing the
power in Tamil Nadu? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DIENSH TRIVEDI): Please let me
handle this ...(Interruptions)...

SHRIMATI S.G. INDIRA: Tell the answer ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): If you let me
handle ...(Interruptions)...

SHRIMATI S.G. INDIRA: Is he talking about Mumbai blasts?
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Can you kindly
take your seat? ...(Interruption:)...Please let me handle this
...(Interruptions)... Let me handle this. ...(Inte/ruptions)... May | request
you to kindly go to your next point? You do not have much time.
...(Interruptions)...

SHR! R. SHUNMUGASUNDARAM: | have made my point.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): You hardly.have
one more minute. Now it is time for you to conclude. In conclusion,
whatever you have to add, kindly do that.

SHRI R. SHUNMUGASUNDARAM: | will do that.

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Kindly go beyond
Tamil Nadu.

SHRIR. SHUNMUGASUNDARAM: We have to analyse the situation
in Mumbai and what has prompted the blasts, is not some incidents that
happened recently. When we look back, the history of modern India has
to be divided into two parts. As an hon. Member was telling, the incidents
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which happened prior to 6th December, 1882 and incidents which
happened after 6th December, 1992 have toc be compared. He has
made a correct statement. The history of india will definitely be divided
into two parts like the English calender of BC and AD — before 6th
December, 1992 and after 6th December, 1992. All are the consequernices
of the demolition that had taken place. Who is responsible for this?
Whoever has supported it, whoever offered Kar Sewa, they are all
responsible for this incident. With these words, | thank you.

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Shri T.S. Bajwa.
Not present. Shri Syed Azeez Pasha.
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fagsf &3 F arabten @, swrEd &, wreme - W 9 § aw e § W
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off wereT Sirelt: 32 T R TER Jan wen ares St # L. (o)., |
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S STEHT TS FTH HTWI ¢, SHHT AT TER WRA J wa w@ T (wE v wd).
.. SUGITSIY HEIEY, o it @aw €1 ... (SHEEM). .

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Please conclude.
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9 ARl RFI T A EE @ 159 3 99 S v gt €, St
i@ &1 3w ¥ go e T SIAEaR $ T @ T, 9% TAN ¥0E
I T 9Ifee ) ¥=rETE, W)

MS. PRAMILA BOHIDAR (Orissa). Sir, terrorist violence is no
more confined to fundamentalist groups. It is not even confined to
only certain States or areas in the country like Jammu and Kashmir. it is
gradually spreading to many other part of the country. Even States without
any international border are also being targeted by terrorists and with
foreign links. Even States like Orissa without international border are
being targeted by terrorists with or without foreign links.

The recent seriat bomb biasts in Mumbai is a continuation of the
happenings of 1993 bomb blasts. We must thank the civil population of
Mumbai who have not only braved the situation, but also have come
together to help the blats victims.

While the intelligence and security agencies are working to find out
persons responsible for such criminal and anti-national activities, it is
necessary to look at the problem with a larger view. Now, it is report by
the media that the Maoists, Naxalites, terrorists and separatists in the
North-East are exchanging arms, ammunition, inforrmation, and training
facilities among themselves.

The Government has fo take a total view of the situation. It must
look at the Maoist and Naxalite problems in the States of Orissa,
Jharkhand, Chhattisgarh, Bihar, Andhra Pradesh and Maharashtra . It
is necessary to check any nexus or collaboration between these groups
and the foreign aided fundamentalists engaged in terrorist activities.

POTAwas an effective law to check terrorism. But it was withdrawn.
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This encouraged terrorists. They started more violence. Now itis most
necessary to adopt a strong law to prevent terrorism. The Government
without loss of times hold act on this. Thank you, Sir.

oft T TSA (TERTY) : SUEVITIE AEIGE, 6 WS A §a¥  9W =R &6
faw i avrer et et ¥, e A fw wga weeqol R, aga @ ik, ifw A of
Haf Q@ o {1 9gd A Faell ¥ o fur g W@ €, sem-srem fauR,
srem-sre gaE one # | e faat @ @ o deHa 9 @ 9wa €, Afes e
75t =1 forn o ) 91 angTefty foden A it awl ™ v | oo 1w and
W o, A gY wgagE R gd AW e fF ¥ ¥ ufewm
sTararch & da1 ¢ it aTed 2w F A G @ €1 A < vw WA F woft 7 gen
170 ¥ # O A wwen g €, sl @ v At o E, wn 3§
wrRT S wrEer 8 € sl Twi we s ¥ R et @ ol el @ s wum
B H 38 T W 9w SREivay 3 &, wah-47 o €, faedes sma € ok
&0 e and @ W@, Wl am w0 & fig w1 g &

/W, vt Gaw zen € ¢, S e w1 w € 9w snEwefy v WS S 43
& 339 v # ey o 5w @ 26 S W W IS 9 S g o ],
g g & e §, S & ~"Maoists are going to Mumbai-underworld.

Arms belonging to Maoists in Nepal are being smuggled to Mumbai-
underworld, according to report of the Directorate of Revenue

Intelligence.” 4% T%F oredd o &t ok 7y o # % 19 Tarer & ot @
ag1 ¥ivad &1 oiztacd # wen w7 qud w1 v T3 WEH wen
W ¢, Jag F siztEcd O vEia 9 o ¢, qad o siwcaed oy W
oo W € 3R 4 ve ufrwm  #1 adumemd & ok digwn & waw /@ wie
g # 1 R ITH 79 A Q w9AR fyer €, @ g9 wvar € B s § awre 9
@, = ¥ T8 B W, TR "gd meh AR g R Sien W @ W=
T FW WA, T ITA FE wA T8 €om

sft 3 s syorndt (W wew): TR ¥ geE 2 ‘
@Mlﬁé%] ;wk|p¢ldxlgy+
ot orq Taa: TN @ o N | e 4 awelw @ W ) v @ g 3
B WS TR 1 AH a9 &, g v w1 A Ag €, o "W wr W™ e €

- (SEYH)..,
11 ] Transliteration in Urdu Script.

330

[



[31 July, 2006] RAJYA SABHA

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Don't pay any
attention to that. You please carry on.

oft s1q fam Aot o9 S wE @R F 4, @ 39w+ A
v (SHENT)....
ML 5ol 5 g8 O MSm Uy o :unb\pats,,l‘,g(r
E..:..ls.h..._

oft do Ta: 59 TEE F 9@ A &, By vEIA W 9@ A 2
..(TE)....

sqaureass (ot e ) : et TrEa, oY 3 A Ao A €, 34
THY A9 7% Aw dTEawn |

stdu T A TR FT T A E T T ew T I FW@ T 1 = gy
TRE Y WR A2 F gfram @ o $72 ... (SqeEs)...

st i wifem (SR WRW) : W, FE o A €1 R A wsEm St S
9 79 e 8 ¥ ¥, 9% @ frowa anfesrs =@ ¥ L (oraE)..,

sqavreay (st e Bd) : sendt anes, StTeT |le w1 wEE SO, T
|ifea

sft sy arfire amrandY: WY, weray # S weelt an i sik i & w1
wHR o ff, & i ARR_ A o 75 I w1 w@ER d A, 79 IR wrEw
1 AR & 0 1 g9 Ol @ & i IRAaR. &), 7R 6 VIS 0F TR0 IqE1 IR
%l feran
Qs g ) f gt DU A e e S e s g 1 palie gl gl u):F
oS O i IS s g e AS g (e Bagiiise S O 55 0 o S i S

ot oo T W, A w6 ww X R @ an fE duw & wehanfeat @
sieacd P eaar A W R I g e S iR B, o o ot fem”' @

1i 1 Transliteration in Urdu Script.
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T2 i T Ed ¥ HY 39 oI weE e wst S fow v e fEm ¥
Y1 Ghe® i 8 @l 87 ...(|a9M)....

ITawere (s feqw BEl) ;. o9 Heeal % Please don't disturb.

5t WY =4 I AH] BE qHATS 8, T gH ATSUERE HT 7H o §,
TEE w1 AW A §, AN H N H gFA 2 THR @, g w4 ¥ 1 pead o
S Wrears gaen g7, faw 11 faae d 7 favre € o st sw waa A <0 wrgH
ST TR MU, 39 WA T F Faarsdl w1 o1 oredt ofi 39 Adi g @, el &
ST T8 R B, e wiEa o off et iR da @ g wE diwmua wu so
A et off Eraar €4

TH A dl § 9rE d ¥ s e 39 vew w1 T v widE A w5 w st
1 i, IS A S S, WS Sarg- Wi Mt o1, oe s srearfi it
e, Tgefa , JUEEs, W YA o) R fag S off o, # Ikt AWM ot O
AT G TS H TR TAH AgEaqUl ard IR Rl A w1 e fe S A w0
S fg St A & a6 agd Heaqul $El, IR Hel-

"How come blasts occur in Delhi and Mumbai only when Congress
Party is in power?"

sra fewe it Tenrg § S10E F1 T A § a9 € an-=e w6 o 2

Fame, S TR e ST A =1 % 93 o } T &8 g9 s @ 9ifee SRR
ST S ol T SO S =R '

T YW S (TORYF) : R J FEM §, 9 Fil" 1 w1 agied w7l
47, B ot 7% F0 T A 95 ®)

Y WY TS : WY, HIU HT Idharg ¥ 71 fva w1 &7 g9 a € Sawan
=1 fiven e S =1 UsHta 8 o 8, gieem gitestor &1 5 usrifa a2, 3w@
Frerarg &1 fem o ¥ 1 o 9EE 9% SRl 3R SAwanfedl % Wi wEn
T 5 ST T, IHH B TS QU 9 {7 W1 ® | W s wHied fHe
J FREATE W GEAHE1 % WEA $E O R 79 TeH &1, 99-R 1 guA € wEH
TR FENE WHR hi o T & oA | 3R Ida1 & AEsg, T99 Y THR Fii
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Wi 3R 200 S paE AR § AR T, 9% 9gd feaeaE SR i ame ® ) SifeA
TH AAE F WA TR U9 AR H{H T8 Hal, al 3§ g § fF 7] TN
A T WEFR R T FTF AR 61?2 FS 76 f5Fa11 39 fampe & 92 g 2w
% W™ WiEdl 1 O UET w1 gfe | @A o, TR H R A T@E N, T7
T@ WA ) W EIW D el @ 10 = E A e ey w1 &, ey
FE A B TR I I R s Sl R FEd E R TR B I A
T FAM AQ =, O FEAT R 1l S FHETH H1 EH 39 THA W@ | 39 BEH &
e W AT W TH 8 IR A1 o112 . 917 |/ qEas srdward =& €,
AfF W ST FaaHE =i a1 &2 W, T899 § % ardsware #1918 ud 7
B, Afer o v & W wgEd §, merag d, @ 39§ Adearg 3 @i ? el
TH AGHAE & FD ATHI-T- e, He-T-Hewie, ik &1 smduaard sk
ui wen # S Frenty 36 qow ° @ T, 3 e ¥ 7 SneneiyEt B s
afen, T8 | w1 =iy, 96 T4 WA T e @1 fera § [, 7= | amen
HEw S S Y Fer o fon 9 Svenfyrl i e, TR 3w ) wau ¥ Afe, Tw
<t ST TS WiRE SRt HEd 9 T el A4S T TR O Wil Fea 3 fF Aw A
HEd YTFTS o0 &, W AR I Ui SarEd %t @ &1 Hlits, 39
sremefydi § o w7 drlf 91 oo dve dF B T Ao TRt ot

Iraned (3 T BRAd) : o, svreneEt Al sereTa fsriien &t am
FAEA?

oft Horg q3a: A, # o e R @ g, @ ey wfewm 1, Fua 9§
1 SERY | yereTet oma # 1 # Afadu @ Wy FE 9w g, 3 TeE W 3
w1 &M fEud fe, 9 fawe # 391 9 oen &1 M a3 e, ga sim A
o | FRRTY # S9-919 FY & R W, 99-99 = |, 9 H, 6l d |
3 @ srreneeh o1 My, s AW A fae # &1 e ped ) o @ ot wa
& &, foamey i aret fae o & ik e | o 3w@ ot = €

R, 3 wiveneeh wel A 37 &2 It ¥ 3w A€ @1 e wivenRel gaifey
T hE AT w7 A I AR A e T IR efersw o Y S e E, 39 ww
R FE T § 7 F AR w1 wme € 1 s ey § siga e |l
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= e 1 R ahsg et 9 fogn I 31 ot 39 39 H STyt % 250
wiggy wfed § 13 niegey wrr ararfiE § s e , 399 wgdm @ 9o
# 1 3mi g-wedR &, § 99 w1 O awa, Afe T wisges Y <iet ¥
el I € | WY e F1 oo 9% € e I I o fefire Rl == @
F 15 FE T TEE FE A R, v I g feman wen B, S o grad #H fean
T 13 A 146 AW O S R | w7 F1 @ &1 faer, gfvem sme oiv
s ot 3 wiipa T 1 <ol vl F Tt den 80 ¥ s merg # 6 W dew
FH F @ 1 9% T w™ 7 ¥ wfaR v faemes 9 € o A
freRies Td T a0 1 3 WA W) @A ¥

T, g oy ) Waed w1 A9, ufen ofk siveey 9 | S S gan &
frad wae T ad § & s el T | 200 Qi gawi @) wiviia fe v €
yiagm 33 3 fau 3= oa wfewr 7€ afew apendy § o s s ¥ ) sasis
F A W AR W W, A H YFS TG =W gah] 1 o wivgw & fem |
AT ST g Ay

W, AW R P WA S Y A W v g w8 off Ty ued meaar #
Hig § 1 98 9 o1 7% € veva £ v uiifs & %@ €, amfve v R
FT B, S qery @ Ferd g Busarg! § wo vl § Wt 9 o ond
o el endwarst nfafafist wre of ot a8t W wo | v oft o # et gl
H ot S 9R i g N, 391 w6y ot weewl 9 o1 7 9w g wqw e o
@ e & GEAAE oirant f oA € # W 9§ I I GE s
Al 7T T HB AT A T, TH 39 THS W @ W

# 7gl 7 U 9 R T uea § 5 o= oft 0 el St €, sr=da
g = 1o e & @ wmiehw™ #119 formn star &1 Every time, after a blast
or terror attack, we point fingers at Pakistan which is quite easy. v, |,

e =1 W A3 ¥ {1 7€ €, FHife wieaE 1 6y @ w198 @
[ 1 H2 ol T Tl T 170 W Y A 100 FAT T E, 7T q9 T
2, wEIvRa ¥ iR T Wi A TR T R0 FEd AN EHo T @A TE ey

334



[31 July, 2006) RAJYA SABHA

3 W H S DR~V IIFEH 93 g €, 39 S-Be whrari § T 6T €,
e ¥, 3 ¥ A9 F e @ €| g3 o ¥ e Ted 3% @e T w9 ek
g | g A1 R w7 9| F1 I 9 T F dhd @l 181 00, T I 9
& fog @au g6t @ sga wW |

W, | 9T “IRT HHA 7€ W, 39 93 wHd e }, o s st wdm
o6 5@ it I STdw Y g At ¥ SR O A IS Ia T, S foRe o e
¥ oy w@d € 3% Tk Fe I ]| A Fiie d o | § U 9 s
=g o -2 WISl Vg o § 9 IR W@l 1 FEe G 8 | 9T q90
TF T o, S e | 7 o 3T Wi @ 18 Sdward HeAId S S aret
of | 7% 319 Wiyl & ar =i 18 3R TorE gieE & w9 i | swe e o
A% Al T F FE, A Yo @ el WM & 915 i UeEs 9 i
U T8l 1 FHId w1 o | e ol fad g8 ol Fhde o, 37 #= [ra? afes,
T, 99 TH TIRA Vel H Qe S AEe 1 wEE W fem, 9w 9t
gt w7l 7$? 39 99g S Y Frr off 7€ 1 77 37 waga € e of e,
. (SEEYT)... E o I/ wIgE F=i w9 (FAAA)... TE, TE, e 9@, afen
IR YIRFEIF HT @SR T I EIE W 1 €, 790 379 391 AgH Fi Fed §
..(FAYA)... WA gen € f 9w ot #)

[FUaWrEE (WMo FiE)damt g

ymiford g1 ® 6 4 adsharel &1 ., (SA99A)... T, SR ST AR
FIR far @ o1 Y TR AHE FE § R @ I R F S fmm S e @
19, & urar € for ondarare Aaa w1 v iR a @ far et |l o
T B TIET | TR TW TSR ¥ ¥ WfHe w1 gu O 7 Wra 9 o sifuer Wt
Fifegwm A g$ 9 30 S 1€ @i 2, et sdwere S e g iz dm
% Tawar g H e S e T gu IR wE 3ty 25 Wie # Adware |
TR § 1 W, e # | sae 81 g R v e m A A R Iw aay, @ g am
afEt & FEN FF AGTHRAR & frat win & 96 § o) a1 3 w9
HEAHTIR TSR, FTS § # e | 398 9™ Q@ TF e g% fAell, od sesmg &
I AT 7 ATER " W 1 TF e forelt ff, 7 ot 57 Fiaar? w8 wfam
T ot fo:

“wer w9 6 faad 3@ 1, 3 e W = |,
B o -U-SHI & Ve 9 AT :1 Joar <&@
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e =) AgY ), g &Y a1 9w w9 € ofR 39 99 ) siemE A
1 F19 79 2V B ARFAE TeT @ &1 R o & 59w o Heaw
T TR 3R 31w | Tt 1 A g FEt aifee sik 9w gau v @ s
T A § T AN Y=ER |

i o1q ey seret: W, do 40 W, o g g @ SR s § AR g
e w1 9T i w11 e w1 g | 7 Sl W § S e g '
M X a1 e 91, 99 1| At $8 dwet | g9t 7ored :ET 917,
3 T & TR o et Y %1 & ofR wrw o & 3 3w ® querrEl 3, @ gw-pe
1w gal 2, STaaR gel ¢ fF P me du T gr g, T AT g dm wm an #
W 2 T 59 F Wt 99 < T ¢, TR TEAEd B OG- Wi " ® I
frat e a e e agfim M A dd tTF e fFar i m,
=g €1 Siftas aen & 1 3w s # fF 59 @i it wd 9 | sas ferg
B T Al @Y, Tm wfEt # e feaa freret ere T wnfee, wead & fag
...(caaYH)...

ot H9g UId: 9, 9 o=t A fear .. (sqaee). ..

sft a9 anfam sredt: 76, 71 T o= w19 € % ¥, v % wue
2 F | 79 @uE il & faars §, 7 379 30 F uwar wed §)9 7 fw
F-d =1 FEN TR €1 AR-IN 4% 91 FE I # fr awm v @ qEen
srawary ¢ €, vy a9 Awaret gaemE @ &6 §1 # 3 awm @it @
ware qa 9redl § fF aniwarg 1 sfoar s & e g2 wa dfve fs 3w
T S T i St w1 A g o | = qHeHH A faar an? ga 3w B A Efku
T 1 e g ot | T e 3 1 oft? 7 3w A oy mish & oo g o
1 GEE A F o2 79 Tu H HiegeR, o querHH €7 39 39 | e E
F1 q gEEHA $? W, T & T 3 R G /@ & Ar Ry 1, wen Ky
T | T AaFHa Gl 82 A SYH R 7% i W ¢, v wy @ ¥ fF W
JTHHETET FEHH i & 3 36 Sirg ey sl staet ST @ A, et S
§ & 2RI FA FT I W T4 ¥ ARFT oY ST W 99EE ) fagm w6
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s dseaendfFarmm W A i e Fs R ETF
TR 39 AW H AR gaoHH € @ iRwR wifae, 79 998 o ags 3y
PR FHTamr 9rgd € | 9 39 A AF Aa g | 8 A9ed & ot IR
feg worea 9, 918 Finfraa aore ), fom @), TR &1, W asea & i am
T ¥ 9 7 weE | e wW T 9 T R qaena @, S vwm A feg
B, & T ¢ Befvaga @, afwa a1 T fidfiem 9 9w faan =ifeg, a7
R AT srern & 1 e e € R ensft S et € W@ € s femrEd @
FY TH YA H OH b A oo g mn # w, H v g e oan -
g & I [T AN W IHE & 6 A 9HE o % AR iR s %
HR H 94 H & a9 g F 7 @ w € 3w w1 waew T F el w9
it aiferfesm v @ ¢, =i faust ¥ F @ ¢, 398 % voew 2 9w
fad wored % an H 9 et § i gEemEl, o @ g d e € A e
w3, o @, SR v W e, R ) AR 6 SR W fE F A A W
aifaa %1 oo §1 39 W ®) i 7 9 S A €, S e R #61
feran e | 9 Fet R R i @t B aE | TR W@ 9, 3799 <l ol T e
T S 22 gen ¥, 30 TR | o ufeews welt ], 4 oft @ 9, fR w6 fivwar
=€l fiFan T, f s e S fIRdR w3 Se 99 fgan 1 d@m Srga g €, sn
¥ €, 9% v g St Wweht # oik A e seemsEweeHE w6 €, S o
fireramr =T foran | pad | oy T, I 9w R, ST §9ee & T #
=& 9T FarT =gl ¥ fF e 9= § geerd a2 U U 9 S )
Jan G oFN FEA o R e e, | 9w T Y o w9 oy 3 ¥ i
w0 o T TE 9 Ta ¥ gEt T R, g A a9 o 9@ 9w wn s s fe
< el g S A W W R T A e €, sa d gea e g I wE @
& = B et 9 qEeE B 3E v § 3 2 98 § 9w fafrex awe
{ FEN A 1% 39 9@ F e e wg sit g e g | 58 %1 9w Ha
% Reder § 1 6 19 91 38 9 A 9 gfam A sa@ WA | 9w ok 3w
waaTet | 81 fr gat f gae aR it a9 oI 99 9| 30 | 39 e W IR
HueAr! 1 A fean s & @ A wee € f 9w 9w 3 et # ) w | ey
AT 9l § FF 3T SR 3 A # aywmae) fafafuai wg W@ & @ 3w
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foreieR & < €, St 39 39 o oIt T hell W@ ¥ | TR SEumed & o g
WM F AN IFa Mfafafeal @@ @ T @ # 9% wEn awa g fF T
fiwar Fifsg, ¢ T aren 7€ R, 77 99 9 ¥ f 3 v 9md | s
ATH -GG ® @1 T W F ufgeq €, @ 3 nwr g veg F 98 e
=1ea € i o & atw v &) g 0 et & 190 fAw g e € e eR
LT & T, YR S TR H R F 99 99 @1 A1 i 90 99 919 *4g aH
fafret A #ver &, {1 =€ 91 {1 3% st@aAn # ow gan ¥ ... (FHAuH)..

oft Q= w18 (SFw) : g wEl | +ft yrford = @ LL(FEUm)... 98 SR
TP S W # )L (AT,

#ft g 7w st : sTar & B ge €, 9% ¥F 7 Fw R 1. (FEUE)..

Y GHT 3R 1Y T 39 3V § A nfafafug 9T Fn wea € @

gast 99t g TfeC | ... (FHAYM)... T W # 39 faat oft e s 3,
Fo Tl €M v 7% 8 76 W F9 6 FA ) L (HaUA)..,

A LFLL T iy 1Byt Doy SN lu.’!dz
Ul dedbr bustiun® e LTSz o b gt AL
e STt Ul L §SeriS LBl S22 _(San Swed
L)Jf@.fﬁf;vgsv :;.lﬁfijtz?frf 9 e UMIL s S sth S
2 gt (S LS IN I IS Lot (10
uwﬁfwz_’.Lrw,fkﬂwf’(‘/&fMa' LENE L $uk
Lt g tnfEU L e ble g dbnf By o
wnibbla.. L LS ot IIL L O SUSpOFE

1{ ] Fransliteration in Urdu Script.
*Expunged as ordered by the Chair.
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_ L e =i Wi 1o a

- L./ ui‘*,:b’_-,-:;‘u'-'ﬁw L/Z,iupiaj A .:Jgf‘/: ﬁ:ﬁ,gj

-Unbzybfuﬂ Lo i 2 o _%;;&C{,Jﬁ;wﬂ ASBL )
FAGIETOE o St ETIL R i & Bod st
é.',T -4.9’(?&:‘-4 &I:JUUnng;;Jf/c,uﬂrﬁuluf ?ujw:.(
Sibuitn L S sfUi oy -G 6 kel s &t
SLouy Fnfdetaut o Gl oby - Slnsid
SO el oA R S U a1 o
ﬁf_(l'? S‘g_uﬁiui‘l; Lz ‘ﬁfé_.ul...ﬂrékﬂ/‘;u u:lﬁ.:a%f:/
ST 12 RUICT It UL I o BT A S e i T e (U
Lz Tfe S enpSiad T Se T L Lmed
SR sl - P St td e - s TS LS5
ti,/CDfaJﬁkél’c__q'ﬁ ‘g'ﬁf Y uLVdij;,‘ﬂﬁJu‘l/‘l
h,»f.zgffq_gm.,am‘cwré.ﬂ;ﬁ St T b
-uij:«:G:c—%jz".lzQ_?Lm,_guc’/ﬂﬁvdﬁ iy o o
tiﬁufrt;.,qﬂffb_’mu‘gn‘ij.ccn xﬂ:ﬁz‘cﬁgn rnquq,.CCn
L SIS S §IFiR S ntre bl et Tiey it
e NIl & U Sk —e Pt sl BIuN
S G gl LB SN Sp L e T Lptin S
S g Sl S S5 5P
Ay Y39 q_b‘mﬂy:uﬁ)’l :uiuf'fq_af.:.u)fg_;@ﬁgi

Lol Ay 28t T Unndindsiififi conids” Seyem
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o VIS o p Sz
re,:.mu’z:zuu -(f it cic‘:../{}fc,..i)d:.f e_ﬂﬁ.'lég;l’/:f l_gr

L);B%ijg ,Qf(,fuﬁjﬁ)'xf :é:gxlg&: rc_:-(}‘g;g‘(‘ﬁﬁ-z'—lldf .
* intellectusl g atie $U b2 sz, cujz"_atgtiéfugdfdg’ -pé’z}ﬁ

- AN :kf.gfq; }Jbé_tée_t;.@’ '-yﬁafz_.,,'r,@, S
SOL it AT 0l g Iy 2 IE RSt Ui
RS 1y _aCLL/CO/émLTg,wa.:,uug;/ fJu(‘u
YY) 0 -z:u@c‘_):?u}’f}wf u‘&,rwug,é;ﬁ’;,_iz_m Iehrem 0
L Es e §E B U Ui for et sl
S R G R e S b NS Unip e oo Ponily o
.f_Jmu}f:. A j& Jd m’g.{_. JE e i uJi;.m:z..g:ﬁ.z_tg

fu)ty/ﬁ;_b)u’l ;J:L//:«LJtTng_‘}lzgu:(_/»fh(:.u)’u; .
e B S U 3 VLB

Lw}qgwazuy»Gﬁ,t,JTJﬁ,utﬁaUunbgttz/.;.’f‘; o
LGN IESTAS e ste Poiril Sz gt Fhrsstss
fq_afm,?_’.u‘}[ ,a.{/ff/?’ulfunm;t«‘v@w?ug.f_»zuy:,&%m._é‘f
NS RIS IE SN e K 2ot
2ot e e tie e e Qpud Srd BUbe L Untip bl L F
e \J @ Lbé_b:(./ﬂ(;'}/cﬂr:gﬁ/gﬂ;(—ﬁkc_‘«guifé

.....Qiu...‘..g.plg&ﬁ..ru@ el tn S &L{f:.gﬁ";: Nz 8P
A ELT ek -4.(,@:‘.4‘7'4‘;, Gl LA (f'lf_wd/‘
el %'_I:dn.g,{ /. )’,}ruj &k t/ﬁ:?»&r Sos BT st (3.’}377
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_ A:quﬁ'}.;‘;{u’lﬁsf@fnufd{- 'L{Jl"/.&’(-futlﬁg-’ftﬁwuﬂ

sirrdY wrn fig (weg W) : 3R 924 9E @ ) 39 WE F oAy TE
T GIfee | ...(HAYA)....
il g @S (96 W13W) : 9% feld § 9 s =) L (sgeam)...

At a9 snfaw et wmaﬂ%mgi?hmﬁammﬁﬁah
(aYmM)...

PN
u‘e;;sudyyu-wmu% @ ¢ e u&'rwlﬁx‘a;) =

[ dslsnn e Z(,,’l;-_
sﬁnﬁmm: |, TGN F AGR W g F 1 fon* ¢ et |
.. (HAYT)...

aﬂm[mﬁmm Yfer ®r Ji - v fre. (). .

[ecitan . Sa el 18 Ot 38 Ol 2 ‘rak\cu\&,”l@)u Al

et Cum @ SR 39 TEY 1 37 T & A o fiawtE w T e,
T R 36t fi9 it o)E 8 L. (SHEeT)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi,
please...(Interruptions)... Just a minute, Mr. Azmi...(Interruptions)... We
are discussing ...(Interruptions)... Please listen to me ...(/nterruptions)...

SR G A TE TEG AT D T § R 78 FEW F 3 5@ Al
7Y T SR T oY o g ot woadl smom | (e *.. 39 @ § T,
@I & MR I, fF 3 .. (=@um)...

st o1 snfew oo W, qR WV wHI faa ¥ 1 A sw e A WA g, qo 5w
o il Taafid =1 faa ¥ .. (sHau/)... TR 39 4o 1 e ==
= gft ... (Hau)...

e Sla gl e o L (S B (il ga g s Al pale gl o b t
(oS Sda ol Sl g Uiy (S )5S0 S e el gaa s Uy

[Fetite. 5 Ss onitan 4 olusson
st gew e W, e ¥ Fraveman s, R s&w wort .. (=\ee)..
A oq anfew st § 99 § 59 weW H oA § 7w veed i W ¥
I O Rk S e L I i M O e 1 DO

*Expunged as ordered by the Chair.
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ot Lo (g s e W Ose Ging Gl s s e s U&lfﬂlﬁﬁfg@
SR 02 Ot SR 1 i a3 03 09 Ute G il

L E A
st o @ fenrd | fwean v, maafar-'wnr ().
fF1E & Frereran dfo ... (qaum)...
sft a1 3R SerHl: [, wehishd AT =IfEQ L ... (FHFUM)...

E&Im_&@umama‘y; U"Ri\“‘bﬂ‘ﬁg*

gimdt gom @il W, fHE 9 faen 1 3iE +ity, feg 9gq =oni |
(Y ...

sit a7q enfaw s W, § 9% @ AR FT W E, N I WEE B
fafrx 4 @ %1 8, § 98 9 % @ .. (FHAYF)...

e 5> 0 by M8 el Sloy e ur (ali) pale g gl t
‘ _L’_J'AL\.-_..U‘”L:J,..’SCJL_IAJWcdlfsajic'lﬁud‘fxé)ﬂb\?a

THE VICE-CHAIRMAN (PROF. P.J. KURIEN)- Mr. Azmi, please.
(Interruptions)...

&t a1q anfam ;S g2 Hendsht A we € L. (Eye). .. # FE ot
TSt § 49 e WL .. ().

. : . T
] ~—lalaa s b~ S O s e e G S

At YO WS TenT % A fufre Tel w9 ¥ L (Hae)... TR

% 2w fafrek e 78 € ufee 3 fede 78 F 9FA | ... (TaUM)..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi-we are
discussing....(Interruption)...Please listen ...(Interruptions)

st atq enfam smraret: WX, H I e 9l € fF S waer @ [\ aw@ F
(Y. H gEl §, 3T 59 SRE % ik e W 94l 71 3t af I aw,
Faft off SAHAE @A T D FEHAT L. (HIYF).. W, ¥ TFH @ e g, H 9
FHEA ... (a9
CJ“’TL;%‘ w‘ﬂ(u-uS ~5)u 5 Ga L»,S o ez bl e il s
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o310 3 n L (e il S sl o B 05 (oS3 (e —lidae (S
u&‘upty_&ih_.mew?ieﬁnébﬁ]wuhﬁsc'a‘SJ.)L':JS
fociitoe S 0 Uile S e o O a3

st 91 R (9w S ) : 9% F0 adET 82 (HEYH) . A8 WRRY B
B faftet 3 e R1..(SHaYMA)... A 99 TS @R FI HE FH@ @&
(a4A)...

IygTeaE (P die St w1 fEa): w e wiiw 1 g1 St ey Sfew
(Y.L,

st orq snfgm swomt: 9y, & frdt snfa o v+t e 98 w7 w

Tt b S8 L Sl (S p a3y 3 € e € g el puals "«:‘]‘r

SHRI MANOHAR JQOSHLI: Sir, | am on a point of order ...{Interruptions)

THE VICE-CHAIRMAN-(PROF. P.J. KURIEN): Let me listen to his
point of order, please

it THreR SiEh: B @ SiE TR T B (FEEm)...

At Ay wifean: agt = G W @ ¥ Tew , T e S g snoh
.. (CHFYMA)... S THIHA 8, 39 G H a6 W@ AR, (FHITH)...

SHRI MANOHAR JOSHI: The hon. Member is misguiding the
House...(/nterruptions) He is misguiding the House because he is
talking about the RSS and the Bajrang Dal withthout his personal
knowledge and proof. Therefore, the whole House may be misguided,

and it is necessary that such a thing be not allowed in the House
...(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Azmi, please listen
to me. The point is, we are discussing the bomb blasts. In the course of the
discussion, you cannot make such a blanket remark against any
organisation, whether it is the RSS or it is the Bajrang Dal or it is any other
organisation. Do not make such a blanket allegation against an organisation.
So, if that is mentioned like that, that is expunged. ...(/nterruptions)

SHRIABU ASIM AZMI: Sir, when we are condemning...(/nterruptions)
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The point
is...(Interruptions)... Mr. Azmi, in the morning, ...(/nterruptions)...
Earlier...(Interruptions)...

sit o9 anfga semEt: W, H A9EL..(|IY)..- Sir, 1 will prove it. |
challenge that | will prove everything .. (Interruptions)

(Cdalan S ol Ope o : i) pusle g wﬂ t

SHRI MANOHAR JOSHI: Sir, you have given your ruling.
...(Interruptions)...The hon. Member cannot challenge your ruling.
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mrs. Brinda, you are
not supposed to do it. ...(Interruptions)...You know the
rules...(Interruption)...No, no; you cannot do that. ...(Interruptions)... So
what? ...(Interruptions)... Mr. Azmi, you listen to me ...(/nterruptions)...

gt o enfam erardt: W, H &9 F1 Y WUE A& e A wE ...
(EYT)....

o Uila U i 0 I3 e I8 Gy g G 1 i) pusle g (g 58

AN (Fe e I HRAT) : T FHAC.. Number one, this is very
important discussion, and in this discussion, we should show that we are
united and one. Our concern should be against the blasts and those
individuals who suffered. You should speak againt those individuals. The
Government is taking care of that. If we show such divided House here on
such an important issue which is concern with the unity of our country, | am
sorry to say that we are not showing good example to the nation
...(Interruptions).. Remember, the nation is watching us. See, in the morning,
while | was on the Chair, someone from this side, mentioned about terrorism
and connected it with a community. Immediately, | expunged it. The same
thing, | am doing now. | am not showing any partiality. So, you cannot mention
name of any organisation. The Government is enquiring into it. Nobody has
come up with any evidence that a particular organisation is doing it.
...(Interruptions)...So, that is expunged.

sit arq snfam e WY, ¥ 39 s A =gy g@t 3 A foaowe == e
e & f TEw WEl. (WaY)...
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e JSIU Ut g o450 Cigs e 2 b Ul Oec s 1 (gaBB) puale gy zsﬂj'r
[[lilan gman (S il oS 0 il WS
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Don't try to divert the
issue...(Interruptions)...You give positive suggestions ...(/nterruptions)..
Give your suggestion.
2t 319 anfawm st | A e w1 € fF SR, w9 iesiodte, fera dn, gaEEt
e, &9 e & &, 89 99 uidl Wifafosd @ St 39 W faur #1 | 9% faw
qfera 1 foigr 7€t % | 3as foe ol o qfaasd g ¥ e pE &
TEHFAT TN T D 99 F9 B9 e iR R T T uiE o &, & F ooy
T 1A feeran € for wad Tel SUE! YhEar 1o # B | TR F 18 THR §HIS &1
TRt g SR g Hem TR, @ ¥ 9 ® Wiy Feal € fF el e § s
T a1 STl & |
(5t Ivavrafa ferd= g )
T A7 98 FEa & W e SR 39 W 1S W A5R 7E ey, 9 9w 9 7 g
< A {9 A W@ ¥ 3 A W, WA A 5 R A § 39 wew f feae | e
fam &, v 7 0 fee i ? o TR o9 @ @ ¥, fig 7@ ¥, fFA o
HZA W A @O &, A 3TIH) GA T IS FHEN T, T SR TGSl @R 81, a0
IR 39 faF Aeq e W@, A wut et @t AR ST 1ew e @&, i
IEFT TS A€ & W | gHfeTe H e =rem § Wifud, 39 9§ gAl-
" REH S fRE ¥,
A g et €, O fereman far?”’
W, # zafer we =g § % 73 gasafae ? fF 1992-93 % o9 =hw &
..(FaEYA)...
MR. DEPUTY CHAIRMAN: Please conclude.
st o7q anfEw AR 37 TH-TeE d § 1 SR o1 7 1 TS
7% fwar fean T o1 o T 9 OF TEE @ OH-SEE ® 99 | a7
HIfem St 1 FArEl ® 1S o1 | 39 7' § yrifa F 7€ on | A @eee w
FE et Tora | A on 1 ® ueifa #1 @ St ©, €, 7 5 o fF A
F1 ot ¥ H fow tF AR S o g ® /Y w1 e A e o,
AfFT g3 TUFE TEHY, TF 9 & S § T fean 71 o o 98 =g ™
o1 T o7 Infaw e & =S’ &1 944 TRSE R | W, 89 UF Wi e HY
fram, w9 o & @ fafret 9, 3% Wy {37, S ST TR 99 <Ry F)
TTEATEd W 8, IS I T Fel F 9 S we @ ¥ fE A wAw fma
2, 9% forame a9 & wfse stk &g wifeg fs #9 wwsem &1t fan ¥ sk
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TIeTEd ) faan € | feaan G st ®, fea man €, 98 W e ® )5« 8 s
foran, 51 FE-43 | 39 WAt St A Fe-Hg onfow, W T A R #, = T®
T 4T SR TH =X MR | I w6 g7 FRear R ferar man 1 wr@ @ fem
a2 1< 3 A1 foman 7, @ w1 7 o o1 smfgm A wiga fan oIk oty enfaw
3 e = rfeaH 99 e R sE R ww fE R g, AR R @ A=
| A fae T foF 39 varde wfAeR A, Y 39 FFaEd #5159 o1, 39 FE
¥ fpfae 91 fgar i o1g onfam 3 43 & g% 78 1 &7 |, T
g, 3 @ 82 31w A ©9: 9= ¥, § 999 ©: a=g] & fR w5 FEw |t
wea € T o 37 g% 7 <1 €, @) g2 Wi } S g, g7 W weT qa &
I Jed 8 | IR A} TG AT T WA, S T g o, q€ FE@ AR A7
vaTge FHTR F1 7 G A, @ 47 R/ HEH Ha Tonsd, 3 70 tfwsfae a &
5 g2 o @ # XQ, ATHT U SR IH VAT FIATR F HE F T T
F5 F FEE @A D, F T H WU FHER ST B A7 G R T w1
Foara @ F13 €l wordht § ok F v we 7w S@ F wg @ M A9 A wE1 R
A AR AR 9 7 3R X FY FE AR 9 ot WO A GF ] R
g YA F1E vg AR 39 B9 § goitw 12 | Feward gon 1 48 & wrerdt off
7€l ot 3R & s ot 7 o fF Fi 9w oAt gon ¥2 oo e A fomw @
@ wr @ & fF HE Twa T8 Fwwa ) (e FEd). . stk g o
@ @ ) .. (HAMA).. W qferE 0 s ? PR A g@ie A€ fwar €
o H AT | ge TE wHA o1 F A I * WorE! ® NS @A
.. (HqY)...

(B BEE didnne betla dd o Uimd 7 2 1 Fifons? ¥
VP Lt e LSy, G She B
i ,s’uwfa,e..l.é/.[_,,,/ tJjJ);‘{JLU’f,'& o il ‘uf)fuwd/:ﬁl;’
LN NIRRT 19 SN AR T Y 4.&614!,4/):
S 187 9 e t,-”/ UH_‘?,{}{«_(—(_J&L): Iy e ot T e
1
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(Lﬂﬁﬂ&k’fid})
qu:_pnédwigu;fﬂuﬂc?z? :Lugliufﬂ{ﬁﬁfm.ffq_%lﬁd?
L edSie idie Yoot e R UL L g o Bl Sy
CbLATT e Wbt g L e 2 S5 By S f
i Eo T L s Vs P § T MetS
o FH Wl untip b 2Lt L WS L e My T
Q?LX/LUUIJ%LF
o5 Fus .
bl Lo L 1992-93 S0 L NhE SUntiptdZ 1 o
3k, Ql(.rfd/‘
LB VGSE Gk it BTl ertle u”tﬂzvd/‘
SR PR L G L S R R et L FE
Gl SO S50t SEVL SR FL T Vuste 2 -6
Eki ST Fp S At R EB N LSS o
3k I LEF S B L B oSS
e bZ N et Lo & bl AR Ot
e AU e W P ST EE B L T e VU™ LRI
LGP LAY U STl Lo ca gl T e (Tt
em i UL LE Lig S L S5yt S et
2Lt E SISO el YU et T i
oS sifR L Plsir ST i g L upe 27 L8 L
U S br LT i L AL S L AT eIt AL
S e SUELL B L U a g
u‘f/’fs:a:?u ru; ;mﬁﬁa:?b’(}lﬁfé.dlé_(ﬂﬁ -u:‘f::A/’JfJLLk.u'%t‘: i lolls
ALif o/ GutTE AL e pd) 1eeT J«Sk;f»x‘n’g/-?«ﬂ&»ﬁ&mi_
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S IS LKLt «ui_u((:'&"-..z,_f/ TAL sz
By S S S W e iyt PB L farte S il g
;.wfﬁgutu{w‘;A@:aﬂ/ﬁp«#édv.._ﬁa S NS e
S LELT et bSO LSS S s

b L up S R LG E L ek e PR Tonf Sl 2 sfe S

M'ﬂv\
St Tt Selt: T, 9E A ST B (ST .. “

sft SgRyafa: & fear FT @ B1..(q99MH)...

st a7q anfaw s : & R & 0. (SFEY)... <9 979 €9 9% g 74
ar .. (SHAY)... W TH HY GEA BT HI B L,.(SFAG)...

lj&g&acgu%_.dﬂu_-d_ﬁé@x\&q: ‘r‘aﬁﬁi’dw#fgﬂ +

b .

PO IS LY 8 [o 6= e —cliha 1K
i —Cala e
ot Iggvrafa: o onfem oY, 319 oy @™ ST ... (SHEaHH)...
sit arq anfaw TRt T T9 FEER § A 76 8, 9% wwen ®F wef L.
(EYT)... :
Gy sS ahiagi g (o OH G o Jlaosal QO i 1 (8] pale gl (g T
E—Ql’)‘.\n.... US 4_)5

&t IraaTafa: 31T oMY Felg FRW|
#t &g anfed oTrft: W TWE A, (HEUA).., e # Ty B F@ L
. (BIEYH)...
i S 1 8 e —ilihe o Gk oSy - bt puale g ,_,E] t+
[Fetsigy 5
SHRI MANOHAR JOSHI: This is absolutely wrong. (Interruptions)
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snfas strept: Ll TWF,. (AYF)...2@ fom @ &0 ol L. (=3aym) ..

Pt

S ke 5 U S nlilian ik (g alie) puale gt o4 T

Em‘m-

MR. DEPUTY CHAIRMAN: Please conclude. (Interruptions) 34
TS HITAL | 7Y FFc[S HIFAT L ... (HHUH)....

st o7 oTiaw eyTrHt: =g AW Tertd | @ wdm L. (sEu) ..

MR. DEPUTY CHAIRMAN: Next, Now, Mr. Thirunavukkarasar. You
speak only for two minutes, please. (Interruptions)

st a7 anfam e W, 9w fufiner dew 93 &, & IR wEW wEm fE
Fafe 9um =9 % T T 3 9 ghed arvy # feu ¥ e 79 g A8 @)
L (HYA)...

L.‘?Sc"”ﬁl ‘uycﬁuuahaw,y‘)u u.-&‘,mlﬁ_,magt
U”C'uﬁu“‘.’c"“‘t_.)\“c’da‘s}‘-&“:‘é‘,\au\h:\_)auuélsuyt_;
t—\.ﬁh‘h‘_éw‘&.\w”_\h?ﬁ;

ot UHY B I (TEUR) : T g ¥ T, (RAYT). .

st arq anfam et Wy, 7€ @ I W ) WY, g4 Ao, ¥ R Ise | Fen
IEdl §1..(HEYH)...

O30 st One e il G m LU LS g s (galisl puale gl sg t
E—C-d'a‘u--- o B GBS

st IgavTefa: 319 3Ty I8 W SIS L..(FHAYUM)... &, ...(3Fau™)...
Y &3 WEW | T 93 e ... (sqaur)... Mr. Thirunavukkarasar.

sft o1q anfEm s : U foee W LL.(CEYT). 9 SR g o1 ok |
THE TE 9 1. (HAYH)....
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ug_,lel‘:i\_”Mﬁ_Cd'a\h__‘)u&ﬁnuSg\;u.ﬁk\(ad\ﬁ'#\gﬁ ’r

F'—c"l"‘“‘""‘ PR P ¥
MR. DEPUTY CHAIRMAN: You cannot use this platform for all those
things. (/nterruptions) <1 |...(39aYT)....

st o1g anfas omort: I FT 91 fF & FTER AN A gRem €, sHr ae &
1 T@A g T A1 | IFFT T Fora e | a3 Far T A w=n feg gL (99
1 ¥d)... 39T A9 Feurdde 1 AR fom, 9 F1 AR foran v qes, & o
T T FEm | gfe ¥ Sad 20 A o fem gL (). .. S |t e
a9 § @ L..(HaYH)....

waw“uﬁeh‘ouﬁﬁejﬁhﬂehswléetgb‘rdﬁx‘GE"-

Apae e S LS 3 BG3E L g8 i 1S Gl LS WS st S0 o

S oS eSS A ) ol ) e S (- o 5%

S i | e iand g5 i o AS QaUS (e il oS e (e alia AS LU
Ec.u|;._.:uw.¢,,quusu3~s,:.,_th._dm

ot Iyvmafa: efey, 78 3= =6 &1 <

st arq snfam AR W, A I8 FHe T € sarad e S eik
THT T TFHIEULL..(FHE Y Hd). oR a9 s=arad 98 &3 @
.. (AT, ‘

08 S g sASSH AS s Gile WS e a1 paB0 ) puale gl GJE+
€ S o s A 8 (S S ) e S

' E.{;.!si.;.,.. g

st orq anfem emerdt: w1, A g% *E 9w € .. (Smaur)...
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[talinm oS gy Gk Uy i o galih pustes b 58] T
st Syawrefa: 78, 48 | Aae, < 1. (sgaum)...
ot &= e S PR AT e SR % S (qaYH). ..

1—‘3‘!.""““)‘&‘45‘:“»@‘&“":“);‘:0‘“‘?“‘93‘ gg'—‘-

ot IgmvTefd: g oy serdt <ft, ™ St e o1 9g %w fean | @i ...
(HH)...

st arq anfam smert: X, sAfAT & S = §..(HaA).. W, A A
ST ?...(BqEY)...

wnc_)u._t.‘_nhﬂu_u_”l:\zi‘;\iéwdﬂwl c_)u;u.nk'fad&_”l “‘E 1-
Eﬂi‘-h-- LIk ~¢in
#ft IgmvTafa: o, Wi, (). B A SR L. (FEEYTH). .

oM oy fam At W, 99 g3 @ e % Sf ... (saam)...

E‘:‘r‘h‘*c‘hj“¢4¢‘3“ﬁcﬁ‘W‘)“:‘u‘b‘P“"#‘Uﬁ +

st IoRwTaR: AfEe, S STaEt WA off, Y w5 € L (SEYE)..

it o9 anfem sl W, A e wifwEf /@ wE = wa § fw A feg o
TR F, 79 qoh § U Gagd 3ARa F1 & ATGT F1 0 G971 § | SR THH!
T&F AE @O § T ol 38 TN QI g™ 95g 9 S L. (a9 ).
feg & o o, fog @ @1 O &) 9@ af ¥ Iw @ [} F) AW R
(BFAYH)... WX, &9 Fah! T Ul A5 @ S IR, A WA | =l F @A
A Y FEN TR, PO F TR R, e we W@ e R awm A A
fesa e 3 T 43 A o0 v e @ i wul 5 @ W 7 W An-asy A of
TG, @ 4 nfafafuai @ & gt &L (|

T [ JTransliteration in Urdu Script.

351



RAJYA SABHA [31 July, 2006]
sft IqErvmafly: otE WA R L. (THAMA)....
oft a1 s e wX, # suE T IR AT § L. (HmEE). .
sft Sggwafin: T 9T aga g e L. (o).

oft s/ s st A w ®, I, e, A o v, we faea @
@ et & =wER et 1 feg, A g, 3 fag-$ard oik urat off, 5= g wen
¢ Eer € Au fedeat |’ ez, TR el S, sew St 6 <, amge wiNw
& &, w0 T 9 o @ SR ISF P, o off 39w & oigw nfafafidl & §
TR T HW S s 3T e w1 i 39 I 2w ) gfn | v
A o T ¥, SR o A H wee A T B W e @ wd e W
TARH A A HET A1 § L. (SIAY)....

oft Iqgurafy; oY fF F8 9 2. (HAUT)....

oft 31q iy Frendt: @gd @ <ivdf A, (HAum)... T | 8 e, AfwA
g L & TN, B G | gEA 11 9 B TR w W g, s a9 @
Y YT AT HehTaeh AT L. (S, WY, U amn 3ik sofadt s wmgm.
(=aY)..

oft Igavmafy: 7% T &2
ot g S A T8 W T Aeae a9, S Sl w5 T g m

T, AfET IEH FE FTEEAAET @ A w1 &) 9 TR AR F oo e
(SE)....

o Iqgvfy: 39 it & d fafey, s&@ fem )

ot 31 anfaw sAreret: o we! == @ A 3 W g A Y e T an
957 | Y 1 = § ’F S 3@ | compensation fae @ &, 3w it 9w
compensation ferara sy, it € aga Tiw wgE €1 I 987 |/W S 9,
AfFEH o g8 A% &, s & =1 58 ) vae )

362



:31 July, 20086] RAJYA SABHA —
a;faxf!}uggﬂ.ﬂdl ol atsin S Uﬂb'zl‘g(kft.ujl/é.lut ot ﬁfbj ‘\
_(slut\.ur'»uVqur"iuh,?Ug'zulif!JJu’lf -Untfﬂ(,)‘fu:ffmf
St it iy $isdy o eSSt s =hita...
f.lgcq_(ﬁ(d.f:d",f"{fuxb:bC{LU)’D:}.:L&‘;—J)JF:J/IU;IGdl)d/l,{_Zl
(fgﬂutu! s‘;.t,mu’uu’fu‘(.ﬁq{w‘btu}f.ofch.ondan/
CI LI U.U.C L’»ufﬁ
OES R l("*ld/
s uxt'(,/’..f f.., u‘«/ e
S wc’_uur/‘a..( Pl
'.W/Jlu‘a dl‘ f& ft.—/db‘.r ‘Kbﬂd/"
uef i e & 7o Zu
d‘&tulélﬂ‘ ,G s f(‘/..«UM.«
w12 o U2 ?u'zk/t«.»
:L/il/slé.u"ﬂdzb.,/(z mf:’éuffb’c.T J’éQLdLT Gdzps & T
Iﬁ,wuuwuﬂhﬁb’mﬂq w2 LF e cq.u.‘.'u:‘»d'ﬂﬁ‘f')duf?

Jl'rlfu(fu"lu;.zﬁ(f’i (T J/GJ LWL e T el
e T u_nl.g(ccfu‘

) J"‘-u "éc'f-ub“ g 'd
I AL i f r;lrxﬂ:u.’fuf’ ... Luﬁ:—-«: ﬂ::d:
ST JJh»Kw&iuJ T B RT :gngfm/u,gdw i
..... ﬁﬂbt{di‘rj)'ulnﬂ
S‘g.lf, H V“"d/
S Sl mE ez @ G+ P etns?

_(L13ﬂ£/‘.1' u‘_j_«‘Q‘ZJ.TT : lg'.,rld/‘
2SUntlgtSonide it GOSN L e pliy g lons + o 1P oligP
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5.00pP.M.

SHRI SU. THIRUNAVUKKARASAR (Madhya Pradesh): Hon. Mr.
Deputy Chairman, Sir, | thank you very much for giving me this opportunity
to take part in this very important discussion. Sir, the tragedy of bomb
blasts, which has taken place in Mumbai, is most unfortunate and most
condemnabile. Sir, nowadays the incidents of bomb blasts are increasing.
Many innocent people are kilied everywhere. In Jammu & Kashmir it has
become a routine affair and almost every day bomb blasts are taking
place, and innocent people are killed. We all know that in some of the
States, particularly in the North-Eastern States, some parts of those States
are not controlled by political parties. They are ruled by terrorist groups,
in whatever name they may be acting or functioning there. For example,
if you take Andhra Pradesh, whether itis Congress Government or whether
it was TDP Government or whether BJP comes to power, | can say that
three or four districts in that State are ruled by terrorist groups. The
People's War Group is ruling throughout some districts in that State.
Without their consent...(Interruptions)...

AN HON. MEMBER: That is not cofrect...(Interruptions)...

SHRI SU. THIRUNAVUKARASAR: You may not agree out it is there.
...(Interruptions)...it is my view.

MR. DEPUTY CHAIRMAN: It is not 'ruling' ...(Interruptions)... 1t is
not liké that ...(Interruptions)...

SHRI SU. THIRUNAVUKKARASAR: Sir, you have given a ruling on
that ...(Inferruptions)...Sir, | am not talking about any particular party. If {
am talking about Congress, | am also talking about BJP.
...{Interruptions)... This is a reality which is in existence in Andhra Pradesh.
In some of the districts of Andhra Pradesh, they rule. ...(Interruptions)...
These districts are ruled by terrorist organisations or terrorist groups.
Sir, they are targeting Jammu and Kashmir, which we treat as the head
of our country India. They are targeting the holy places and temples.
They are targeting financial capitals like Mumbai. So, it is increasing
every day.

We are giving compensation. The State Government has announced
a sum of Rs. 3 lakh and the Railways Ministry has also announced some
funds. We all know that money cannot compensate the loss of life. But
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at the same time, it helps the families of the deceased there to get some
comfort or solace. It is okay. On that line, | urge upon the Central
Government to announce some compensation to the families of the
deceased. This is number one.

Number two, Sir, we all know that there are some Central intelligence
agencies working in States. If you see, whether it is IB or RAW, in every
State their manpower is very, very nominal. If you see the strength of
these intelligence agencies, it is very, very less and the communication
facilities, equipments, which have been provided to them, are not
sufficient. So, | insist upon the Central Government and | request the
hon. Home Minister to do something in this regard. | want to know from
the hon. Minister what are the amounts that the Central Government or
the Home Ministry has given to the States to strengthen their police
force.

We all know, and again | am telling, that whether it is, a State party
or a regional party or a national party, at the State level, it is worried
about winning elections only. (Time-bell) They are going on announcing
concessions. Alot of concessions are announced to get votes. No State
Government is bothering about security aspect and combating terrorism.
The State Governments should concentrate more on this aspect. We all
know that many of the State Governments are placing deficit budgets
and they have financial crisis. They are not able to allot more money for
this purpose. | request the Central Government that it should give more
money to the States to strengthen their police forces and intelligence
agencies in the States.

MR. DEPUTY CHAIRMAN: Please conclude. You had asked for
two minutes. | have given you five minutes. We have other legislative
business.

SHRI SU. THIRUNAVUKKARASAR: Sir, | am concluding. When
Britishers left us they left so many legacies, so many customs and
behaviours. With that, they left some guns also, old guns which the
British people were using. During the British regime it was enough to
threaten the innocent, common people at the village level, in the rural
areas. You can see even now also in the rural areas of our country, the
old guns, single barrel guns in the police stations in so many places.
With that single barrel gun, which were left out by the Britishers, can be
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used to threaten innocent people in the villages. It cannot be used to
threaten or control the terrorist groups. So, the State forces should be
equipped with modern equipments, with proper communication network
and proper strength in manpower also. Then only we can try to do
something in this aspect. Thank you very much, Sir.

SHRI SHIVRAJ V. PATIL: Sir, we have discussed this matter for
four days in this House.

MR. DEPUTY CHAIRMAN: Two-and-half hours matter we have
discussed for four days.

SHRI SHIVRAJ V. PATIL: Yes, one of the advantages of discussing
a matter like this for more than one day is that the Minister gets the
opportunity to write down his speech and read it to the House which |
am seeking your permission to do. | want to make one more request to
the hon. Members in the House. The request is that | may not be
interrupted in between when | am reading out my written speech. If
they have any explanation to get from me they can write it down on a
piece of paper and can ask for the explanation when | conclude my
speech and | will endeavour to reply to their queries. My reply is going
to be a little longish, Sir, and | seek the-indulgence of the Presiding
Officer and this House to allow me to make a reply which may be littie
longish and, may be covering many points which have been raised by
the hon. Members. it may not be possible to reply to all the points that
have been made, but | will try to reply to most of the points, and if there
are any doubts that remain uncovered today or afterwards | can try to
reply to those doubts. | would like to thank the House and the hon.
Presiding Officers for allowing this discussion and giving sufficient time
to all the Members to make their points. | would also like to thank the
hon. Members who have made very useful points which participating
in this debate. All the good points made could be remembered while
dealing with the matters relating to violence and terrorism with which
we are trying to deal with, and while making decisions and policies to
deal with these issues. The incidents that occurred in Mumbai on
11th of July, 2008 were very tragic and can be called dastardly and can
be condemned. Those who are responsible for it would be dealt with in
a proper manner and punished as per the laws for the crimes they
have committed. The people in Mumbai and other places behaved in a most
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responsible and wise manner. They helped the victims. They did not
allow the harmony in the society to be disturbed. They did not allow the
diabolical designs of the terrorists to succeed. They protected the
secular ethos of our country and the unity in the society. They deserve
our thanks and congratulations. The men and officers in the Railways,
in the State Government, in the media discharged their duties in an
exemplary manner. Taxi drivers, bus and truck owners heilped the
commuters to reach their destinations. Doctors and nurses took care
of the injured persons. They deserve our compliments and thanks. In
times of difficulties and calamities the people are united and rise to the
occasion and help themselves in every respect and in every manner.
This is our strength and is something which should be protected and
preserved. The Railways and the State Government have helped the
victims and the injured. The details of the help given are known to us
which need not be recounted here. If some more help of any kind were
required, there would be no difficulty in making it available to the victims
and their family members. The State Government would not be found
wanting in this respect. The Railways and the Union Government will
cooperate with the State Government fully to provide necessary help
to the persons who have suffered in these incidents. We have a wide
network of railways in our country. The terrorists are targeting them.
The Railway Police and the State police help them to protect their
properties and passengers. However, it is found that the system which
is used to provide the necessary security need changes. The Railways
and other Ministries and departments are engaged in preparing the
plans to provide better security. If necessary, laws can be changed
and new laws can be made also. The strength of the police with the
Railways needs to be augmented. The system of creating cooperation
between the Railway Police and the State Police needs to be refined.
The Railway Board, the Railway Ministry and other Ministries are iooking
into these aspects and soon necessary steps could be taken, necessary
new technologies would be used. The hon. Railway Minister is seized
of this matter and he is taking necessary steps to strengthen the railway
security. He has already taken some steps and some more steps,
according to the plan made, would also be taken.

In New Delhi and Kolkata we have Metros. In Mumbai, Bangalore
and other cities Metros may be started in a few years to come. These
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metros are going to need a better security arrangement than they have
today. A plan to provide full security to Delhi Metro is nearly completed.
It may be used to provide security to Metro Railways in Calcutta and
Metro Railways in other places also. Alot of manpower would be required
new kinds of gadgets and equipments would be required new kinds of
training, to be given to the persons who are manning these Metro
Railways, would be required. All those things wouid be done and the
experience shared by the-people in other countries, who suffered from
attacks on railways, is also examined by us in order to make our plans
foolproof and to use them properly. The hon. Chief Minister of West
Bengal was very careful and he did telephone to me asking, "Can
something be done to provide better security to the Metro Railways also?”
And, it was possible for me to tell him that we had prepared a plan for
Delhi Metro Railways and that plan could be examined by the
Government of West Bengal; and, if it were found suitable, it could be
used by them also. The Government of India will extend all necessary
and appropriate help in this matter.

Sir, the terrorists hide in forests and mega cities and attack innocent
people at their will. it is very easy to hide in the forests, and it is equally
easy to hide in the cities also. Those who are involved in violent activities
make use of this reality. We have taken steps to stop and prevent them
from doing mischief in forest areas, which have succeeded to some
extent. We have paid some attention to improving the security apparatus
in cities, which also help to some extent. We have asked the State
Governments to prepare plans to protect their big cities and implement
them fully and meticulously. The Government of India wants them to
provide surveillance facilities on the ground, on the borders, and also
from the air. it wants them that the manpower, provided to the cities to
protect themseives, should be augmented. The States need to look at
these issues in a systematic and meticulous manner. The efforts would
be encouraged to support it with funds and other inputs. The task of
building a better mega city security arrangement should be done in
cooperation between the Governments and the people. If the
Government of Maharashtra comes up with these kinds of plans and
other States come up with plans for mega city policing, they can be
looked into for necessary and favourable action and support by the Union
Government.
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Some hon. Members have made very relevant points with respect
to attacks on the city of Mumbai. And, they are very right when they
say that Mumbai enjoys a special position in our country. It is treated
as economic and industrial capital of India. It is a city which is attracting
the people from outside the country also. It is a city where the people
from all parts of the country go and live. It is a city which has been
helped by the entire country as such to have one of the most important
seaports, airports, the Reserve Bank, industrial units, educational
facilities, medical facilitiés and many, many things. The country has
heiped Mumbai to develop, and Mumbai is helping country to develop.
Because of this Mumbai becomes a target. People want to attack the
ethos, the people and the structure in Mumbai. And, that is why, we
need to take special care of Mumbai. We leave it to the State
Government and our friends over there who are in the police and other
administrative wings of the Government to look at these aspects
carefully; prepare plans and forward those plans to the Government of
India. The Government of India would, definitely, look into these plans,
and if they are found to be suitable to provide security to the mega
cities, the same plans can be used in the cities of Delhi, Kolkata,
Bangalore, Chennai and other places also with liberty given to the State
Governments to modify them in a manner which suits their requirements
and needs. This is the attitude, this is the kind of policy we would like
to adopt with respect to the city of Mumbai and the mega cities in our
country.

We have been asking the police to utilise helicopters to survey the
cities. Surveying the cities from the air with the help of helicopters is
easier than surveying them by walking on the roads through narrow
lanes and streets of these cities.

Having cameras at different places, which was suggested by one
of the hon. Members here, is going to be very useful. In the city of
Delhi, we do have cameras installed at certain places. But even in
Delhi, the number of cameras is not sufficient. We need more cameras.
We need cameras at market places, railway stations, hospitals, schools
and at places where people generally gather. The cameras placed in
the premises of this building, we know, helped in protecting this building
when it was attacked. The cameras really helped. When the terrorists
were trying to enter this building through different gates, persons sitting
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in the control Room watched their movements; gave the alarm bell
and all the doors were closed. As the doors were closed, the terrorists
remained outside, and, then, they were controlled by the police outside
and from the top, and this building could be protected. The same thing
has to be done with respect to the buildings, lanes, roads, gullies and
public places in cities like this. A city like Singapore has many, many
cameras placed in different parts of the city. In every nook and corner
there are many cameras at different levels. Looking in different
directions, and moving in all the directions. This is something which is
to be done in order to provide security to the people living in big cities.
And big cities are the cities where modern industries are coming up.
Electronic industry, genetic industry and all other kinds of modern
industries are flocking to these cities. That is why, they have become
the targets and we shall have to take special care to provide special
kind of security to all the installations, industries, market places and
important places in the city. Sir, for this purpose lot of funds, manpower,
new kind of training and technologies are required which would be
provided by the Union and the State Government. It may not be
necessary for me to go into greater details in this respect today in this
debate. Just a few minutes before | said that it has become necessary
to provide fulli security to many other important installations in the
country. The State Government are sensitised to be more vigilant and
take necessary steps. Airports, bus stands, markets, religious places,
laboratories, modern industries need to be protected. The persons
heading these institutions and activities are sensitised to be more
vigilant and careful. The Union Government is helping them with
manpower, men and officers from CISF, and other forces, with
information intelligence and necessary advice. The State Governments
are also sensitised to take special care to provide security to these
installations. One of the difficult problems which is faced at the national
level is that we have the information, we sensitise the State
Governments, and the institutions, and organisations which are likely
to be attacked, but the information which is available to us is not
actionable information, accurate information about the exact place and
exact time when this may happen; that is the difficulty. Many hon,
Members, while speaking in this House, referred to this aspect. The
Government of India did inform the Government of Maharashtra, and
has been informing the State Governments also about the trends which
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are becoming visible. What is likely to be attacked? Are the religious
places likely to be attacked? Are market places likely to be attacked?
Are political institutions likely to be the targets? They are going to be
the soft targets or hard targets. In which direction are these kind of
terrorist activities going to proceed and move? That kind of information
is provided to the State Governments, but that does not mean that the
State Governments were informed that a railway, or, a bus station or a
market place, or, a laboratory would be attacked. And, why it was not
possible for them to prevent that kind of attack on those institutions. it
would not be very correct to hold them responsible for this. | think this
should be understood in correct perspective. If we do not understand it
in correct perspective, the result would be creating a division in the
efforts mode by the Union Government, State Governments, and other
organisations in combating violence and terrorism in our country, which
needs to be avoided. Sometimes, the information given is misread,
misunderstood, misprinted and published in a manner which can create,
not the confidence but the fear psychosis in the minds of the people
involved in it . And, that is why, we shall have to be very particular
about these things. Here also, while speaking, one or two Members
spoke about the statement made by the responsible officers in the
Government of India. They , on their own, are not making statements.
Sometimes questions are put tc them, and in reply to those questions,
they make statements. The question before them and the question
before the Ministers also, who talk to the media persons, is whether
they should disclose that information or not. Some of us do not disclose;
some of us carefully disclose; and, some of us think that let it be known
to the people also so that it can sensitise the people around that area
and can help also. That is a matter of perception; we should not find
any fault with them. Nobody is doing it in order to create unnecessary
scare in the minds of the people. If something is said, it has to be
correctly represented; it has to be correctly used; otherwise,
misconceptions can develop and it can cause harm to the cause of
providing security to the installations which are over the
...{Interruptions)...

SHRI MANOHAR JOSHI: Sir, | would like to say one thing.
...(Interruptions)...

SHRI SHIVRAJ V. PATIL: | wilt reply ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: He has requested not to interrupt him.
..(Interruptions)... Manohar Joshiji, please don't interrupt.
...(Interruptions)...

SHRI SHIVRAJ V.-PATIL: t will reply ...(Interruptions)...You Kindly
note it down and | will reply ...(Interruptions)...

SHRI MANOHAR JOSHI: Sir, the hon. Minister is not reading.
...(Interruptions)... He had said, 'If | am reading the speech, don't disturb
me.' ...(Interruptions)... He is not reading ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Even otherwise, he doesn't want
interruptions in between his reply ...(Interruptions)...

SHRI SHIVRAJ V. PATIL: Even if | say that 'l will read', that doesn't
mean that | would not speak ...(/nterruptions)...

SHRI MANOHAR JOSHI: Sir, | am asking him about the Prime
Minister's statement .,..(lnterruptions)...

MR. DEPUTY CHAIRMAN: You can ask for that ...(/nterruptions)...
You can definitely ask about that ...(/nterruptions)....

SHRI MANOHAR JOSHI: Sir, he is not speaking about the-Prime
Minister's statement ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: First let him say whatever he wants to
say ...(Interruptions)... Later on, you can seek clarifications. | will give
an opportunity to you ...(Interruptions)...

SHRI MANOHAR JOSHI: Sir, it was said that the Government of
Maharashtra was informed ...(/nterruptions)... What happened to it?
...(Interruptions)...

SHRI SHIVRAJ V. PATIL: You ask that questlon and [ will reply to
that ...(Interruptions)...

MR. DEPUTY CHAIRMAN | will give you an opportunity.
...(Interruptions)... Joshiji, | will give you an opportunity ...(/nterruptions)...

SHRI SHIVRAJ V. PATIL: In the beginning itself | said that
...(Interruptions)...
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SHRI MANOHAR JOSHI: ... Both the statements
...(Interruptions)... We are sorry, but he is not .. (Interruptions)...

MR. DEPUTY CHAIRMAN: No; See, you have been there as a Chietf
Minister. The Minister is making a statement, and he is to be allowed to
make a statement. ...(Interruptions)... Reading doesn't mean that he will
not speak anything else, just read. ...(/nterruptions)... In the beginning -
itself, he said that.

SHRI SHIVRAJ V. PATIL: Sir, | will reuest my colleagues not to
obstruct me because, you know, if my flow is broken, my thought-process
is also broken. If that is your intention, then you have succeeded.

MR. DEPUTY CHAIRMAN: The reply may not be in your
chronological order...(Interruptions)...

SHRI SHIVRAJ V. PATIL: It cannot be ...(/nterruptions)...You please
write it down, | will reply. | will definitely reply ...(Interruptions)... | will
reply. | said it at the beginning itself. | said it at the beginning, and | am
not finding fauit with any of the Members, and it is not necessary for
me to find fault and make a point. | would rather neglect that which is
not acceptable to me and then speak on those points which, | think,
can really help all of us to come to certain conclusions which can be
helpful to the entire country and the matter of the security of all of us
and the country. Sir, | am taking that attitude. | am not finding fault with
anybody.

Sir, the population of our country has increased by leaps and bounds.
The police population ratio in India is very, very unsatisfactory. In Russia,
for every eighty-two citizens, there is one policeren; whereas in India,
for every 740-750 citizens, there is one police person. But is you take
into account, the policemen used for other duties like serving notices
and summons and all those things, this ratio becomes still more
unsatisfactory. It goes up; for every 900, nearly 800 members, we have
a policeman in our country. We have asked the State Governments to
have more police personnel in their forces. The Union Governments is
going to raise nearly three hundred battalions to augment its forces. The
forces need to be modernised and given better firepower, transport and
communication facilities, for which funds are given to the State
Governments and to the Union Government. They are asked to give
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modern and suitable training to their forces also. Sir, what is the amount
which is going to be spent for this purpose, for modernising the Central
paramilitary forces? For modernising the Central paramilitary forces, we
are going to spend nearly Rs.4184 crores. For helping the State Governments
to raise new battalions and augment their force level, we are giving
Rs. 1025 crores. We are not only saying, 'you do it' and just sit doing nothing.
We are providing this kind of money for this purpose. And this is over and
above what we are giving to the State Governments to meet Security Related
Expenditure. Nearly Rs. 314 crores are given to meet Security Related
Expenditure. Not only that,we have given funds to the State Governments
to renew and construct police stations and also jails.

The funds that are given for constructing police stations are part of
the modernisation scheme. But, as far as constructing new jails is
concerned, we are giving Rs. 192 crores. Sometimes we find that the
funds that are allotted to them are not really utilised; they remain
unutilised.

As far as the Government of Maharashtra is concerned—somebody
may get up at the end and may ask, what is the amount of money that is
given to the Government of Maharashtra? Sir, to the Government of
Maharashtra, in the last three years, for SRE, that is Security Related
Expenditure, we have given Rs. 200 lakhs; | can give you the figures for
amount of money allotted for 2005-06. For police modernisation, for
2005-06, we have allotted Rs. 88.78 crores. Five armoured vehicles
have been given to them and we have allowed them to raise two IR
battalions. Two IR battalions amount to nearly 2000 personnel, and the
funds which are required for raising IR battalions are also given by the
Government of India to the State Governments, which are equivalent to
nearly Rs. 50 crores for each of the battalions.

Then, for the Backward District Initiative, last year, we had given
Rs. 30 crores, the total amount of money that has been allotted for the
Backward District Initiative is Rs. 75 crores. But, sometimes, generally
the big States do not worry about such small amounts of money and the
money remains unutilised. My experience has ben that the big States
don't spend the money that js allotted to them; the smaller States spend
the money. They have spentthe money allotted for modernisation, but
as far as the backward District Initiative is concerned, they have not
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spent the money; not even 50 per cent of the amount has been spent
over that. But | am not finding fault with them. If they want to do it, they
may do so any time. | am not finding fault with them. They have their own
schemes that are strong enough. They are spending a lot of money of
Employment Guarantee Scheme of the State Government itself, irrigation
projects,power projects and construction roads. | know it personally
because | was involved in itin the 1980s; but then, the point is, sometimes
the money remains unutilised. The performance by the Government of
Maharashtra, as far as utilisation of funds goes, has not been bad. it has
been good; about 90, 92 or 98 per cent funds have been utilised. Under
one or two heads, the funds used are not proportionate to the funds that
are allotted to them. That is what | am trying to say.

Dr. Alexander spoke in the House about the Mega City Plan. As a
matter of fact, they did prepare a Maga City Plan and they did send it
to the Government of India. | tried to find out the facts from there, but
they had come through the State Government. The City Police are not
allowed to approach the Union Government for funds without going
through the State Governments. City Police is not different from the
entire police force in the State as such and it is not possible for them to
go to the Union Government and say that for ensuring security to be
given to the people living in the cities this is the kind of money we
require; give us the money directly. This is not done. All the same, |
would like to say that Mumbai is an important city and | have said
before also and here in the House also | have said, if they prepare a
good plan, a plan with the help of all the experts having seen what is
being done in mega cities in all parts of the world, and they give those
plans to the Government of India, the Government of India would not
only look into those plans to help them with funds, but would like to
use those plans for providing security in other States also. We are in
the process of developing a plan for providing security to mega cities
in our country which covers many other cities and which overs many
areas. Unfortunately, all these things are being done but they are not
discussed. What we discuss is the negative side of the policing. The
positive side of policing is not, unfortunately, always highlighted and it
remains in the background. It does not appear in the media also and
when the occasion like this arised everybody thinks that nothing is
being done and so this is happening. On the contrary, many things are
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being done and that is why many things are avoided. When many things
did not happen because of that, this aspect also has to be borne in mind
to come to the correct conclusion and to develop a correct perspective as
to the policing in the mega cities, in the States, at the national level and at
all other levels also. Sir, one of the most important points was made by
respected Member, Nirmals Deshpandeji. | liked her speech very much. It
was very brief, to the point, philosophical and very relevant and it projected
one aspect of the security which has to be provided. We have heard some
hon. Members saying that 'don't be a soft State; it is not beneficial to be
soft on terror; you should have to be a strong State,' There was a time in
80s when people were saying that India was a soft State. At that time,
they had said india was a soft State and they were arguing that India
should be a strong State. Well, Dr. Murli Manohar Joshiji, of course, quoted
Kautilya and he-- | know him very well-- did not want to say all that which
can come out of what he said, and yet | would like to say that if one thorn
hurts you, would cut down all the thorny trees? Would we try to cut down
all the thorns and thomny trees? That cannot be our position. We would
like to ...(interruptions)...

DR. MURLI MANOHAR JOSHI: That was not my position also.
...(interruptions)...

SHRI SHIVRAJ V. PATIL: That was Kautilya's position.
...(interruptions)...

DR. MURLI MANOHAR JOSHI: What | said was, if there is a place
which is hurting the country, then all such places have to be dealt with
strongly ...(interruptions)...

SHRI SHIVRAJ V. PATIL: What is the implication of what you said?
The implication of what you said and the implication of what Nirmalaji
was saying are two different things. You were saying that if somebody
has committed an offence or violence has been committed by him, you
destroy him and destroy all the thorns around him. It means a very
dangerous thing.

DR. MURLI MANOHAR JOSHI: | did't say this. What | said was, the
capability of a thorn to hit you, to strike you and to hurt you is to be kept
in mind and that is the thing that Americans have done. One incident
took place, but they said no more attack is possible. Therefore,
..(interruptions)..
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SHRI SHIVRAJ V. PATIL: Many times we have been referring to
America and what is happening in America. America is a great country;
America is a ...(Interruptions)...

DR. MURLI MANOHAR JOSHI!: So are we ...(Interruptions)... So
are we. ...(Interruptions)... | don't agree that we are not a great country.
...(Interruptions)...

SHRI SHIVRAJ V. PATIL: America is a great country; America is a
modern country; America is a country which is using technology, but, at
the same time, America is a country which accepts the liberal principles.
...(Interruptions)... And India is an ancient country ...(Interruptions)...

SHRIMATI SUSHMA SWARAJ: You are also the Home Minister of
a great country ...(Interruptions)...

SHRI SHIVRAJ V. PATIL: | have not completed, Madam. Let me
finish and then you can comment. India is an ancient country. It has its
spiritual philosophy of life and itis also a liberal country and that is exactly
why, in America the President was killed and, unfortunately, we lost our
Prime Ministers. This should not be forgotten.

DR. MURLI MANOHAR JOSHI: We have never said it. What we
are saying is that terrorism must be met with all strength. That is the
point.

SHRI SHIVRAJ V. PATIL: Let me complete. | am willing to sit here
for any number of hours to participate in the debate and reply to the
questions. The point | was making was that there are two views expressed
on the floor of the House. One view is: take a strong stand; ypu attack
the attackers, the violent people, the terrorists. And, nobody would say
that when terrorists are attacking, you preach spiritualism and don't act.
Nobody is saying that. But, should that be the attitude? Now, if one person
has done it, should we hold all the persons responsible? In this debate,
one of the things which has ...(Interruptions)...

DR. MURLI MANOHAR JOSHI: Who has said it? ...{Interruptions)... |
But, nobody has said it. To the best of my ...(Interruptions)..., nobody
has said it.

MR. DEPUTY CHAIRMAN: Let him complete. 34®% 9] g =al
S 1 He has said in the beginning itself .._(interruptions)...
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SHRI SHIVRAJ V. PATIL: Sir, two-three things are very prominently
projected in this debate. One thing is that look, you be a little more
strict. Some said that, no, you have to be quite strict. And, some said
that look, only with barrel of the gun and the bullet, you won't be able to
solve this problem. There is something else which will be required.
And, when this 'something else’' was discussed, not now but some
time back, nearly two years back, that let us talk, let us understand, let
us try to persuade them to give up their violent activities and violent
attitude, it was welcomed by some; it was attacked by others; it was
ridiculed by some others also. Now, that was the position taken then.
Today also ...(Interruptions)...

- oft Iqgvefy: IR e, 9 Afeg R Sem dfeg) o W ¥ 1B
wifem | 30 wE @ & R qu =@ g

SHRI SHIVRAJ V. PATIL: Today also, Sir, the same position is
being projected in this House. Some friends are saying "look, when
this is happening, you can't just preach peace and understanding and
do nothing. That would not be helping the innocent people who are
suffering.” And, Nirmalaji said that look, only with bullet and the barrel
of gun you won't be able to solve this problem. You shall have to take
them into confidence, talk to them and solve this problem. And, some
people said that you use both the methods. If it is possible, talk to
them; if it is not possible, don't talk to them. For instance, | would like
to give information to this House. We were talking to the NAGA leaders,
and there was bloodshed going on some time back. With the peace
agreement with the NAGAs, that kind of bloodshed was stopped. it
was achieved through argument, discussion and dialogue. In Mizoram
also, this was achieved through argument, discussion and dialogue. In
Punjab also, this was achieved with political steps which were taken,
dialogues and discussions which were held by our colleagues who are
sitting with us in the Ministry today with those people who were there,
and force was also used and the problem was solved. Now, this is the
position here. What we are trying to say is that look, whatever you are
saying, these are your sincere opinions, views and we would not like
to brush them aside and say that they are irrelevant and we are not
going to look into them. To the extent they are relevant, to the extent
they can be used, we would definitely Iike to use them. One of the
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positions taken by many of the Members in the House, especially those
who think that the economic aspect of the life is very important, they
have been saying that if people are unemployed, if they are suffering
and if they are finding disparity in the society, they are likely to be
angry and take to the arms and create some kind of violence also.
Would you not provide a solution to this problem by bringing about
some kind of development? And, they are right, and that is the polir-
of the Government of India. The Government of India's policy is-- |
would like to make it very clear-- that it does not hold any community,
as such, responsible for violence in the-country. There are people in all
communities who may be responsible for violence, but because a
person belonging to a community has done some violent activity, the
Government of India is not going to hold the entire community, as such,
responsible for violence. This is our policy. Let there be no doubt. The
second policy which | would iike to put befare you is that we want to
use multi-pronged approach to control violence and terrorism in the
country. We would do our duty, by using the forces at our disposal, to
control the violent activities of the misguided souls and misguided fellow
citizens in our country whom | call brothers and sisters. Many people
ridiculed me and, even today, they criticized me for having said that as
if it was not factually correct.

We would like-to use the force where using forces in necessary,;
and as Nirmalaji has rightly said, wherever it is possible and necessary,
we would not shun the dialogue with those who would abjure violence.
We did talk to Nagas, we are trying to talk to other modules of the terrorist
organisations and with many of them, we have entered into talks.

The third position is that we would like to bring about economic
development which has been the cause of violence in some cases.
What is the amount of money we are using for bringing about the
economic development in these areas, Sir? You will be surprised to
know it. As far as Jammu and Kashmir is concerned, the package
given by the hon. Prime Minister for the development of this area is of
Rs. 24,000 crores. Sir, the amount is Rs. 24,000 crores; and, power
will be generated, roads will be constructed, schools will be built, health
facilities will be provided, employment will be given, agriculture will be
developed, forests will be developed, housing facilities will be provided,
and, their complaint that it is not economically developed, will be met.
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They would be told, look, we would be doing our best to bring you not
only at par with us but in several aspects, you can be better than what
others are.

| would like to bring these facts to the notice of the House, because
all the time they would be asking, what have you done. | have told what
has been done to strengthen the police force. | have explained what is
being done to bring about understanding between the groups of persons
who have taken to the arms, to enter into peace agreement.

As far as North Eastern States is concerned, Sir, for the information
of this hon. House, | would like to say that a package of Rs. 20,000
crores is given to them. Sir, a package of Rs. 20,000 crores is given to
the North Eastern States to bring about economic development, and, it
is provided that the money which is given to them will be non-lapsable.
Again, some people will ask, what is the amount of money given to the
naxalite-affected States for this purpose. | would like to inform the House
that an amount of Rs. 2,475 crores is given to the naxalite-affected
States. Every now and then, a point is raised over here about the number
of Districts, which are affected. | don't know why we take pleasure in
saying that we are suffering too much because of the spread of this
terrorism or naxalism everywhere. | have taken pains to explain that
this figure of 177 Districts is not correct. They said that your officers
gave it, we have picked it up from that, why are you complaining.
Supposing, in a District, a village is affected, would you call the entire
District as affected. They-are saying that 13 States are affected. That
means, one-third of the States are affected by naxalite activities, which
is wrong. It is not correct. It one person has died and has calied himself
a naxalite, you call that State affected by naxalite movements. A State
where four or five persons are dying, and, are calling themselves as
naxalites, is treated as naxal-affected State, which is not factually
correct. | have explained to them that instead of giving this statistics in
terms of Districts, please for God's sake, give the statistics in terms of
the Police Stations which are affected. Even statistics in terms of the
police stations will not give the correct picture. Viliages affected will
really give the correci picture. And, do you know how many police
stations are affected? Nearly 500 police stations are affected. If out of
nearly 15,000 police stations, 500 police stations are affected, it comes
to nearly 5 per cent. If you take district-wise, it comes to nearly 30 per
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cent. We have 550 districts. If you say 177 districts are affected, it
means nearly one-third of the number of districts are affected. And, if
you consider these police stations, it is very small. Editorials have been
written, and they are saying that the Home Minister is trying to quibble
out of this difficult position and trying to say that it is different. | am not
trying to protect myself or my friends in the police forces or anybody. If
the truth is that, | must face it boldly and try to do my best to overcome
that difficulty. | can't save myself or my fellow citizens of my country or
cannot do my duty trying to hide the things which should not be done.
But, it is not my duty also to create the scare and the terror in the
community. What is creating terror and the fear? One person is taking
the gun, going and attacking a tempie, mosque, a city, a railway station.
why? They are not their personal enemies. They want to create the
scare, the terror in the minds of the people. and if that is projected-- |
am sorry to say, some of the leaders in the media are sitting here-- in
a fashion which gives the wrong picture and if it reaches all the people
who are reading it, will it not create a scare? If you project it 24 hours,
will it not create a scare? | tell you, we went to Mumbai. Mrs. Gandhi
was there and Mr. Lalu Prasad Yadav was there. | teli you what the
man who was lying on the bed injured, said. When he saw Mrs. Gandhi,
he got up and said, "Madam, don't worry." He was the injured, lying on
the bed. Within two hours he said, "Madam, don't worry. We will remain
united. We will fight this. We will remain united. They want to divide
our society and we will not allow this to happen. Don't worry.” | mean,
this is a common man who is injured and within two hours says. Should
we not take a clue from him? | must say and | would like to thank the
media profusely this time they projected the issue in such a fashion
that it helped to maintain peace and amity and tranquillity in Mumbai.
If they had not helped, probably things could not have been that easy.
| am gratefu! to them. But, one of the aspects which has to be borne in
mind is, are we ourselves responsible for generating the terror and
fear psychosis in the society giving a disproportionate exposure to some
of the things which are happening in sormie parts of the country and
taking them to all parts of the country and saying that this is happening
in your neighbourhood? Something happening in Assam, the man in
Kerala, sitting there, feels it is happening in his neighbourhood. | am
not blaming. Please don't think that | am blaming. | can't blame anybody
and especially the media people cannot be blamed. We can blame
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anybody but not the media people because they have the final word
and we don't have the facility to counter what they say. So, we just
keep quiet. | am not blaming. | am just expressing the concern | feel,
If it is disproportionately projected, everybody sitting in his house feels
that this terrorist activity is happening just in his neighbourhood, next
door to him and a scare is generated. Who is going to extinguish that
fire of fear in his mind if this happens because of the wrong publicity or
excess publicity or the publicity disproportionately given? That has to
be looked into. And we are just appealing that in this we are ail parties
to a cause and | have no doubt that the patriotic fervour in media is
also bound to help. If not in ordinary times, in times of need, they have
risen to the height and they are bound to help us. But this is an aspect
which has to be barne in mind.

Sir, having said this much about augmenting the forces and all
those things, | come to another important issue which is very rightly
pointed out by hon. Members. The Union Government has its
intelligence agencies at the national level which collect and share the
information with the States. However, the machinery at the State levet
for this purpose is not very strong and effective. It has, therefore,
become necessary to strengthen it at the local district and at the State
levels. The people can help a great deal in this. The State Governments
are asked to pay more attention to this aspect and obtain 'actionable
intelligence' on a larger scale. Without strengthening the capability of
the State in this respect, taking effective action against the terrorists is
not going to be easy. This realisation is conveyed very emphatically to
the Governments which are asked to use modern technologies and
more manpower for this purpose. | am not complaining even against
the State Governments, because their areas of duties have increased.
The number of laws we are passing in Parliament and in the States is
increasing, providing penal actions to be taken against the culprits.
The law and order maintaining machinery is not equal to the demand
which is made on them, and the manpower with them, as | have already
said, is also not sufficient. In the past, the intelligence used to be
collected by the Kotwal in the village. He was not a Police Officer, but
the Kotwal had the duty to collect the information and give it to the
Police at the Police Station. The Police was also asked to do that duty,

372



[31 July, 2008] RAJYASABHA

but the Police also is not finding it possible to do it. The special agencies
with the State Governments are also not in a position to collect the
necessary information. 8o, when the broad outline of things which are
going to happen are known to them, the 'actionable information' is not
available. And this 'actionable information' cannot be given by the
agencies like the Director of the Intelligence of the Defence Ministry or
the RAW or the IB. It has to be collected by the State Governments
through their agencies. We are requesting them to use more manpower,
to use modem technologies, to Use modern gadgets in order to collect
the information. Collecting the information is not going to be sufficient.
That has to be collated, analysed, and acted upon in time. In my opinion,
the most sophisticated weapons that the States have, even the most
advanced States have, will not be an answer to the activities of the
terrorists. Only useful reply to this menace is collecting 'actionable
intelligence’ in time and acting on it. | think one of the hon. Members
made this point very emphatically and correctly, and | am hundred per
cent with him on this point.

The third thing, which has been pointed out by the Members, is that
our system should change. The hon. Member was saying that, "Look,
you are looking at the incidents and you are looking at some smail things
which come before us. But have you paid attention in a holistic manner
to the system that is being fcllowed by the Government of India and the
State Governments?” | do think that this is a very, very relevant point. |
don't remember who made this point. But one of the Members made
this point. Maybe the lady Member made this point. And this is a very,
very relevant point. It is necessary for us to look at this problem in a
holistic manner. Only then it will be possible for us to deal with this
problem—and we are at it. We are looking at strengthening the Police
machinery. We are looking at strengthening the intelligence collecting
apparatus of the Government of India and the State Governments at the
district level, and at the local levels also. We are looking at the problems
faced by the forces in communicating with each other, in transport
facilities which are given to them, and in the area of morale-building. We
are thinking of insuring all the policemen in the country so that if
something happens to them, they should be given the help and the
compensation. We are also thinking in terms of bringing about the
cooperation among the Statas. Many times now, it is discussed, it is
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said that where is the machinery for cooperation and coordination
between the States and the Government. | would like to say that the
Constitution itself provides fer that kind of machinery—the three Lists
given in Constitution give a framework within which the cooperation
between the Union Government and the State Governments becomes
possible. The second is, we have created NIC where the State Chief
Ministers and other leaders sit together and bring about the coordination,
Then, there is a system of regional councils—Eastern Council, Western
Council, Southern Councit and all council. There, they sit and decide the
things. Then, there is a Committee headed by the Home Minister of
India and attended by the Chief Ministers of the States who occasionally
meet. There is a Committee which is heaced by the Home Secretary
and attended by the Chief Secretaries of the States. Then, there is another
Committee which is headed by the Special Secretary (Internal Security)
which is attended by the DIGs and other officers. and through these
organisations, we bring about the coordination. Wherever the military,
the paramiiitary forces and the State police are functioning, we have
created a system which is called the Unified Command System which is
chaired by the Chief Minister of that State and that system is also bringing
about the coordination between the Army, the paramilitary forces and
_the State police.

Sir, | would like to say that as far as the Government of India and the
State Governments are concerned, one of the most important things
which can influence the entire system in the country is being dene, is
this. In Government of India, we have been discussing that economic
development is important, the defence of the country is important; in the
same manner internal security is also important. We are spending enough
funds on economic development and on the defence in the country, but,
probably, in the last so many years, it has not been possible for us to pay
enough attention to matters relating to the internal security and it has
become necessary to pay more attention to these aspects and provide
more funds in the Budgets. | have been talking to the Chief Ministers
and asking them to provide more funds in the State budgets. Fortunately,
for us, the mover of this discussion, Mr. Manohar Joshi, knows it
personally that as 2 Government, we have not been paying probably as
much attention as we should have paid to the matters relating to internal
security. Defence, yes; economic development, yes; but, internal security
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needs more attention and this-attitude is developing and it is going to
help us.

It is also suggested that there should be a federal crime and the
federal force. Well, this is a very, very fricky issue and | would not like
to say anything more than this that this issue has been discussed by
many Governments and it has not been possible for them to evolve a
consensus as to what should be done in this matter. But, if it is done, it

~can help; but if it is not done, we will be able to manage, maybe not as
efficiently as we could have déne with this kind of system. And yet, the
consensus on this point is more important than just having this system
provided by amending the Constitution and things like that. Without
the consensus developed between the States and the Union
Government, doing something in this respect is going to be very difficult
and we may not be able to achieve much. Sir, one of the things which
is asked—and Murli Manohar Joshiji made a reference to it—is what
is likely to happen in the future. This is really something which is
bothering the people who are paying attention to this aspect. There
was a time when the terrorist activities were carried on with the knives,
axes, swords and spears. Then, they started using guns and pistols,
and later on, they started using AK-47 and sophisticated small weapons.
They are using the grenades, the land mines, the missiles and things
like that. We have instances, in some parts of the world, which have
come to our notice in which the chemical agents and the biological
agents were used. And they were talking of the dirty bomb and the
radiological weapons! And if this is escalated to that level, managing
terrorism not only in [ndia but throughout the world is going to be very,
very challenging, and if we do not prepare ourselves to meet these
kinds of challenges, to cope up with these kinds of problems before
the time arises, it would be very difficult to do anything on that point.
Unfortunately, when we pay attention to small things, we do miss these
kinds of very important issues which are likely to come before us not
immediately but after some time, and when that time arises, and if we
are not ready, then it will be very, very difficult to cope up with them,
We are looking at these problems also, and we hope that we would be
able to manage this thing.

Sometimes, we are asked what is being done to bring about
cooperation between the countries in the world. For the information of
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this hon. House, | would like to say that we have created 24 Joint
Working Groups with 24 countries in the world. These Joint Working
Groups are talking to each other as to how the terrorist activities can
be controlled. We have entered into agreements for mutual, legal
assistance. We have entered into treaties with 19 countries in the world,
and those 19 countries are helping us. We have entered into
agreements for extradition with 28 countries in the world. With Pakistan,
Nepal, Myanmar and Bangladesh, we have the Home Secretaries-level
Committees talking to each other once in a year. These are the things
which we are doing. We are talking with the international organisation,
the United Nations and other countries also to being about coordination,
and in the international conferences what we are projecting is this. We
are appealing to the people in the world to agree on certain things. On
of the things on which we have made an appeal is, not to provide safe
haven facilities to the terrarists. If any terrorist is going from one country
to another, the other country should not provide safe haven facilities to
him. The second thing which we are saying is, "Don't allow the free
flow of funds from one country to another where the terrorists are likely
to use or are going to use that kind of funds. And the third thing which
we are saying is that if you have the intelligence, share this intelligence
with all concerned countries so that the terrorist activities can be
controlied.

And the fourth thing on which there is no agreement between the
countries of the world is this. We have been saying that the terrorism
has become very terrific today because of the availability of small
sophisticated weapons to the terrorists, which are easily available to
non-licenceholders also in bulk and at the prices which are affordable to
them in many countries. If this is stopped, the terrorism will be controlied
to a great extent. But on this, the countries of the world are saying, ‘this
is an economic issue; we can't help in it; this principle is not applied in
our country, and all those things. And yet, we are trying to make this
point.

SHRI MANOHAR JOSHI: Sir, the hon. Minister has given his speech
for such a long time. But the reply is not on the points that we have
raised. The debate was raised by me in order to get solace to the
Mumbaikars particularly. After the incidents, the people are really in fear,
and they were expecting that there would be an assurance from the
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hon. Minister on safety and security of the people of Mumbai.
Unfortunately, he is not coming forth on that issue. Another issue which
is being discussed and raised is the Prime Minister's statement that
about four months ago the Government of Maharashtra was informed
about it. The anxiety in our mind is: How was it inforrned by the Prime
Minister and what was the action taken by the State Government? Sir, it
is very unfortunate that these important issues are not being replied to
and some theoretical reply is going on in the House for a long time.
(Interruptions)...

MR. DEPUTY CHAIRMAN: He has not concluded. He may come to
that. (Interruptions)...

sitoelt o @R W, Wa1 6 @ ) |
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MR. DEPUTY CHAIRMAN: He is talking about strengthening of the
security system. (/nterruptions)...

SHRI MANOHAR JOSHI: | requested him. (/nterruptions)... If the
hon. Minister remembers, | told him, "don't worry; go honestly to the
points”. (Interruptions)... He is raising a question that...(Interruptions)...

SHR! V. NARAYANASAMY: They don't want to listen to the hon.
Home Minister... (Interruptions)...

SHRI MANOHAR JOSHI: | told him about the appeasement also.
(Interruptions}...

SHRI ARUN JAITLEY (Gujarat): Sir, if you ask us, we wili sit down.
But for the last one-and-a-half hours we have been told every thing except
on what happened in Mumbai. {Interruptions)...

SHRI MANOHAR JOSHI: He is not talking about Mumbai City at all.
(Interruptions)...

MR. DEPUTY CHAIRMAN: He wants to talk about the security
system. (/nterruptions)... ‘

SHRI MANOHAR JOSHI: | am not interested in listening to theoretical
speeches. (Interruptions)...
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SHRI SHIVRAJ V. PATIL: 1 though that my colleague and friend is
not only thinking of Mumbai—certainly Mumbai is at the core of his heart—
but also the terrorist activities in the country. .. (Interruptions)...

SHRIMANOHAR JOSHI: But the city is Mumbai. (Interruptions)... |
expected that he would say it. (Interruptions)...

SHRI SHIVRAJ V. PATIL: | will try to satisfy him also. (Interruptions). ..
Having said this much, ! will come to the Mumbai problems which |
thought | had explained in the written statement given to the House and,
probably, he had read it and it was unnecessary for me to recount them.
| would like to inform this House that the Government of Maharashtra
has given a compensation of Rs.1 lakh to the family members of the
persons who had died. (Interruptions)... They have also said that medical
treatment shall be given free of cost to all those people who are injured.
(Interruptionsy)...

st WAy S W, I 7 @ 3 Im @ sman {7 L. (=@u™).. He
should have read the discussion in the House. (/nterruptions)...

AR Iymymafa: @5 St W FAEegE FE 9, 1 will alow you clarifications.

DR. MURLI MANOHAR JOSHI: Sir, he has asked a simple question.
The simple question is that the Government of Maharashtra was informed.
...(Interruptions)... about the possibility of ..(Interruptions)... terrorist
activities. . (Interruptions})...
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SHRI MANOHAR JOSHIi: He is not giving the list of the accused
persens. . (Interruptions; .. He is avoiding to reply to the questions because
e is not able to reply. ..(Interruptions)...

MR. DEPUTY CHAIRMAN: The hon. Minister has not yet concluded.
After that | will allow you clarifications. ..(Interruptions)...

sfterelt g WO : W, AARRT AL 30 @ | A IR FE E
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[At this stage some hon. Members‘/eft the Chamber]

SHRI MANOHAR JOSHI: We don't want to listen to the Minister. We
are walking out in protest. ...(Interruptions)...

[At this stage some hon. Members left the Chamber.]

SHRI V. NARAYANASAMY: if you want to walk out, you Waik out.
{Interruptions)...
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ZE0 IE T | A FE B A &9 F8
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¥ vogan § for w0 vE T el meef FR A yiwa ae o d fe
1wz gE & @ o 1 8, 37 faes der ) 99, T o @ S faars
AT YE F 2 179 R ge R Y 7 I s gt s & an gen ol
FFEN N TH IE WAS T D, A 70 7 FE W@ A 3 2R qe fean 2, 3 faema
MmRETMAITRINFTEqdwdmas, T @R
air w1 T S 1 B TR 5@ T & ST | 5@ A T e L TR S R Y
IFHL I MG, § g F A 1 IS foe 9@ W, TR A9 aga-aga ghHea
T o FhE-F09 9ar €2 9% 39 99 B 5a= G|

st o1e snfm st F 9 famman & Wiy IR e =@ g fw S A
T Y ¥, TR ITR! FEYE R W@ @ I Faegfid o oo @
e SR 9GS rd F 9 @ R T # 2:00 = Sl Sy et & o o
faa W @, A0 gam 9l 9% § fF wa ot o v T e 3
o € o gore-wdt omma 3R & o, feaeR gl Fifag s afe e ¥ o
. 3@ Talee @ S 9 wifeg, g 3% W Ua #1330 §, a7 W g
HfEw|

TR AT e ¥ T gfew dnit ) gae SadEt 3o T ) 38 age @
 for e - 1t 3, et 391 o 33N T TN U o€ TR ST o) S0~ YR TR
g F agett W ¥ amiet ) ynet @ i ¥ ) o9 afk w1 e et v s
foan sy, afik aFter 3Tt A 7 F @ 9% =AfR = FIM? I8 7Y gorn? §
AT =R § % sue fae sen s & ui?

@ R aga S0 9 F 9R A § e =ed § F s Tie e, faas
I @ & fau @ g 1 & 78 &, saw afg o difaw fu F S 9wy
foran stman @ ol o dH-f e o S | T R 9t | e w1 g e
¥, A T 37 Jfemam # feers WER B T FO0, S TE-gEnt T e
#il ) BE R &2 3R TE W FE Fif 3T 39 S THEH HQ, @ 39 4
g TN ¥, TE Y e FE A ARM? FWAT TER wE T srRhfes
Eee %1 i R W@ R gaad # w1 e e v € oiR A=
et 7% et # 1w &, g faers o off 1 faern € o aw g2 s €, @ fw
I gferwaret B faere wER ) 3 7 {8 HHaE ! 9w | W, anfe d g@
T i ik Fet & for TR AW w1 o aEE, W et @) =m ge T, Yo st
o | FE 7 39S T it a9 B ganaen Reray, witE aw fawd =@ @it w
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SHRI DINESH TRIVEDI: Sir, he mentioned about America being
a great country. Great countries and great leaders are not made. Sir,
today | am reminded of Shrimati indira Gandhi; she was one of the
great leaders of the country, not only of India but also of the world.
Please don't take it personally. If she had been here today, she would
have sent a strong message to the world at large. | saw the National
Security Adviser on television yesterday. He looked concerned; he
looked serious; and he looked sincere. He said, "This is a tip of the
iceberg.” We are talking about the statements of the hon. Prime
Minister of India. He is not a Mamuli Aadmi. He says that it is from
across the border.

Then, you mentioned about Nirmalaji's speech many times; | also
liked her speech. But the Prime Minister of India goes and says, "America
is asking for proof". When America's 9/11 happened, the worid never
asked for any proof. The National Security Adviser, yesterday, on television
says that we have more proofs of these incidents from across the border
than America ever had for Osama Bin Laden. Sir, please give a sfrong
message. Dialogue is very good. We are with the dialogue. If that was
not true, then, why have you stopped the dialogue” Lastly, Sir, | talked
about the criminalisation issue as well.

e shdgees @ A9 : 1, g2 faw o € o9 gal € e &3 erat
qd ¥ gga of oot SifiEeen @1 v 3 e oo o v 99 1@ Ae W
frrryenfeat St 7, 3 SR At ¥ | Stei-SiEi o v 61 g W}, gei-awt | i
1 fieR 3 fomn stmar i fiwar 6 oft snfee i oo = o9& 5 3
ot 19 ) mR s T @ o faa @ i feg o & 8 9 s e dm
T €1 | 3R QuAR il Y Afesm #1 2faga § fraar fofvan sman 3, & 9
ITH1 A Tererd A wifam T8 & S, 99 9 S FW S T F @i a9
T S HRa |

T, 7% 92 TR 914 8, S @R G 61 o }, <t ot snifgy srendt
qed W FE W@ 9 fF awiel 3 Tt tRfauym A WM aa @ w e € s
ferdlt off st o1 yeewn T faen S WY, 39 Sl qew o Tt fig Al
H AT AEE W H - EF W e o s feas A dmm e &
T AR A CAF I EQ I TR G- AR I ™
faafad ¥ gama sd i We gies 9 i {99 S $9En g1 &
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WO Hi o 1 & 1 39S UES st I - e R fquE- | T ghen gat o,
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TE AT ¥ T AET S off | Sirshwne!  HIGU TR gHEAT g3 91, STH-H ¥
T ST G EHAT gl o1 3 Tq Had "Attack on Government facilities”
e T AT | 96 FIE ATl w1 AW o % fou AR A gen o w9 9F €
safiat wiéfmree &1 fam #I0 f smdsst Saam? Fa 9% 89 7 $g1 9
@ HT T F R 3T 918 @ 77 9% F ) % 7 viefaed g 2 s
HIEETE FE T2 FH dF 7W oAFE B NP 3 sue wifpe F1 99 g
W2 W A 8, 918 9% Ffaral &1 Ul 7, 918 9% g S qE w1
e g, § S =R & fF v W awl W fafedd fidt 2, 1 el e
FHTA R, FAAH H FI AT A ], TF, T AR FTENEE & FIR RIH
W A8l ], TAS H a1 & AT iRt STUHT g W 39 Ul 9T T ¥ o
T Ed € [ UgS 31 e@ AITY, W 9% TH o S 1 gH zw fufa @
et & fau &9 7% 9sm g2

5t 327 vam fds: y=ar a3, A 9gq S 91 9ard w87 fSgs! ot W
SiE fden st 3 v o T wifFm @ <) 9asta € oot 98 el
FIVTad g8 T 98 o Rt & 7% 7weg @ 3@ o1 5 e ow fegwm
IR aifrwam % H9y @Ud €, 98 off UF Thag 8 Wehdl 911 @ 39 19 9T oft
TRUE ¥ faar fean s =ifen | o7 R e %1 A He I8 o1 | 98 aa9id 53
& g1 J1iRY qun 3§ ¥ wE 9ife ) Hife g & ynfa & e W fegwm
AR i ST ST SR T e #) wE @ THg € w1 W, fegw
+12 1 gieem ufan 78 fF fags v 9 o1 391 v fder uifsm 8
7 21| Tafea B WE & 9 9% 915d @ o arasta S ® ) Afwa Hafiw ™
oA FY TR F AT o 98 Fe FLTHd 9, THH T H w@n 9 | 7@ A A
EXCIAC I Y

st st de wifest: sfive, ¥ 9@ snfEt ¥ara | J&3[ F&M | qEAE
T 7 S Fel ¢ faene 9t 9@ € iR ot 9 SR 1 o 1 R 99 #E
T Frgr greH A § @ Tt o A7 F @ O ¥, < @ €, e oft A ¥ sae
e g wm % fag 38 $T @ € sgs ¢ oo  tm 7d ¥ 97 S gl
T2 72 TTRa € 5 el | ), 9t o7ss1 A @ SR w1 - 37 I & Al
% 9 grer B S 3R w@l 1 99 fared S 39! ¥H S wa § @l ik
a9t 19 39 9 # | gfova wet R, g € 3 o § W@

TR TER F1 S WA 1, T % o1 FF 1O A Bl TR @R, T
HH | ¥ 78 FE IR, TR TV FeA TG FF T SR g T aue e
F18 grew gonl € ofR i sw vwe < Sue v @ suew) wifa ® @ an
% T R ¥) 7@ 9 R, | aR-9R % W1 § 39 99 Y, TR FE T8 gal
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o y@are Wt 7 S =iy, @ 18 oft 91d TTera S s, Sife awi @ oft |
¥ fif 301 ST SIS €11 % WIS 319 Iuar® W 78 w1 @, T oft & s wwma ¥
S H S S ¥, TR U ¥ 1 fean ot ) finwar fean, e 5-7
At 1 firgaR fean € oit o off e F w3 o1 @il ) @ iRwar =t e @,
T g & @il $1 | R foar € a1 379 Selien Fadym $1 uFg
PRgar forar € | Q@1 €9 = 912 3R 319 G o grewn grad # genn < fan § i
T%E © ¥, faer § sufae gee w® ¥ i Soite 1St HiemmE o1 38 STt an
9% 9% uga @ ¥ 39 off L..(FauE)...

“Hrer sagedne @F T ¥ 08 %y w1 E e swi-swi @ i 7w
A yfen, T8 - 9w FI1T R 3R audiier & 91E 1 S5y wifad g
TR 3T oft g § wF g faet =i, safe for ear wre eFrar wa §
o mgg i aRufs sl AR s w s aw em =
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¥l TEHT ¥1 ® 9I€ 5-7 €N $1 THST & o€ 9% 9gd ¥ W ¢, T} sam §
€t givra @ ot ¥ 1 Sud gferw fentamrs @ sot, 9w fenttamss &
ST 3R Al Y @ £ T R, 3158 ot T &) @ @) g ot Tl
T | PR ATY SR AT, AN A A A A Fg Fga1 g a1 9 Wwe v am
frdt 1t @ TF a9 FFC I W ¢, I8 A 7 I =it AR vt ||
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faeae At ® fof o 7ad i off o B @ ] @ 39 TR WY ER &
FeaE <0 T 9 sigt redt A8 I Afew o o7 el st @ W @R
fafga w9 & oA g9 WA @, @ A S R s g% €, 98 fE
ST | R fREt oft 9@ #1 SR 39 31 U AT 339 O Y 39 W off T,
T3 W/ off TR, WHR W ot e 1 39 TR TgeL F A 3t A d @
T2 4 ¥ fF Ta € & =g oft e T 9 o wn &) = s ol 8
3 % fou st A €, W@ & ot o= et ¥ 1 Sy Skt oA # T
Fgd S0 ® 1 ¥ Tt AR gl ), UR TSR & 9Iedl F), R 99 $ 9iEal $1
7 FEM % oy T W wiwr FITT R 9% 77 1 S dfeT ) 79 398 A
g faas gfg Ina W@ R =) aeli® 9 24 g = of <t ], s
TFgd #1 gi-q8 Fifere w3 iR fFdt 1 of qeete T8 @9 < W e
TF WE § Srefl, Ta g gl e | e, d a9 ww 9 Sl @ ol
Gaenss & R, SR EENaEd 8 STl @ St sres T8 o
TAfET Y 99 943 3, TH W wAE Hifaw | 7R F1¥ 91a & d@t g Sifaw o7
FIE o1d ¥ 9 T AYHT T B FW A @ S | IR A S 9% Far
<rear § T o #e f& 39 sared g€ 3-09 S A , I SuR WA
UG 7 T &) A ST TR el HISHI €, edl & o) H . (FEaH)..

o o1 e ST T..(SHAYM). .
E;&;:l‘;\.\a.... o aBe] mate gl L;E. '{’
3t symvTaf: o 3 w1 dfFwm | ey faaew & Afsemn)

st Frarer <o wifeet: & s Sash! g 1 S oft ¥, Fofaa w9 4 emu € A,
1 ot I W FTT ], SHFT 3TYHT substantiate FIAT TS (FAIUH)....
st &1 sufaw s : | =i @@ A .. (FHAUH)...

E—-‘bﬁ‘-“—--ux‘-’?&u&a D b male gl "‘.E 'r
ot STafa: fafaa w9 9 L A, (F@umA)... 99, 99 | 379 SIS 9T,
g 9 &} L (HEYE)...

#ft a1 e st W, | v fo=e oL (sgaum) ..
‘4——::&1';¥u-_\5u‘,1¢:hg.5~el‘_)yt_)u :u-arﬁl puals g3l gg (f—

10 Transliteration in Urdu Scrfpf.

387



RAJYA SABHA [31 July, 2006]

oft Iguvafe: SER walm fem i fr s faf@a ¥ 2 @, d e oY) ... -
{ST9YM)...

sft a1 enfas st : W), ¥ TS A FE @ E A SR F F waww &2 F 'Y

H aq w1 €, W0 goT & & g wifen ... (SHayT)... 9 S FE @ ¥ 1 T A

et IR W W W ¥ L (HEYH)... 9N EH wEE U SfET uiw geiR
Tl i 9 SRS FAW &1 ...(HAYH)....
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S g el e Bl 55 g Lt e B W e 09 e
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aﬁmﬂq's TR fag F e B .. (@A), FH afysd A M@ T,
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ot foratrst fte wifedt: ot A et W@ R, 3T U wee B, Susht 91d w6
T4 ged &1 9 Ad & §Fq, I o1 @t s oft e B, e fafaa w9 9 Ffew
fop forq qfarm am & &l 3 fn ®, frwan) fFan , SUSY substantiate Mt ST
T, S ferd@ 11 ¥ | S9H] WISHTG T 8, IS substantiate FTAT T W
IY W ATA FH4 | T T8 8 7E < | 3R A N, a9 ot o= w8 AR ot
SAFaE g 1 & F & S| W ff g am I W At ofie, fed
+ff T foFaI W SUS) WA @ TR | ST 9% T THMAIY e 1w &, A9
Tom & ays v # o argan § fF wgw fafiet w1 aw s, aew fafret
T 7 9% w8, W S 7 F, F9 Fg, W v F ww, @S Ao Tw@¢l
T g % e 1 & fafrey, 37 fg ge v ) aRwfya R, gg e
Tera &
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SHRI DINESH TRIVEDI: The whole world watched it. (Interruptions)

- sit feraw ot wifest: A 7w ) L (Ea).. & 9 € FE | S A
o1 &, wieH fufret wes +1 qfsy, & &= A0 ... (Interruptions)...

SHRi DINESH TRIVEDI: | am sorry, Sir, if you tell me that this is
not in the interest of the country, | promise you, | will sit down. | appreciate
that. (/nterruptions) The whole world has heard this what the Prime
Minister has said in Mumbai. If you tell me that | do not know what the
Prime Minister has said, then, it is a very sad affair that we do not know;
the left hand does not know what the right hand is doing, the right hand
does not know what the left hand is doing. (Intern{ptions) | am so sorry,
Sir, please do not take me otherwise.- The message which is going from
this august House is that we are not very serious about it. If you are
serious, then please, you cannot say that the Prime Minister has not
said this. If you do not know about this, kindly find out what the Prime
Minister has said. (/nterruptions)

SHRI SHIVRAJ V. PATIL: | have understood you. Why do you ask
me to comment on the Prime Minister's statement? What is your
intention?

SHRI DINESH TRIVEDI: | will tell you why. Because...

SHRI SHIVRAJ V. PATIL: You want to show that there is a difference
between... (Interruptions)... By this kind of trap, we are not going to solve
this problem.

SHRI DINESH TRIVEDI: No, hecause, the Prime Minister said...
Sir, there are no traps. If it were a political issue, | would have walked
out. ...(Ih’terruptions)... No, Sir, | must have my say. The hon. Prime
Minister said, "It is across the border", and Shri Deshpandeji said, "where
is the proof? (Interruptions) | would rather believe my Prime Minister
than George Bush.

MR. DEPUTY CHAIRMAN: This is a Short Duration Discussion
and you have said what you want to. That is enough. ...(Interruptions)...

389



RAJYA SABHA [31 July, 2006])

SHRI DINESH TRIVEDI: This is not fair. Sir, let me complete,
(Interruptions) Am | to understand that the Prime Minister did not say
this? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, the office of the Prime Minister is
not there. You are asking about what he said. ...(Interruptions)... If you
want to put that question, you put that question to the Prime Minister.
...(Interruptions)... | cannot start a new debate on that. ...(Interruptions)...

SHRI DINESH TRI‘\'/EDI: The hon. Home Minister said, "l am not
going to tell about what the Prime Minister said. ...(Interruptions)... He is
the Prime Minister and not an ordinary person. ...(/nterruptions)...

SHRI SHIVRAJ V. PATIL: Sir, | have not yet completed. Allow me to
reply. ...(Interruptions)... My hon. friend, the hon. Member, wants to know
what the Prime Minister has said. The Prime Minister is a Member of this
House. He is in a position to reply to his question. He is asking a Prime
Minister's Minister in the Cabinet that he should comment on what the
Prime Minister has said. | do not think that this is a method we can follow.
Why should | speak for the Prime Minister? The Prime Minister can speak
for himself. But | can tell you that the same question was asked in the
other House also that the Home Minister has not said anything against
the evidence available with the Government with respect to the activities
from across the border and i did get up and said that what is being said is
not correct; we do have the information about the activities across the
border and what the Prime Minister said is correct. But | am not going to
say anything more than that. Why did you ask me to comment on his
statement? You can get it from him. ...(Interruptions)... | cannot reply on
what the Prime Minister said. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: The Short Duration Discussion is over.
Now we take up the Protection of Human Rights Bill. But before that,
after the legislative business is over. ...(Interruptions)...

SHRI SHIVRAJ V. PATIL: | request you to take it up tomorrow.

MR. DEPUTY CHAIRMAN: We have decided and, in fact, we
wanted the MoS. ...(/nterruptions)...

SHRI SHIVRAJ V. PATIL: Sir, | am not ready. ...(Inferruptions)... He
is in the other House. He is required to vote there on the Office of Profit
Bill. ...(Interruptions)... | am not ready with this. ...(Interruptions)...| am
just concentrating on this. ...{(/nterruptions)...
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MR. DEPUTY CHAIRMAN: We can start the discussion and you can
reply later. .. (Interruptions)...

SHRISHIVRAJ V. PATIL: | have not seen it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN Okay. Now we take up the Special
Mentions.

- SPECIAL MENTIONS

Need to provide succour to blind persons

DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, despite the fact that
a National Piogramme for Control of Blindness is under implementation
in the countr, the visually handicapped persons face all sorts of odds in
their day to Jay life and more so that visually handicapped females.
Government: are running Blind Schools and Training Centres to give
them vocatical training but the number of such schoois and training
centres is awWully inadequate.

In Govenment jobs one per cent. vacancies are reserved for visually
handicappecpersons but even this small percentage is not fully filled up
and there remains backlog of vacancies for one reason or the other,
whereas qucified visually handicapped persons are available. Renowried
Helen Kellerwas also a handicapped person. As per the National Survey
of Blindnes:, 2001-03, there are estimated to be 1.2 crore visually
handicappecor blind persons in the country and the estimated prevalence
of blindnessis 0.91 per cent in males and 1.29 per cent in females. For
these unfortnately visually handicapped persons darkness has become
part of their Ves. Most of them lead a life of dependence on others charity
or they live s beggars.

In a Wilfare State like India, adequate employment opportunities
should be povided to these unfortunate brothers and sisters of our society
to that theytoo can lead a worthwhile life.

The cascience of the nation should rise to the succour of these
hapless pople and the Government should ensure that every visually
handicaped person who remains unemployed be entitled for
unemploy ent allowance till such time he or she is given employment.

Than you.
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